Tenth Series, Yol. XV1, No. 10 Mouday, December 7, 1992
Agrahayana 16, 1914 (Saka)

LOK SABHA DEBATES
(English Version)

Fifth Session
(Tenth Lok Sabha)

ity

o

(Vol. XVI contains Nos. 1 to 10)

LOK SABHA SECRETARIAT
NEW DELHI

Price : Rs. 6.00



[ORIGINAL. ENGLISH PROCEEDINGS INCLUDED IN ENGLISH VERSION AND ORIGINAL HINDI
PROCEEDINGS INCLUDED IN HINDI VERSION WILL BE TREATED AS AUTHORITATIVE
TIHEREOF.]



CONTENTS
[Tonth Series, Vol. XVI, Fifth Session, 1992/1914 (Saka)]
No. 10, Monday, Decomber 7, 1992/Agrahayana 16, 1914 (Saka)

Re. Incidents in Ayodhya

Written Answers to Questions
Starred Question Nos.
Unstarred Question Nos.

181 to 200

2089 to 2279
and 2281 to
2320






LOK SABHA DEBATES

LOK SABHA

Monday, December 7,1992/ Agrahayana
16,1914 (Saka)

The Lok Sabha met at
Eleven of the Clock

[MR. SPEAKER In The Chair]
RE INCIDENTS IN AYODHYA
(Interruptions)
[English]
SHRIDIGVUAYA SINGH (Rajgarh): Mr.
peaker, Sir, we want a ban on the Vishwa

indu Parishad. (Interruptions)

SHRI DIGVIJAYA SINGH: Mr. Advani
has no right to sit in this House. (Interrup-
tions)

SHRI P. C. THOMAS (Muvattupuzha):
The BJP should be banned. (Interruptions)

[ Translation)

SHRI RAM VILAS PASWAN (Rosera):
Mr. Advani should be arrested.... {Interrup-
tions)

SHRI RAM PRASAD SINGH
(Vikramganj): Home Minister should give his
resignation. Congress was involved in it.
This Government has completely failed....
(Interruptions) The Prime Minister should
resign...(Interruptions)

SHRI SURAJ MANDAL : The B.J.P.
should be banned ... (Interruptions)

SHRI RAJANTH SONKAR SHASTRI:
Advani ji should resign..... (Interruptions)

' 11.01 hrs.

At This Stage, Shri Ebrahim Sulaiman Sait
And Some Other Hon. Members Came
And Stood On The Floor Near The Table.

(Interruptions)
[English)

Mr. Speaker: The House star.s ad-
journed to meet again at 2.00 p.m.

WRITTEN ANSWERS: TO QUESTIONS

[Translation)

Electronic Telephone Exchanges

SHRI RAMPAL . "IGH:

SHRI HAR! KF v« «' PRASAD:
Willthe Ministerof COt* + CATIONS

be pleased to state.

*181.



3 Written Answers

(a) whether the Government propose to
set up electronicteleph ine exchanges inthe
country during 1992-93 under the expansion
programme;

(b) if so, the details thereof;

(c) whether any cut is being effected in
the quota meant for Uttar Pradesh in regard
to the proposed exchanges; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): (a) Yes, Sir.

(b) ktis planned to commission as Gross
‘Capacity of 16.44 lokh lines during 1992-93
out of which 15.65 lakh lines are proposed s
electronic exchanges of various types and
sizes including the erpansion of existing
exchanges. )

(c) No, Sir.

(d) Does not arise in view of (c) above.
Houses For P&T Employees

°182. SHRIKHELAN RAMJANGDE:
SHRI MOHAMMAD ALI
ASHRAF FATMI:

Willthe Ministerof COMMUNICATIONS
be pleased to state:

(a) the target fixed for construction of

houses for posts and telegraph employees
during each of the last three years;

(b) the number of houses proposed
actually constructed during the above pe-
riod, State-wise; and

DECEMBER 7, 1992
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(c) the details of houses proposed to be
constructed during the Eighth Five Year Plan?

MINISTER OF STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHRI RA-
JESH PILOT): (a)(i)in the Department of
posts, construction of houses for employees
is approved on year to year basis according
o the demands made subject to financial
constraints. During the last 3 years, the
number of quarters approved for construc-
tion were as follows:-

1989-90: 1603
1990-91 : 808
1991-92 : 250

(a) (#) In the Department of Telecom no
year-wise targets were fixed for construction
of houses. k was aimed to achieve a staff -
satisfaction ratio of 12.5% by the beginning
of the 8th Five year plan.

(®) (i) Dept. Of Posts

The actual number of quarters con-
structed state wise for the above period is
given in enclosed statements-|

(®) (ii) Deptt. Of Telecom

The details are as per enclosed state-
ment-Il

(c) (i) Deptt. Of Posts

During the Vlith Five year Plan,1000
stafl quarters are proposedto be constructed.
These quarters consist of various categories
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which will be according to proposals from During the Vliith Five Year Plan it is
different Circles. proposed 10 add about 15.000 Quarters in
various categories, for which Master Plans

(c) (ii) Deptt. Or Telecom are under preparation by various field units.
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[English)

Power Sector

*183. SHRI PAMASHRAY PRASAD
SINGH:
SHRI CHITTA BASU:

Will the Minister of POWER be pleased
1o state:

-(a) whether the power sector is likely to
face difficulties in meeting country’s demand
of power during the Eighth Five Year Plan;

(b) if so, the reasons therefor; and

(c) the steps the Government propose
to take to meet the power requirement in the
country?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAL): (a) A capacity-zddition programme of
30537.7 MW has been envisaged during the
Eighth Five Year Plan (1992-97). With such
an increase in generation-capacity substan-
tial amount of additional energy should
become available. However, there would
still be an energy shortage of 9% and a peak
deficitof 20.7% in 1996-97, theterminal year
of the plan.

(b) There is a substantial unmet de-
mand for power at present. Furthermore, itis
astimated that the demand for power during
the Eighth Five Year Plan would grow at
about 8% per annum. However, looking at
the resource availability and other
constraints,a capacity-generation pro-
gramme of the above order has been found
feasible.

(c) While emtarking on an extensive
energy conservation and demand manage-
ment programme so as to optimise the use of

AGRAHAYANA 16, 1914 (SAKA)
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available energy,Government is taking sev-
eral steps on the supply side to ensure better
utilisation of existing capacity and expedi-
tious creation of new generation capacity.
This includes programmes of efficiency
improvement for achievement higher plant
load factors (PLF) of existing plants, reduc-
tion of transmission and distribution losses
through undertaking of system improvement
schemes and supplementing the public sector
resources through private sector participa-
tion in creation of additional generation

capacity.
Pawan Hans Limited

*184. SHRISANTOSH KUMAR GANG-
WAR: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Pawan Hans Limited is
running into losses;

(b) if so, the details thereof for the last
three years; and

(c) the steps taken or proposed to be

taken to make it commercially viable?

THE MINISTRY OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) and (c). Do not arise.
[ Translation)

New Doordarshan/Akashwani
Kendras

*185.PROF. PREM DHUMAL: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the details of Doordarshan Kendras
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and Akashwani Stations opened inthe coun-
try after June 1992 category-wise;

(b) the details of Akashwani Stations
which have been te:-hnically completed but
yet to start functioning; and

(c) the tfme by 'which these are likely to
be made functional?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) Following projects were commissioned
since June, 1992:-

Doordarshan
1. Studio Cent-es
Bhopal
Bhubaneshwar
Agartala

2. Programme Generation Facility
Centre

Pondicherry

3. Nigh Powor Transmitters
Bareilly

4. Low Power Transmitters
Puri
Mayuram
Vallabhnagar
Karanpur

Raisingnnagars

DECEMBER 7, 1992

Written Answers 20
Contai

Kotputli

Yellandu

Very Low Power Transmitters
Kilhotran

Sankoo

Dras

Timsogam

All India Radio

Local Radio Stations with 2x3 KW
FM Transmitters and Multi-purpose
studios

Purnea

Belonia

Kailashahar

Balaghat

Haflong

Hazaribagh

Chaibasa

Yeotmal

Satara

Chanderpur

Relay Centre with 2x5 KW FM

Transmittor with Multi-purpose
Studios
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8. New Radio Station with 2x3 KW
FM
Transmitter and Multi-purpose
Studios

Churu

(b) All India Radio Stations which are
technically ready are:-

Jhalawar, Obra, Jhansi, Guna,
Raichur, Bareilly, Jaisalmer, Faiza-
bad, Dhule, Nasik, Sagar, Mercara,
Mercapuram and Hamirpur.

(c)The Radio Stations at Jhalawar, Obra,
Jhansi, Guna. Raichur and Bareilly
are scheduled to be commissioned
in the near future. The remaining
Radio Station at Jaisalmer, Faiza-
bad, Dhule, Nask, Sagar, Mercara,
Mercapuram and Hamirpur can be
commissicnad only when the mini-
mum essential staff required for
their operation and maintenance is
in position.

Forelgn Tourists *

* 186. SHRI YASHWANTRAO PATIL:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government propose to
make available special travel reservation
tacilities for the foreign tourists;

(b) if so, the details thereof; and

(c) #f not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION

AND TOURISM (SHRI MADHAVRAO SCIN-
DIA): (a) to (c). Trave! reservation facilities

AGRAHAYANA 16, 1914 (SAKA)
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for foreign tourists are being provided by
airlines and Indian Railways through Com-
puter Networks and General Sales Agents.
In addition, special quotas on Indian Airlines
and Railways are available for exclusive use
for foreign tourists through special counters.

[English]
krigation Systems
*187. SHRIGEORGE FERNANDES:
SHRI MANORANJAN
BHAKTA:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Government have pre-
pared any policy to ensure functioning of the
irrigation system at their highest efficiency;

(b) i so, details thereof;

(c) whether hugeinvestments havebeen
made in the imigation sector during the
Seventh Plan period;

(d) # so, the details of financial returns
accrued from the immigation sector during the
same period; and

(e) if not, reasons therefore?

THE MINISTAER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Steps have been
initiated for adopting a national policy for
irrigation management as distinct from the
national water Policy with a view to ensuring
proper water management in command area.
The thrust of the policy will be on proper
management of imigation system for the
optimal use of water and guidelines regard-
ing operation and maintenance, conjunctive
use, drainage farmers panticipation, mainte-
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nance grants, water rates, training, etc.

(c) An investment of Rs. 17,534 crores
was made on major madium and minor iri-
gation schemes during the Seventh Plan
period.

{d) and (e). The economic returns from
irrigation projects are assessed on the basis
of the benefits accrued in terms of increase
in agricultural production and other general
socio-economic developments in the com-
mand area of such projects in addition to
providing water for drinking, municipal and
industrial use and generation of hydro-elec-
tric power and not only on the basis of
revenue generated by way of water charges
levied. :

[ Translation]

Exploration Of Mines.

*188. DR. LAL BAHADURRAWAL : Will
the Minister of MINES be pleased to state:

(a)the number of mings of various metals

DECEMBER 7, 1992
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explored since 1991-92 till date State-wise;
and

(b) the number of mines out of them
from which metals are being extracted with
quantity thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) and (b). Exploration of
minerals is a continuing process comprising
of number of stages spread over years to be
followed by actual development of mines for
production of any particular mineral. Devel-
opment of any mine being dependent on the
outcome of the techno-economic feasibility
studies based on the final result of explora-
tion, there is always a time lag between
various stages of exploration of any mineral,
development of its mines and its actual
mining. Statement-| gives state-wise com-
parative position of number of mines produc-
ing metallic minerals and the value of the
same for the years 1990-91 and 1991-92.
Enclosed Statement-ll give comparative
position of number of mines and the quanti-
ties of quantities of minerals for various
metallic minerals.
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[English]

Post Offices

*189. SHRI RAM MAIK: Will the Minis-
ter of COMMUNICATIONS be pleased 10
state:

(a) the criteria adopted to open new post
offices in the major cities;

(b) the present number of post offices in
Bombay and the average population served
by each;

(c) whether more post offices in Bom-
bay are not being opened due to non-availa-
bility of accommodation; and

(d) the steps taken/proposed to be taken
to achieve the required number of post of-
fices in Bombay? :

MINISTER OF STATE OF THE MINIS-
TRY OF COMMUNICATIONS (SHR! RA-
JESH PILOT): (a) The criteria for opening of
new post offices in urban areas is as pre-
scribed below:

A new post office when it is opened
should be self-supporting and at the first
annual review it must eamn a profit of 5% .
The minimum distance prescribed between
the two post offices ts 1.5 kms in cities where
the population is 20 'akhs or above and in
other cities and towns there should be a
minimum distance of 2kms. betweenthe two
post offices.

(b) At present, there are 273 postoffices
in Bombay andthe average population served
per post offices is 36,000 as per the 1991
Census.

(c) Yes, Sir. One past office at Lokhand-
wale complex, Andheri approvedon 18.12.90

DECEMBER 7, 1992
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and another post office at Kurar village,
Malad approved on 15.11.84 have not yet
been opened for want of accommodation.

{d) Post offices are opened progres-
sively by assessing the requirements in the
Annual Plans. During 1991-92, one post
office has been opened at Bhandup Easton
8.12.91 and in this year one post office at
Cheeta Camp on 14.10.92. Six department
sub offices are likely to be opened in Bom-
bay during 1992-93.

Metro Channels

*190. SHRI BUOY KRISHNA HAN-
DIQUE: Willthe Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) Whether any code of conduct has
been framed in respect of the Metro Chan-
nels; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINSTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIHAVYAS): (a) and
(b). There is no specific code of conduct;
however, there is an eligibility criteria for
icensees as well as guidelines for pro-
grammes, which are given in the attached
statement.

STATEMENT
1. Eligibility Criteria For Licensees

The pfodugers interested in obtain-
ing a licence under this Scheme
should meet the following criteria:

(a) Should be a citizen of India (for
individuals) company with majority
Indian shareholding partnership
firm all of whose partners are citi-
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(c)

d

(e)

*()

(@

@i

zens of India.

Should not have been declared as
insolvent or convicted in a criminal
case.

Should produce sufficientevidence
of sound financial standing.

Must confirm i1 writing, willingness
to abide by the guidelines spelt out
in this scheme.

Should furnish a written undertak-
ing to conform to all the ~onditions
specified in the licence ar any
subsequent directive of the Coun-
cil or Government.

Applicants interested in news/news
related programmes must not be
owning any newspaper/magazine
in circulation in the area covered by
the channelfor which application is
made.

Applicants should have proven
track-record in producingtelevision/
radio programmes feature films,
videofilms, video magazines, docu-
mentaries efc.

(* Deleted vide Public Notice
No. 8/1/92-PRC dated 27th Octo-
ber, 1992)
Guidelines For The Programmes:
The programmes shall ro* violate
the AIR Broadcast Code which
prohibits the following:

(1) Criticism of frie: y countries;

(2) Attack on religions or commu-
nities; ’
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(i

(iii)

(iv)

(v)

(vi)
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(3) Anything obscene of defama-
tory;

(4) Incitement to violence or any-
thing against maintenance of law &
order;

(5) Anything amounting to con-
tempt of court;

(6) Aspersions against the integrity
of the President and Judiciary;

(7) Anything affecting the integrity
of the Nation; and,

(8) Criticism by name of any per-
son.

The licensee will fully conform to
the advertisement code which are
applicable to All India Radio and
Doordarshan and to future modifi-
cations therein.

The Programmes shall conform to
the provisions of Section 5(B) of
the Cinematograph Act, 1952 and
guidelines issued thereunder for
film certification by the Government
from time to time.

The programmes should not in-
fringe the provisions of the Copy-
right Act.

The channel must carry at least
twenty percent of its broadcasting
time, programmes considered by
the Council to be socially relevant
and necessary for developmental

purposes.

The channel shall carry such pro-
grammes f importance to the Na-
tion as may be directed by the
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Government from timetotime. This
would include Addresses to the
Nation by the President and the
Prime Minister.

(vii) The programmes broadcast by the
channel should not be the means
for furtherarce of the interests of

any political party.

(viii) During election time, in respect of
broadcast by or about political
parties, the channel shall conform
to the guidelines issued by the
Election Commission of India.

(ix)  While doealing with any matter of
ccntroversy, the programmes shall

present all points of view in a fair
and impartial manner.

[Translation]
Power Plants

SHRI LAL'T ORAON:
SHRI SATYAGOPAL MISRA:

*191.

Will the Minister of POWER be pleased
to state:

DECEMBER 7, 1992
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(a) the names of thermal, hydroelectric
and mini-hydroelectric power plants con-
structed in each State as per the target fixed
during each of the last three years and as on
November 30, 1992;

(b) the total cost involved in each plant;

(c) the target fixed for setting up of the
above power plants;

(d)the amount likely to be spent on each
of them during the Eighth Five Year Plan
period, State-wise;

(e) the number of proposals from each
State for setting up of the power plants
pending at present with the Union Govern-
ment; and

(f) the time by which these projects are
likely to be approved?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a)to (d). The overalltarget and achieve-
ment of capacity addition in the country
during the last three years as well as the
current year upto 30.11.1992 are as fol-
lows:-

Year Target(MW) Achievement (MW)
1989-90 4892.4 4687.7
1990-91 4212.0 2776.5
1991-92 3810.8 3026.5
1992-93 4458.02 1516.0

Details of capacities created year-wise
in various thermal and hydroelectric projects
are given in attached statement.

(e) and (f). Propcsal in respect of 97

projects have been received from various
States and are currently being processed.
The time taken for according approval to the
proposals received would depend upon the
details given by the State Governments/
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State Electricity Boards and upon clearances
from various concerned central agencies/
Ministries, such as the Central Electricity Au-
thority from techno-economic point of view,
Ministry of Petroleum and Natural Gas and
Ministry of Coal for establishing fuel link-
ages, Ministry of Surface Transport and
Ministry of Railways in respect of transporta-
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tion and handling of fuel, Ministry of Environ-
ment and Forests for environmental clear-
ance and Ministry of Finance and Plaming
Commission for investment approval. Mini
hydelprojects costing lessthan Rs. 25 crores
are not required to be referred to the Central
Government.
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[English)
Prices O! Steel

°192. SHRI LOKANATH CH-
CUDHURY:
SHRI SHARAD YADAV:

Will the Minister of STEEL be pleased
fo state:

(a) whether the unsold stock in the inte-
grated steel units in th public sector has
accumulated after the decontrol of prices of
steel;

(b) if so, the details thereof including the
estimated value of the =tock accumulated at
present and before the decontrol and the
estimated amount of in‘erest being paid per
month;

(c) the steps proposed to be taken in this
regard;

(d) the prices ol different tems of steel
at present and before the decontrol; and

(e) the comparative prices of different
tems of steel in the incigenous and foreign
markets?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Accumulation of stock of
on and steel tems viith steel plants de-
pends upon a number of factors like overall
demands for the product and seasonal vari-
forces, level of Government spending, level
of production and wmport, etc. Depending
upon these factors, the stock with steel plants
fluctuates from time to time.

() and (d). Information is being col-
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lected and will be laid on the table of the
House.

(c) Steps taken or proposed to be taken
by the Public Sector steel plants to reduce
stock are as follows:-

i) Re-working of the prod-
uct-mix keeping in view
the market demand and
marketability of various
products;

i) Improving customers
contact;

jii) Selective extension of
creditfacilities to consum-
ers;

v) Exploring possibilities for
boosting exports;

v) Extension/strengthening
of distribution network.

(e) No reliable information about prices
in other countries comparable to domestic
prices is available.

[ Transiation)

indo-iran Agreement On T.V. Transmis-
sion

* 193. SHRI RATILAL VARMA:
SHRI MATI BHAVNA
CHIKHALIA:

Wilithe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether any lranian delegation vis-
ed India recently to hold discussion in re-
gard to transmission of Radio and Televi-
sion; and
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(b) if so, the details of the agreements
signed between two countries?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (FUMARIGIRWA VYAS):
(a) and (b). An lrania1 delegation of the
Islamic Republic of Iran Broadcasting visited
India in October, 1992 for discussion on
cooperation between the two countries in
the field of Radio and Television. A Memo-
randum of Understanding was singned on
21stOctober, 1992 and a statement contain-
ing sahent features of the Memorandum is
annexed.

MEMORANDUM OF UNDERSTANDING
FOR RADIO TELEVISION COOPERA-
TION
BETV/EEN
MINISTRY OF INFORMATION AND
BROADCASTING OF INDIA
AND
THE ISLAMIC REPUBLIC OF IRAN
BROADCASTING (IRIB)

Imponrtant Provisions.-

1) Exchange of Video and
Audio tape programmes
and films in Persian,
English and Indian lan-
guages.

)] Exchange of professional
information and coopera-
tron in technical fields.

[D)] Consultation with each
other in Regonal and In-
ternational conferences
relatingto Radio and Tele-
vision.

Written Answers 86

iv) To air special pro-
grammes on Radio and
Television on the occa-
sion of National Days of
the two countries.

v) Exchange of photos, news
and Television pro-
grammes.

vi) The two parties will coop-
erate with each other in
countering hostile propa-
ganda and negative re-
porting especially by the
official media which aim
at weakening the values
of their countries” sys-
tems.

Demands Of UNI Journalists

*194. SHRIRAM VILAS PASWAN: Wil
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Joumalists of UNI had
gone on strike in support of their demands
recently;

(b) if so, their major demands; and

(c) the action taken thereon by the
Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATIONS AND
BROADCASTING (KUMARIGIRWAVYAS):
(a)to (c). There had been a strikein UNI. The
reported causa of strike was, termination of
services of their Chief Accountant. As a
matter of policy Gowvt. does not interfere in
such internal matters of news agencies.
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[English)

Telecast Of Indian Film. By Foreign
T.V. Networks

' 195. SHR! HARISH NARAYAN
PRABHU ZANTYE Will the Minister of
INFORMATION AND BROADCASTING be
pleased to state:

(a) whether the various international
T.V. networks are showing Indian films on
purchase of rights and thereby compete with
Doordarshan;

(b) if so, the total number of ims and
other T.V. Productions sold to these agen-
cies and foreign exchange and income in
Indian currency earned as a result thereof
during the last three years, year-wise, vis-a-
vis foreign exchange/rupee expendture
incurred on import of films and T.V. produc-
tions dunng the same perniod; and

{c) the present policy of the Govern-
ment in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIUAVYAS):
(a) No record 1s maintained of Indian
films telecast over nternational T.V. net-
works
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(b) This information 1s not maintained by
the Ministry of Information and Broadcast-

ing.

(c) There is no restriction on export of
films and other T.V. productions. However,
th import of films and T.V productions is
regulated by the Export and policy of the
Government.

[ Trans/ation)
Alr Services At Delhl And Calcutta

*196. SHRIVILASRAO NAGNATHRAO
GUNDEWAR: Will the Minister of CIViL
AVIATION AND TOURISM be pleased to
state.

(a) the number of occasions on which
the domestic and the internationatl air serv-
ices at Delhi and Calcutta airport have been
interrupted from January, 1992 till date;

(b) the reasons therefor; and

(c) the remedial measure taken or pro-
posed to be taken in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) Total no. of flights interrupted
fromJanuary, 1992

Deihi Calcutta
Air India 26 1
{up to 2nd November,1992)
indian Airlines 2406 2873
( up to November, 1992)
Vayuooot 378 566

( up to October,1992)
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(b) The flights were interruped mainly
due to technical, commercial and opera-
tional reasons as also due to bad whether,
bomb threat, bird hits, repairs of runway, etc.

(c) Measures such as close monitoring
of on-time performance, maintenance of
adequate spares, etc. have been taken to
avoid interruption of flights.

[English)
Power Theft in Delhi

*197. SHRIJEEWAN SHARMA:
SHRI SANAT KUMAR MAN-
DAL:

Will the Minister of POWER be pleased
to state:

(a) whether it has not been possible for
DESU to check the power theft;

(b) if so, the reasons therefor and the
number of such cases detected during the

AGRAHAYANA 16, 1914 (SAKA)
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last six months;

(c) whether DESU owes crores of rupees
fo various agencies including NTPC from
whom it purchased electricity;

(d) if so, the details thereof; and

(e) the steps taken to repay the amount
and to check the power theft?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF POWER (SHRI KALP NATH RAI): (a)
and (b). Drive against theft of electricity is a
continuous process. During the period May-
October,1992, DESU carried ut 14,235
checkings and detected 9968 cases of theft
of power and misuse/other violations in the
use of electricity. 156 persons were arrested
by Delhi Police in this regard.

(c) and (d). DESU owes approximately
the following amounts, including surcharge,
as on 30.11 1992 to various agencies for

power supplies:-
Rs. In Crores

(i) Badarpur Thermal Power Station (BTPS)

(ii) National Thermal Power Corporation (NTPC)

(in)

o (iv)

2255

11§

National Hydro-electric Power Corporation (NHPC) 13

Others (Bhakra Beas Management Board, 34

Pun)ab State Electricity Board etc.)

(e) DESU is not in a position to make
payments for the purchase of power, par-
ticularly from BTPS, as it is facing huge
revenue deficit due to uneconomical tarnff
and alround increase in the cost of in-puts
and other operational expenses. Delhi

Administration/DESU have been requested

* 1o mobilise necessary resources to clear the
dues DESU has intensified raids against
theft of electricty, which has been made a
congnizable offence under the Indian Elec-
tncnty‘Act. 1910.
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[ Translation)
Tourist Spots in Bihar

*198. SHRI SIMON MARANDI:
SHRI UPENDRA NATH
VERMA:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Union Government have
received any proposals from the Govern-
ment of Bihar for the development of Rajma-
hal, Damtar and other tourist spots of na-
tional and international importance during
1991-92 and 1992-93;

(b) it so, the details thereof and the
action taken by the Govermment thereon;
and

() the financial assistance provided by
the Union Government for the purpose dur-
ing 1992-937

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). The Union Government
have received project proposals from Gov-
ernment of Bihar in 1991-92 and 1992-93,
but none of the proposals certain to develop-
ment of Rajmahal and Damtar.

The proposals received are for aug-
mentation of touris! infrastructure such as
tourist accommodation, wayside
amenities,public convaniences, adventure
sport equipment, support for Fairs and Fes-
tivals and publicity etc. The Union Govern-
ment have sanctioned 12 projects during
1991-92 and the proposals for 1992-93 are
under process.

(c) An amount of Rs.155 lakhs is ear-
marked for central financial assistance for
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the schemes to be sanctioned during 1992-
93.

[Translation)
Telephones On Priority Basis

*199. SHRI BHAGWAN SHANKAR
RAWAT: Will the Minister of COMMUNICA-
TIONS be pleased o state:

(a) the number of telephone connec-
tions sanctioned and released on priority
basis during each of the last three years till
date, State-wise;

(b) whether any directions have ben
issued by the Government in this regard;

(c) i so, the details thereof;

(d) whether these directions are not
being fotlowed scrupulously; and

(e) if so, the action taken or proposed to
be taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): (a) The required informa-
tions is given in the statement below:

(b) and (c). Yaes, Sir. Instructions have
been issued to all the Chief General Man-
gers, Telecom./Telephones from time to time
to ensure that telephone connections sanc-
_tioned onout of turn basis are installed within
a maximum period of 30 days subject to
technical feasibility and observance of de-
pantmental formalities.

(d) and (e). These directions are being
followed by the field units by and large but
there are occasions where this time limit gets
exceeded for different reasons.
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Telecast Of indo-South Africa Cricket
Serles

°200. .SHRI GAYA PRASAD KORI:
SHRI RAEI RAY:

Wilithe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the reasons for not telecasting the
Indo-South Africa cricket test series by
Doordarshan in India;

(b) whether any alternative arrange-
ments are being mada to telecast the series
in view of its historical importance and;

(c) it so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) to (c). Doordarshan has made adequate
arrangements for telecast of the cricket
matches being played between India and
South Africa. Whereas all the one day
matches would be teleczst live, 30 minutes
highlights of each day's play of afl the Test
Matches would be telecast the same eve-
ning, and repeated on the next day. In addi-
tion, 40 minutes highlights of each one day
match would be telecast on the day following
the match. Highlights of the 1st and 2nd Test
Matches played from *3th to 17th Novem-
ber, '92 and 6th t 30th November, 1992 have
already been telecast.

Power Projects Financed By P.F.C.In
U.P.

2089. SHRI RAM PAL SINGH: Will the
Minister of POWER be pleased to state:

(a) the criteria adopted fo finance power
projects by the Power Finance Corporation;
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(b) the names of the power projects
financed and cleared by the Corporation as
on November 30, 1992, state-wise; and

(c) the time by which the remaining
projects are likely to be financed by PFC
particularly for Uttar Pradesh?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF POWER (SHRI KALP NATH RAI): (a) to
(c). The criteria adopted by PCF to finance
power projects are as follows :-

(i) State Electricity Boards (SEBs)and
State Generation Corporations
(SGCs) seeking loan assistance to
evolve in a time-bound manner
Operational and Financial Action
Plan (OFAP) to the satisfaction of
P.F.C.

(i) PFClendsforthe projects thatmeet
the following criteria :-

(a) are economically justified, with a
rat of return of not less than 12%;

(b) are technically sound;

(c) technical solutions proposed must
be least cost;

(d) are compatible with existing ex-
pansion plans;

(e) solutions proposed should meet
Government of India, or State
environmental and impact stan-
dards, whichever are more strin-
gent;

(f) schemes should have all clear-
ances required by the State and federal

agencies.
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The priority areas of funding are as
follows :-

(a) Renovation and Modernisation of
Thermal and Hydro Power Plants;

(b) SystemIimprovement;

(c) Expansion of Transmission and
Distribution systems; and

(d) Completion of ongoing generation
projects.

PFC extendfinancial assistance only to
such SEBswhose State Governments have
given confirmation that the PFC will have
priority claims onthe SEBs’ surplus revenue
over the loan granted by the State Govern-
ments to the SEB in accordance with the
relevant provisions contained in the Elec-
tricity (Supply Act).

The names’of the power projects fi-
nanced and cleared by the Corporations as
on November 30,1692, state-wise, are indi-
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cated in attached statement.

Project financing by PFC is a continu-
ous process. In case complete details have
been provided by the concemed borrower
and it also fulfilis the criteria laid down by
PFC for financing, the loan proposals and

approved expeditiously.

In regard to UPSESB, it has to fulfil the
foliowing conditions before new proposals of
UPSEB could be sanctioned by PFC:-

1) UPSB has to finalise the Opera-
tional and Financial Action Plan
(OFAP) to the satistaction of PFC.

2) UPSEBhastotake necessarysteps
1o enhance steps to enhance its
exposure limit, by way of increas-
ing the level of guarantee to be
offered to PFC or by improving its
Debt Service Coverage Ratio.

3) UPSLB has to continue to repay
the loan of PFC in agreed manner.



104

Written Answers

DECEMBER 7, 1992

103 Written Answers

BpemAeliA wouy Ay 02z suvi] g3sdv 0 0t

Il 1S epemhelip 6.1 83Sdv 6 )

I LS epemAeip Buy g3sdv 8 s
..B!aszém.uca@smm sveiy g3sdv L 4
wedeppng ay 022 suey 83Sdv 9 3
weteledeyyeysi o g3sdv s s

V0 Ueid uy wepndeyioy oLy CER v v
Sioiouched) seagy 0OP % SR € €
wepunGewey - eyoverog svw, 835V 2 2
1 1S spemdeiip oW g83Sdv ysepeid vaypuy ! t

9 S v £ F4 1

Dol ouydiosg Jomoug eels oN IS eleIS oN's Buy
C6°'L1°0E uo sy
04d Aq pasueuid s198lo.od
IN3NILVLS



106

Written Answers

ins  Written Answers AGRAHAYANA 16, 1914 (SAKA)

18duniexenyo .Sh“"_m.“
"SdlA M ZEL B AY 022 sues) g3sdv e o
SIS M EEREL XIS suesj 43sdv L 64
19 wesemsalip Buy 8asdv 81 bi
Peqeiepiiy an 83Sdv L1 i
A zeLoze van oot sues) g3Sdv 94 2l
ehewes-joousny suesy A3Sdv Si si
11S epemAefip LT g3sav 2! 14
[eBuo-weyesus sues) 83sdv €l €l
001 epnbjedypy sues| g3sdv 2 2l
esnoy seBueq suesy g3Sdv b 11}
9 S 4 € e '
efoiq eundiosig Jsemou0g elels ON IS elels ‘oN1S buy
26'11°0€ uo sy



108

DECEMBER 7, 1992 Written Answers

107 Written Ansveers

‘suoljeisqns Bupsixe
M ZEL SON £ Jo “Bny suei g3sdv
‘suojlels
OGNS MBN AY ZE| 'SON € sues) 83sdv
ning an g3Sdv
inung an 83Sdv
wesbeueizip an g3Sdv
UMW 3B §/S A 2E1/022 suesf 83Sdv
(MmN 09x2) it rueys Joddn 6AH g3sdv
wny Afseu3 an 83Sdv
dS ueid yu wepnbeyion Sumd 83sdv
(8qv io ueol .
S40) dell ewesseley by 83Sdv
9 S v
' wefolq auydiosig Jamouog

oe 0t
62 62
8¢ 82
Vx4 L2
92 92
Se se
ve ve
€2 €2
e 44
ie 12
< [
ON IS 8IS oN IS Buy

26’1 1'0E uo sy



11C

Writlen Answers

AGRAHAYANA 16, 1914 (SAKA)

NO1S SdiA
WoJj UoNENI.AT Jemod

109 Written Answers

104 WelsAg uoissiwsues | sues| g3sdv 8g 8&
Il OLS d1 epemhelin suelj 93Sdv Lg L€
Ayupnued je
S/S YANW 001X1 A 2€EL/0ee suel) g3Sdv 9€ 9t
‘8j0buQ
‘loousny| ‘welejlewnppej e
seijioeded “Jsuel] jo “Bny suel) g3Sdv GE 1o}
‘suoneisqns g le /S
MY £€/2E 1 .0 Senioeded
‘Jjsuey jo ‘Bny suel] g3Sdv oFE ve
weJseaewiyg an 83Sdv £e €e
injeppoid an g93Sdv ce ce
epemAeiin an 83sdv IE i€
9 S 14 £ g o i
pelosq 8uidiosiq Jemouog aiels ON IS aiels ‘oNIS “buy

26°'L1°0E uo sy



112

DECEMBER 7. 1992 Writlen Answers

Written Ansyvers

111

SUOHBISGNS AY 2E | 'SON
29 M 022 'SON v jo 'Bny

e e s, 7 ——

sues} g3sdv VA4 A/
syueg Jojoeded

A €€ HYAN 009 1S g3sdv o oy

seben wuey an g3sdv Sy Sy

seBeN qooauep an 83sdv 144 44
wejsAs

UOIIBIIUNLILIOD JHA suel) 83sdv v ev

UB|d Yi8 &0 EN snY 83sdv v v

yedeppny an 83sdv iy 37

suonelsans AH3 IOW B H sues) g3sdv or oy

veid uig wapnBeyioy 8NY g3sdv 6€ 6€

9 S 4 € b4 l
1eloid euydiosIg Jemouog aels 'ON IS OIBIS 'oN'1S ‘buy

26'LI'oguosy




114

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

113 Written Answers

d

wessy

Ul SYIOM UO|SSIWSURI/ sues) g3sy wessy I S5
"d"3'H o101 obe) 641 dyv ysepe.d [eyoeunly t S
(mwoirzxd N
11l @beis Sd1 epemedely 6uy g3sdv £S €S
‘UM J/S AN €I
8j06uQ -1iediepe) ‘uodey
Aq sxsom sues] Jo W B ¥ suei) g3Sdv 2s s
‘au sues] 9 Ayw
-yemjey g 'ebeugooquey
S/S MM 2E /022 10 PISy Adesy 835dV 1S La
‘walskS 1emod Yysepelq
- RJYpUY U} Juswdinby
20id Bunisix3 joN B § sues| g3Sdv 0S 0S
1l eseyd peqesspAy an g3Sdv 6V 6t
S/S AM 2EL "SON v} jo "By suesj g3Sdv 214 514
9 S 14 £ 14 3
peloid euldiasiq JemoLog awls 'ON IS 8IeIS '0N'IS ‘buy

26’1 1’0g vo sy



116

Written Answers

DECEMBER 7, 1992

resesnbeg

115 Written Answers

1e §/S B 8uI BauINg

-tesesnbag 0/Q AM0Z2 suel} g3Ss4g €9
*Kiddng 1emod iyouey jo

buidwensey % uoieaousy an g3sg a9

njened oLWY g3s4 +9
euriesesnbeg-jjueys
-leyig utuoneledo

AX 00 'UepIyiEH suel) g3s8 09

uneseg oLNY g3se 6s

eibebigiey OLWY g3sa es

Jeue) euos B6AH OdHg 48

sepueo uieised BAH OdH8g Jeuig 9s

i
9 s 4 € ¢,
1elosg euydiosig Jemouiog elelS ‘ON (S 8iBlS ONIS buy

¢6'L1°0E uo sy



118

Written Answers

117 Written Answers  AGRAHAYANA 16, 1914 (SAKA)

V10 veid Uiz IvdN OL WY 839 c ¥L

V10 Ueld yiZ yeianyg oL WY 839 . teselng 3 €L
1915 teybnuay 6uy INAL L 2L
(mpe012x2) Sd1 1eybnuey Bur INAL M, 73
(M 012x2) S reybnuey Buy INAL Sl 0L
(MPe012x2) Sd1 teybnue) 6uy INAL vl 69
(dS) veid ui £ mesed SLNH a3sg €l 89
“sdoyoeded HYAN SEL IS g3sa 4} 29
{ueBueling AX 2EL suel) g3sg i 99

(ds) ueid ui £ lneseg SLWH a3sg ol <9

Jeyiey 1e /S 9
U Jeyne)j-eeuind ANZE | suely a3sa 6 v9
9 S 14 £ 4 I
peloiy auy0Iasig Jemo.iog alels ‘ON 1S elels ‘'oN‘1S buy

¢6'11°0g uo sy



120

DECEMBER 7, 1992 Written Answers

119 Written Answers

Seur ploossy ¥ peliug

18 SS A 99/022 suely g39 2 v8
BlleA 1B S/S MY 2EL suesf a39 b €8
ssopoeded HYAW 051 15 839 ol 28
Z % | hun enub yainy buy 839 6 18
8uI JRUIPOY AY 022 suesj 439 8 o 08
sebeujewiy 1e /S AM 022 suelj €39 L 6L
giun oc ©
1S Sd1 sebeuypue Buy 839 9 8L
eposeg an g39 S LU
sionveded HYAN 00E IS 839 14 o2
V10 ueld Yy, sebeuiypuen OLWY 839 € SL
9 S 4 b4 t
eloid euldiosig Jemouog ON (S aBIS oN IS buy
¢6'11°0E uo sy



122

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

121 Written Answers

UMO] eANYEW an 8339 12 €6
pesjep - an 8439 0c 6
dS ueld yi£ vesanyg SLNY 8339 61 16
dS Ueld yiz ieyn SINWY 83939 81 06
IpQuI
e g/S g vl ndier
-IpquiT-losy Ay 00V suei) €339 Ll 68
jueld eulqin) seo uesn Byg 8339 9i 88
¥ JuUf Sd1 Jebeuiypuen Buy 4139 13 18
eur
epiaz-induejed AY 022 .
‘g epiez je S/SA 022 suesj €339 14} ‘98
eseypbuesgyg le S/s
AY 022 '@ eur eseypb
-ueleyQg-1pqui Ay 022 suesg 8439 €l S8
9 [ 2! ' [}
peloid euydiosig Jemavuog olelS 'ON IS 618l 'oN'S Buy

26'11°0¢ uo sy



124

DECEMBER 7, 1992 Written Answers

123 Written Answers

‘d'IHleo 64AH 83SdH 4 €0t
N3H dIHUD ny g3SdH ysepeid |eyoewi t 201
volje|jeisuj yueg
Joyoedu) HYAW 005 IS 839 6 ot
pejpeN an 839 82 00l
Jepueqiod an 839 24 66,
Ueld Yig Sd1 ueseanyg 8 WY a3o 9 86
Jemod uelin 6yl a39 114 L6
MW OZL.1 BxMiS buy 39 v 2%
ueid yig JeBeujypuen 8 WY 839 €2 S6
ueld Uig HogyeueM 8 WY @30 (44 ve
9 S v € b4 s
pelosd sudiasig Jamouog ejels ON IS alels 'ON'IS ‘buy
26'L1°0E UO SY



126

Written Answers

AGRAHAYANA 18, 1914 (SAKA)

125 Written Answers

(MW 2&
108loid eH Jeueg BAH g93SdH ol Lk
eul ejuoed
-9 OIS M 2EL sues} g3SdH 6 oLl
8uln elwIys
-Jeyiuny 9°S AY gt suel} g3SdH 8 601
su eiyeQg
-eJ0ssef O/g M 2EL suel| g3SdH L 801
(MW 021XG) ¢ I H
yueg ybiy Jexeug ny MoD 'd'H 9 01
BlwyS PN g3SdH S 901
HYAW 9¢ 1S 93SdH v ]
‘d'3'HIeueg 64AH 83SdH £ L]
9 S r € 4 !
oloid euydiosig Jamouog aels ON ‘IS ale| ‘ON'IS Buy

c6'Ll'og uosy



128

DECEMBER 7, 1992 Written Answers

127 Writlen Answers

HYAN 91 IS 83sH L et
S ¥ ¥ IUN Ill OLS iedivey Buy 83SH 9 61t
HYAW 00€ IS 83sH S 8l
V10 ueld Y1z jediueg OLNY 83SH v L
V10 ueld yiZ peqepuey 0L NY 83SH € ol
lemed indeweg suesj 83SH b4 Sit
S%Y
hun il LS tediuey 6y) g3SH eueliey | vt
vonels
Jemod 0ipAH eqeyg 0
edueuelulepy B seday ny 93SdH 43 €l
(MW S'EXE)
weloid 8H e 6AH 83SdH H (433
9 s 4 € 4 t
weloid euyIdiosig lemouog ejels ‘ON IS 8lBlS ‘oN IS "buy

28'L1'0E vo sy



130

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

129 Written Ansvrsers

peqgyeys
1B S/S 8 8u pequeys
-leuley 9'qQ Ay 0ze suel| g3sSH 9l 62}
d S ueld yiz peqepue4 SLNY A3SH St 82l
uoebing PN 83SH _ x4}
(Auoeden
Buiseaiou)) euemieN
? BSIS 1P AMCEL/022 suelj 83SH €l 92l
JeBeN eunweA PN g93SH cl orAN
e ejequy PN 893SH L vei
Jelyoy M 83SH 0. €t
uypeber PN 83SH 6 cet
leusey) PN 83SH 8 (¥4}
9 S 4 € 4 )
Polodyq auidiosig Jemo.i0g alvls ON S 8lelS oNIS ‘buy

26'1 10t Vo sy



132

DECEMBER 7, 1992 Written Answers

Written Ansveers

131

- ——— e - — —— ——— e —

WeIepUns eaIs sueij a3 € sel
syueq
sonoeded HYAW OL L IS a3 2 LEL
ebowiys Ajebejuey suesj 934 PyuRIRLIPY 1 o€l
we|d suiqin} seo eiodwed Buy Mer hwysey) g nwwer l Sel
(MW 02Lxg)
d 3 H ueg why eseug ny oD HYH 12 vel
AvQ erequiy PN H3SH (174 £EL
ueld yig ledived 8 WY 83SH 6l Zel
HYAN Sy IS 94SH gl 1€l
1edauos % Yeiyoy Ik S/S
9 aun Irdau0S-Sdid
‘wewjcy dldaoze sues] 83SH At (o]}
9 g r € 4 i
Jo8loiq audiosig Jamou0g LIS ON (S elelS cN IS buy

¢6 L1 oguo sy



134

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

wnebegles'g
AML1/011°022 jo Anoeden

133 Written Answers

Jawiojsuvij jJo ueyu3l sues} a3x% 0! 514}
exeleusty ul §/S
'SON 6€ ut syueg cep
WNUS AMLL "HYAING L6 PN a3 6 144}
aiojebueg
1e 8,jua) yoedseq
peot _ooco:mm.souoz suel) g3 8 evi
o
siopoede) YYAW SS2 is EEN| L Fa 4!
(uotinguisig
ueqin) Ang asojebueg PN g3 9 848
aur ebowys - inuunbeic 4
-eddnbejie] 5 g M 022 suel g3 S ort
(upesp
youeld) dd enuey|oA 6yL [SE)] 14 6€l
g S v € -4 !
198014 auydiosig 1eMmoLI0g alis ‘ON IS 8lelS ‘oN'1S ‘Buy

c6'L1'0E uo sy



136

DECEMBER 7, 1992 Written Answers

135 Written Answers

Sdl inyorey 6uy 10d4 61 vS1
‘d’3'H U indejep 64K 10dM 81 €1
‘d'?"Heuqesdeleyg 641 TOdM i1 est
CELL 6AH 10dM 91 ISt
Sdl Jnyoey uy 10d¥ St ost
Sdl inyorey T 10d% vl 6ri
‘d'3'H Iyese) 0AH 10d) €l eri
"'SOUIT '08SE § AN 4/08
MOU JO JuBWYSIGRISI suesy a3 et Fad}
'$/S JnUUSY
-euRY Je Jewiojsuel|
OLL 'YAWOLXL jo ‘Isu suesy a3 1) ovi
9 s v £ 4 s
1oolosd euydirs|g 1emoLI0g oRIS ‘ON IS oIS ‘NS ‘Buy

¢6'L1°0E uo sy



138

Wnritten Answers

137 Written Ansveers AGRAHAYANA 18, 1914 (SAKA)

Indiuep uy
welsAs voissiwsues)
utep Bury Ay 2eL sues) juew indueyy oL
deH nyinyebupog 64H a3sy €91
wekeyoy PN 83SH 291 ~
s6u|Y ‘PloossY B
Wwoyesewny ‘wejnyweley
‘elooweyises A4 01 | suel) 83s) ot
pexeled PN a3sy 091
Kivseieyy PN 43SH, 651
eyzndejy PN 83s) 8sli
weljon PN 83K iS)
sioloeded AYL | HYAW 0S IS CES 951
nyinsebuuod BAH 83SH eese)| SSi
9 S r € [l
pejosd auydosig Jomouog o) ‘NS ‘Buy

c6'L1°0E uo sY



140

. Written Answers

DECEMBER 7, 1992

139 Written Answers

‘d'J'H Su0L wou}
suIjuoliendead Jamod suelj 83dN 8 174
eules - 1siel} suel) 83dN L €Ll
S/S % eun yoweq
-Bulg 8UIT AY 022 suel| 43dN 9 eL,
ssoyoeded HYAN v'98 IS 83dN S Al
eindies ', WY g93diN v 0L}
eqio) o711~} g3dnN € 691
yejuexsewy 0L NY 83dN 4 891
equ0Y - Jndiey sues| 83dW usepeid eAypen b 91
SHIOM UOISSIWSU.LL suel) 2N weloziy I 99l
leydw PN Wwew 4 S9l
9 S 14 € 1 i
welosd auydiosig \m\sotwm aels ‘0N IS 6lelS ‘oN'IS "buy

26'L1°0E uo sy



142

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

Written Answers

141

012x2) '8 € lupuen L_”p_m By g3dwW Ll €8l
siooeded HYAW 022 IS g3dn 91 rA:]1
Aug redoug ] g93dnW St 181
(MW 012x2) 2 3 | Youed Buy 93diN 148 08}
'd'3'H obueg oepseH BAH g3d ] 61
SHIOM ‘PIO0SSY B Ul
fedoyg-1siey Ay 00Y sues) g3dW 2t 8.1
(MWoiegxe)
%8 € lupueg Aelueg Byl 83dW b L
(MW 012x2)
t'3€ lupueo Aelueg Buy 93dn ol oLl
(MW 012x2) 2 '8 | youed Buy 93dW 6 SLi
9 S v F4 t
weloid euldiosIg Jamouog ‘ON IS 8leiS 'oN'IS buy

_26'L1°0E U0 SY



144

Written Answers

DECEMBER 7, 1992

"SHIOM 'PPIOOSSY

9 indweylid 18 §/S AY022Z sues) 83dN 14 1.1}
%SJOM PBIo0SSYy

® uesiey 1 §/S AY 261 sues) 83dN % 061
(MW o12x2)

2% | iypuep Aelueg Byy 834N €2 681
eun

de} yebespusyep sues| 834N e 88t
(MW oiexe)

2% | lypueo Aelues Buyy 834 12 181

‘d'3'H suo] sebesueg BAH 834N 02 981

Auo wejiey ) 83dN 6l (]
SHIOM 'PID0SSY B Ol

epben -eiopuj Ay 0OV sues) 834N 8l vol

‘9 s » £ z '
pelosd eundlosig Jemouog oeIS ‘ON IS oBIS ‘ON'IS ‘Buy

c6°11°0E uo sy



146

AGRAHAYANA 16, 1914 {SAKA) Written Answers

145 Written Answers

(MW
02X 1) d'3'HIndybuisig B6AH 93dW €€ 661
wejley je siawio}
-suei] VAWNO09! ‘MgEL/022 suel| g93dW 2€ 861
Jnduesyng PN 93dn \e 61
urelin
1B siawlojsuel] ANZEL/028 sues) 83dN ot 9%
. euruyonweeN-epbeN
3 yonweaN e S/S A 02C suesj 834N 6S S61
(¥1D) ueld Ui Nelupsewy OL N 834N 82 v61
ehuedd ‘lues
‘yonwaeeN ie siewlojsues]
MY EE/ZEL ‘'YAN 02 sues) 93dN yx4 £61
‘gui] seme(]-eJ0pu|
1B sueme(q S/S M 022 suelj 83dN 92 c6L
9 [ 4 2 3
j00lo.d suydiosig Jemouog ‘ON IS 8lels ‘ON'IS .ucm.
26°'L1°0E UO SY



148

DECEMBER 7, 1992 Written Answers

147 Written Answers

loemo PN a3dN cy 80¢
(ds) uveid uiz eqioy S WY g3dN 1y 202
SauUIT paldiIssy
B 1RUNW 1B S/S M ZEL suti] 83dW or 902
Jebeg PN 834N 6€ 502
emey PN 83dN 8t 44
aur dej SO M4 2EL
 pouweyq 1e S/ M Zgh suesy g3dw I35 €0e
sielig Geg - yeepewy OSWINY 83dw 9€ (44
eun
JeyQg-eiopu) wouj o) AY
2E1 B POIIqeleyD AY ZE| suel] 83dW e 102
siolioeded HYAW S8 IS 83dnW vE 002
9 [ v P4 |
16losg suydiosig Jemouog 'ON IS IS ‘ON'1S Buy

¢6’L1’oeuosy



150

Written Answers

4 (SAKA)

L)
.

149 Written Answers AGRAHAYANA 16, 19

sislap jo luswaorday PN 834N €S 612
isesey) PN 34N eS 8ic
uooBpurueley PN 93dN 1S L2
‘an o}
sioyoede) WNUS JeAN 69 m Y4dN 0S 91¢
indrereyuq PN g3dn 67 1%
undays PN 834 8y 14%4
puiug PN 83dW L €12
Aanng peo g Iipny Aosug PN 834N 9% r4%4
‘euig le S/
g aui euig - [edoug A 00F sues| a3dn 14 e
(dS) ueid yiZ veweyewy SZ WY 834N 144 ote
suobieyy PN 83dNW 124 602
9 S v £ 4 [
paloid suydiosig Jamoiog oIS ON IS 8IPIS 'O\ 1S buy

26'LL°0E UO SY



152

DECEMBER 7, 1992 Written Answers

Written Answers

151

jedoyg ie Jewiosues |
VAW S1€ ‘AN022/00V suesj 93dN 29 822
yonweaN PN g93dN 19 22
indiepber PN 83dNW 09 922
BIRMPUIYYD PN 93dnW 65 144
MOup PN 83dNW 8s vee
sJewnsuo)
IH 0] SUOIOBUUODYD d1198|3 suei] g3d\ LS €ee
uebyep le /5
Buiyoums g sui induejepy
ueysyy eAeuny A 022 suelj 83dW 95 222
‘S'd’L 1uypueg Aelveg 6ul 83d sS 22
yrebiey PN 83dNW 4] 0ze
9 S 14 € P4 [}
elosg euydiosIg Jemouog sleis 'ON IS oIS 'oN'1S ‘Ouy

c6'Li'0Euo sy



154

Written Answers

153 Written Answers  AGRAHAYANA 16, 1914 (SAKA)

WSeN 0L WY g3sn 4 92
(MW
012x2) Sd. epaydadeyy Buyy a3sw eiyseieyen 1 6ee
uonejjejsu; s)yueg oy
-oedeD AY €€ 'HYAW 552 IS a3dnW 89 vee
"8un 9/a
mj0ge eyemeg-isiel
uo uollesuadwo?) sales IS g3dnN 19 [%ord
ueld yig Sd1 eindieg 8 WY 83dN 29 2ee
W ? Y Ueld S1d ise3 eqioy 8 WY A3dN S9 54
(MW
0iex2) | ereis undbuisag Buy 83dN v9 (01574
IURIWIN pue
iuemieg 18 S/S AM £€/2€ 1 sueil g3dN £9 622
9 S v € P4 }
1eloid euldiosig Jemouog alelS ‘ON IS 8IBIS oN IS Buy

26'11°0E uo sy



156

-DECEMBER 7, 1992 Written Answers

155  Whitten Answers

(MW
012x2) sd} epayysadeyy Byy a3sw i sve
(MW)
012x2) sd] epayniadey Buy 83SW ol vve
aun .
iNed-indespuueyd Ay 001 suriy g93SW 6 eve
(MW
oL2xe) sd| epayxiadeyy buyy EN 8 2ve
syueg Jondeded YYAN 21 IS a3sw L iy
(M
012x2) sd] epaysiadeyy Buyy R 9 ove
Jemesnyg ol wy 83SW S 6£2
seied 0. WY 83sw v 8€e
IPeIOY O/ WY 83sn € 282
9 [ r F4 !
elosy eudiosIg lamouiog ON IS alels oN IS buy

¢6 L1 oguo sy



158

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

157 Written Ansyers

99 G lun Jndespueyn Buy. 893S 12 sG62
SIS A 2EL '8 MY 022 suel| 43S 0¢ 1414
Auo eung PN ER 61 £se
BIPUOY) - LubpUPLg suelj g3sn 8l k4214
SiSjo bny sues| R Al £+14
s10110ede) HYMIN 9vS IS g3SW 9l 0S¢
Aup eieles PN 83SW Sl 6¥¢
aur le'JN-pese)| Ay
0¢¢ uo uonesuadwo)
saueg HYAIW 99 0€ IS 83sw vi 8ve
IPEIOY (07441 g3s €l Lve
aun
indespueyd-ied AY 007 suel) 893S cl 144
9 S 14 4 )
1elosd eundiosig Jemousiog ON IS olelS 'ON'IS buy

c6'L1°0g vosy



160

DECEMBER 7, 1992 Written Answers

159 Written Answers

eyunz-6unyp w sues) OVN L4 99¢
elpwiuibeN-iny sues) OVN € S92
ze] —eiowiuiben suelj OVN F4 v92
Bunyoxoxon suesy OVN puejebeN b €92
MW 006 Jndespueyd 6uL 83SW 82 292
ueld yig indespuey) 8 WH g3Sn L2 19¢
ue|d Yig siseN 8 WY 83SW 9 092
Ueld Yig 1peioy 8 WY g3SH 114 65¢
ue|d yig sd1 femesnyg 8 WY 83ISH ve 85¢
veid yis ._mmn_ 8 WY 83SK €2 152
ue|d yig seied 8 WY 83SN ac 968
9 g 14 £ e [}
polosy oundiosig Jemouog svls oN IS eiBIS ‘oN71S ‘Buy

2641 oguo sy



162

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

Written Answers

161

‘uolIbU0D 06-68

10} sioyoeded HYAW 004 IS g83s0 1 /%4
‘uoIIPUOY) 68-68
10} sio)oeded HYAW 09 IS a3so €L
(v10)
IHd N ?H S'd'1J8ydel 0L Wd g3s0 eLe
deH leAepl) yim ossy
WalsAS '] Jemod BssuO sues| g3S0 12
ugng e
$/S % pUIT UQNQ
-JeBeuelueyg suesy g3s0 02
108[01d sd} @i Byl 09d0 692
S'd'LAsilea gi OHL 09d0 essuQ 89¢
elpom - unjew sues) OVN 192
9 S v [}
Josloiq auldiosiq Jemo.iog aels 'ON'IS ‘Buy

c6’Liog uosy



164

DECEMBER 7, 1992 Written Answers

163 Written Answers

‘d3'Hewndiyd ny g3s0 1 282

»oeun) PN g3Ss0 14} 182

Jemysaueqnug PN 8350 €l 082
(v12)

IUd W'ed 'S'd’1 J8udjel 0. WY g3s0 cl 6.2
fuoede)

Jwy] SONG jo ‘bny sues] g3s0 3% 8.8
deH 1leAeIpU| UM "0SSY

wajshg '1] Jamod BSSO Suel) g3s0 0l 02
S/S eJosejeg
‘yelpeyg g eul aiosejeq

-yespeyg-ugng AMoce sues| g3S0 b 92
Kuoedep

Jewuojsues) ‘'sON g jo ‘bny sues) g3S0 8 sl2

9 [ 4 Z l
walolq suydiosig Jomoliog ‘ON IS aIrIS ‘oN'1S 'buy

26'LL oguo sy



166

AGRAHAYANA 16, 1914 (SAKA) Written Answers

165 Written Answers

uonoBUUOAIU| O/Q AMOZZ suei] g3s0 €2 062
indiep
9 JebeN edyywey le /s 2
OlIT VAN G'21LX1 AM EE/2€E1 suelj g3s0 (44 682
aul exuey) Jebep elueyg
UNaAY puodes AM 022 svel| 8350 %4 88¢
Aenng peoy g upny ABieu3 an g83s0 (074 182
Jemysaueqgnyg
oS Jo ‘Bny wue) sues| 43S0 61l 98¢
S'd'1 Jeyoje] je Aydeden -
uoljewJojsuel] jo ‘bny suei) 43S0 8l i:14
(dg)1ud
WS8H 'S'd’L Jeyojey S/ 83s0 L1 ¥82
und PN g3s0 9l £82
9 [ r 4 l
108losd auydosig Jamouog 'ON IS 8lels 'ON'1S buy

¢6'L1°0g uosy



168

Written Answers

DECEMBER 7, 1992

1-008n ny g3sd 9 662

W-91s sedoy Buy 83sd S 862

eueiypn PN 83sd v L62

uese] -vese] PN 83Sd € 962

Jespwy PN g3sd 4 s6¢

eejeg PN a3sd qelung b 62
eu

9/ sebel leslesg Ay 022 sues} 8380 9¢ €62
oY ueld

uig It ebe: .5 sd1 Jeydie) 8WH 83s0 se 262

sebeN leseig 1e s/s AN/022 suesj 83s0 ve 162
S/S eieye] qesO
s/S eisiE { DJLN usemeq

9 [ v £ 4 i
J08losg auydiosIg Jemouog ajels 'ON IS eleiS 'ON'IS Buy

c6'll’'og uo sy



170

Written Answers

sioljoeded HYAW 661 Is g93sy v 60¢
oul BlOY-Bluy /0 AY 022 suwi) g3sy € 0ot
Sdi BIoy LTS 83sy e 208
ebuelPy-Lioyy suesj g3sy ueyisefey i 90E
It - 9.4 sedoy ‘Byp g83sd 2 (2
I -oaen ‘BAH g3sd i v0E
ueiey) uesep
Ul S}JOM uoijeluiojsues | suel) ag3Sd ot £0€
Jedoy
Ul SWOM UOjeLWOjSUR) | suRJ) g3sd 6 20¢
‘815
eur undiose4-eBoy AN 022 suesy g83sd 8 10€
S/S g eun
webyeie 4-ejeleg AN 022 sues) g3sd L 00€
9 S (4 £ F4 |
pefosd ouloIsIq Jomouog orls ‘ON 1S aIBIS NS ‘Buy

169 Written Answerr AGRAHAYANA 16, 1914 (SAKA)

c6'LL0E U0 SY



172

DECEMBER 7, 1992 Written Answers

Written Answers

17

——

indessey
le Jsuuojsuell YANOSES suesy a3sy 4} e
W'BH ueid Ui Sd. eloy 8 N g3sy Y} 9l€
webeins je
S/s g ou ysebleing
-ysebueley Ay 022 suesj a3sy ot GlE
siopoeded HYAW 86 IS g3sy 6 vie
eueyng
e §/S B 8UIT AN/CEL suelj g93Sd 8 €1E
epemiuey
18 S/ B OUIT AY EE/2EL sues| g3SsH L cle
aur indypop
-lemeag-gloy 9/Q A4 02 suel| g3SH 9 LLE
Sd1 eioy BuL g3sy S ol
9 s v € 2 1
1eloiy euydiosig lemouiog ejels ON IS elels oN S buy

€61 1°0E uo sy



174

Written Answers

173 Writlen Answers AGRAHAYANA 16, 1914 (SAKA)

(MW 01 1XE+09x2) 810uu3 OLWH 83NL € 28
uLoon). 0L Wd g3NL 2 9ze
(MWolexe)
v '8 € hun |1 ebeis Jnuew 6uL g3NL npeN jiwey 1 cze
‘d3'H nyobuoy seddn 64K WS 9 vee
"d'3'H nyoBuoAnw 6AH WS S €2€
nyouBuoy Jeddn 64H WS 4 eze
deH 1IN NyO BuoAw 6/H WS € 12e
deH IuIN NyD BuoAw 6AH WYS 2 (74>
nyojubuoy Jeddn 6AH XS ws i 61€
(MW 021xx5)
-d'3'H yueg ubiy eeyg ny ‘oo ley €l :13%
9 S v € 4 1
peloid eulldiosig Jemouog ejels ‘ON IS 8lelS 'oN'IS "Buy

26'11°0EUOSY



176

DECEMBER 7, 1992 Written Answers

175 Written Answers

(moiexe)
¥ 2 € yun 11 ofs Jnyep Buy ) 83INL 1 sce
ebeweq & asouu3 OSWINY- g3NL ot vee
S/S inpauesedus
e siaiojsues) sue)) , g3NL 6 (>
npequ
-esedus 1e § AM 00V suel} , g3NL 8 oce
(moiexz)
S 8 ¥ uun || ebeyuuoanny Byy g3NL L 1>
wejsAg wienoea3
Jemod SduuodInL suely g3NL 9 oee
(moiexe)
¥ % € bun || e8s JnyeN Byy 83NL S 62¢
siopoede VAW v IS g3NL v 82¢
9 S y € 4 s
wousd euydos sig somovog oS ., ONIsews ON'IS Ouy
26 L1 og uosy



178

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

177 Written Answers

leJnpepy
le voners Buiyoums AY @ suesy 83NL 02 e
uuodIL PN 93NL 61 eve
Seurn A Ol
B S/S Inyles AN 0L L/ sues) g93NL 81 e
weuoxyequy PN g83NL L1 e
(MwoLal)
S '8 v Wun |1 ebels oo byt 93NL 9l ov€ o
SOUIT PaIooSSY
B NYIY 1B S/S AX 04 L/E@ sueij 83NL Sl 66€
siopoede) HYAWE IS g3NL i 8ee
S/S Insely AY L1/} LIE sues) 83NL £l LE€
(MWotz)
S 8 v un 11 e6e1S UL bui 83NL 43 oee
9 S 4 € 2 I
pelosy euydiosig Jemouiog alels ON (S 8leIS ‘oN IS “Buy

¢6 L1 OE uo sy



180

DECEMBER 7, 1992 Written Answers

179 Written Answers

(gav jo ueo
S49) dd1 Sespen YuoN Byl € 33NL 6¢ €5€
(MW Sxe) lueld
auIqIN} Ser) ueueweLeN byy SINL 8c ese
walsAS uotiendeAy Jemod
Sd1 sespe yuoN suesj €13NL 2 ISE
8p0.3 PN €33N1 9 (1,9
I[@A[BUNIY PN €03INL +14 6yt
wajeg PN En3aNL ve sve
o
lediewpn S/S AX 0€2 suei) € HINL €2 Lve
8uI740dS WX 2 | UM
infeAood e S/S A LL/0LL suel} S.33NL 44 ave
d 3 HHUVAONW ny E1:3INL 12 Ste
9 S 4 4 )
10l0.4 euydiosig Jon vouog ‘ON IS 8IEIS oN1S buy

¢6°L1°0E uo sy



182

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

Written Answers

181

"Q°N 40} s100ed teq
Wnys HYAN t+vi PN g3INL 6€ €9€
Sdlunodrtiing PN a3NL 8€ e9e
Sdluuodring Buy 83NL L€ . 19¢
S/S €2 Vi sjuswdinb3 90 “Vd sue)| 83NL 9 09€
Inpnquelea'ig
1e Jwyysuel] ViAW
02¢ AX 00¥ O} peoT ‘JEnoy suel| 83INL GE 65€
Srs Appnyresey ,0 “Einy stel] 83NL ve 85€
Il LS 4nl sy OHL g3NL €Ee 16€
dS veid yi/ esoL a3 S. WY g3NL [43 96¢€
. yepu iy ny g3NL 1€ GSE
selpay PN g3INL (4] vse
9 S 14 c i
weloid euldvsIg Jemouog 'ON 1S lBIS "ON IS "Buy

i6'11°0g uo sy



184

Written Answers

DECEMBER 7, 1992

.

183 Written Answers

@an Jo0} sioydeden
UNYS YA 8'SS PN £33NL 14 e
ue|d yig eJouug 8 WY €I3NL W 1.8
weueyedebepy PN €JINL 9 0Le
S/S A0OY Wojes
AY 01 1/00¥ JO UolOINPOIUY suesp 8IINL 14 69¢
uoniels
Buiyoums Ayonui) AN 0€2 suel| 813NL 14 89¢
(MW sEx2) "d'3'H sehejoys ny S1aNL e 29¢
nddruy) PN a13NL 2y 99¢
SIS A
00v Inppnquiniedus je
Jewuojsues) VAN SLE Pug sues) g3aNL i c9¢
N 8 Y ueld yig uuodin) 8 WY 813aNL or voe
9 [ » 4 1
] eulickosIg Jemouog oN 1S eleis 'oN1S Buy

26’4 1°0E o sy



186

AGRAHAYANA 16, 1914 (SAKA) Written Answers

185 Written Answers

'S'd’Lepue] 6yL g83sd L 08¢
luen

‘8" PeqepeION ANO0ZS sues] a3sd 9 6.6
(veoq ‘ddng)
mouxon(viL3HLN) IDdOS

teyuy) “sebeunwon get sue)] a3sd S 8LE
(ueo "ddng)
‘Jesepunyj ‘peqepweyopn

U| SHIOM ‘suesl AM 2E} sues) a3sd 14 ue
(ueo ddng) oeyxe
® yuoep ebeyjo) ‘J3IN

‘@ZO ‘QH NUBB AN ‘2EL suesy g3sd € o€

| - Jeyeyoun Byl NNAYA 4 SLE

| - seyeyoun 6uL NNAHA ysepe..d Jenn | vie

wno 6AH 'S weunduy ! £L¢

9 [ 4 € Z 1
pefoid euldiasig Jomosg omns ‘ON IS 0IBIS ‘oN1S By

ce'li'oguosy



188

DECEMBER 7, 1992 Written Answers

187 Written Answers

S d 1 esedeuy byy 3sdn L 06€
uoilipuoy 68-88 104

siojioeded HYAW 052 IS 83Sdn 9l 68¢€
indyeie4

-Jeyeydun Ay 022 suel) g3Sdn Sl 88¢

Sdl  epuey 6u) 83sdn vl 28¢

1IoyquisS-ddv¥N AM 0¢2 sues) g3Sdn €l 98€
jweys

-indueleyes eiey) 02z suelj g3Sdn cl GBE
uonipuo 68-88 10}

siooede JeAw 00€ IS g3sdn 1) vee

I Hd (¥10) nued OLNY g3Sdn (1]} €8¢

I Hd (v10) BLO OL NY 83Sdn 6 28t

I Hd (v10) luebenpsey OLNY g3Sdn 8 8:1

9 [ 14 Z [}
weloiy eundiosig Jamouiog ON [S 8IBlS oN IS buy

c6 L1 oguo sy



190

Written Answers

AGRAHAYANA 16, 1914 (SAKA)

Written Answers

189

(U0 ddng) yiv var wurye,
‘luebunen ¢ y.50 3

UISHIOM SuBl) AN CEL suelj 43Sdn Gz 86€.
fueBeucwoQ ‘useg AN €| suel] g3Sdn ve L6€
nokyye |
R e\ abe||0) |eapepy
‘879 "PY InJedN AN 2L suel] g3Sdn €¢ 96¢€
"Jesapuny| ‘peqepweyop
Ul SO\ Suel] AN 2C1L suel] g3sdn 22 G6E
‘mouoN (eljann)
19d9OS teyuiyp
‘rebeunwon AN 2| suel| 83Sdn 12 v6€
S d Lesedeuy but 83sdn 4 €6€
yiebieyueys
‘luebunen ‘d-nise3
Ul SYIOM "suel] AM 2EI suei} g3Sdn 61 c6€
NVIN AMEE/ZEL suel| g3Sdn 8l 16€
9 s 4 £ c [}
Josloid auydiosig Jemoliog alels ‘ON IS 8iejs 'ON'IS Buy

c6'i10g uosy



1

Weritten Answers

DECEMBER 7, 1992

Weritten Answers

191

unepeg - (uep ‘g9 AM 022 sues) g3sdn s¢ sor
uolIpuoy g-88
1o} si0)0ede) HYAW 005 IS g3sdn ve Lo
uelueyg yieuney PN g3sdn €e €0
1seuRseA PN g3sdn e sov
SHIOM UO[SS|LISURL |
weisks AM 022/AN%00Y sues) 83sdn 1> vor
§'d'Lepuey BuL g3sdn oe eoy
uonejuewsny ‘deg indpreg sues) g3sdn 6c ar
'S'd’L esedeuy By g3sdn 82 oy
uonejuewbny ‘de) indizes sues} g3sdn L2 (111
1epuIg AN 2€L suesy g3sdn 92 66€
9 S (4 € z ]
pefosd 8uIdjasIg Jemouog oS ON IS elelS ‘oN IS buy

c6'L1'0E uo sy



194

Written Answers

&

193 Written Answers AGRAHAYANA 16, 1914 (SAKA)

yioiL ny g3Sdn 124 Liy
aun
esjloy ysebwezy AM 2eL sues| g3Sdn ev o
S'd'l epue] BuL 83Sdn oy Siy
aur] pege
-5iBueyer-elinyy AM 022 sues) 83sdn 14 viv
(lemysen)
lebeuns je S'S AY 2EL suel) g3Sdn oy 1484
i Hd (v10) pued 0L WY 83SdN 6€ 487
8u
ejiyD-andejemer Ay Z€1 sues| g3sdn 8¢ 434
8u!7 peleItossy
® 'PY edoyg S/S ANZEL suell g3Sdn yAS oly
induey PN g3sdn 9€ 60v
9 (4 |4 £ c )
Deloid auydiosig Jamouiog elels ‘ON IS 9lEIS ON'IS .w:t

26°L 1'0E uo sy



196

Written Answers

DECEMBER 7, 1992

‘d’N ulejse] ul SHIOM

195 Writen Answers

SueIL A¥ 022 8 A 007
‘ueo Aseiuewelddng suel] g3sdn ¥S 1244
euI ylewiysop
-reBeuueys o/s AM 99 suelj g3sdn €S e
peqeyejly PN g3sdn es 744
Aneseg PN a3sdn 1S 1{14
indyye.0n PN 83sdn 0s eey
S d Lesedeuy 6uy) g3san 6v Ry
yoreseyeg PN 83sdn 4 iev
indyejey PN g3sdn A4 02y
uyied ny g3sdn 14 (134
e|iyd ny g3sdn 514 -]34
9 (4 4 4 [
o pelosd euydiosig Jomouiog oIS ‘ON IS eIelS 'oN'1S ‘Buy

26 L1 oguosy



198

AGRAHAYANA 16, 1914 (SAKA) Written Answers

197 Written Answers

S/S YeIMOH Je Jewiojsuel) suelj J1adem 3} 8ev
Buueyibuells

wejsAg Jemad Indweiyeg suelj 1adam ol ey
(v10) | Hd WY uipjelues INY Jadam 6 9ty
(v10) 1 Hd WsH lepueg OLNY J1adam 8 sev
WeH ueld Wig Sd1 feybejoy 8iNY Jadam L vey
Il "B1S Sd1 teybejoy Buy 1adam 9 24

Il "61S "d'S"1 Yeubejox BuL Jadam S ey

11 '6is 's°d'L teubejoy BuL 71adam v 24

1 ‘BiS 'S°d"L teybejoy BuL 1adam € oty

Il ‘Bis 's°d"L teyberoy BuyL Jjadam 4 6y

| ‘i "s°d"L teybejoy Byl Jadam |ebueg 1sem 1 82y
9 S 4 € 4 !

welold euydiosig Jemouiog oieIS ON 1S 0lelS ‘oN1S ‘Buy

c6'L’0g uo sy



DECEMBER 7, 1992 written Answers 200

\90 Written Answers

‘leseleq le S/S g eul

leseseg-jeseap AY ZE| suely g3sam 61 144
aun

BIOUNEQ-BPIEIN ANZE! sues) g3sam 8t svr

(d$)1 Hd WeH lepueg SL WY g3sam 2l i

"BIYSIYH 1B §/S A¥2EL/022 suest Ivadam 9 ey
‘BlpieH e s/5

¥ N7 BIPIeH-SdM AX 022 suesy IWadeM St oy
8u)1undebing

“VAdLN O/S AN 00V sues| wadam vl 344
‘Buivsyibuang

walskg Jamod eiydebleg suesy 1ad8m €l ovy
‘uoneuewbny ‘des

Jsuuojsues) weiboydesipy sues) 10d8M 4} 6ey

9 S 14 € 4 '
16losd suldiosig l1emouog alBIS 'ON IS eleIs 'ON'1S ‘Buy

<6 L1'0E O SY



AGRAHAYANA 16, 1914 (SAKA)  Written Answers 202

Written Answers

201

(snosuedjeosiw) sjuey leuusy | o Lojies|uIepoyy @ uojleAouey OSWINY
(veid yig) sweid fewisy) Jo uojies|uIepOW B uojeAouey 8 WY
(dS veld ui2) sweid [ewsey) jo uonesiuiepop B uoyjeAouey OLNY
(V10 veid yi2) siueld jewsey) jo uonesiuiepop B uojleAouey 0L NY
s1080.1d 0JpAH Jo Bupesdn 9 uojlesouey ny
uolinquisiq uequn PN
(ssouoede)) Juewenoidw| weisis IS
uolinguis|g '8 UGISS|WSUe] B Suel|
uopeseuep 0IpAH BAH
uojieleuep [ewey) Buy
ewen eu|dos|qQ 8posH
-:8ul|di3s1Qq 40} pesn suolielAeIqqy
'1'9°d341da OSWINY d\a 1€ 1144
(v10) indebing 1dq 0L NY dia 0z iy
9 [ 14 € e s
pelosd supdosig Jemouog el 0N 1S NS ‘oN1S Buy
26°L1'0guosy



203 Written Answers
[English)

Diesel Power Station at Brahmapuram

2090. SHRI P.C. THOMAS: Will the
Minister of POWER be pleased to state:

(a) the present position of diesel power
¢ nerating station sanctioned at Brahmapu-
ram in Kerala;

(b) whether fund has been sanctioned
for the project; and

(c) if so, the details thereof and if not, the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWE.R (SHRI KALP NATH
RAI): (a) to (c). The proposal for setting up of
a diesel power generating station at Brah-
mapuram (5x20 MW) in Kerala at an esti-
mated cost of Rs. 296.80 crores was re-
ceived by the Centrai Electricity Authority in
February, 1992 from the Kerala State Elec-
tricity Board for techno-economic clearance.
The scheme has not received techno-eco-
nomic clearance of the CEA as none of the
essential inputs/clearances required for the
purpose hasbeen tied up by the Kerala State
Electricity Board. it could be sanctioned only
after requisite funds have been arranged by
the State Electricity Board and has received
techno-economic clearance of the CEA.

Discussion Between India and Nepal

2091. SHRISURYANARAYAN YADAV:
Wili the Minister of WATER RESOURCES
be pleased to state:

(a) whether the Government and the
Government of Nepal have discussed the
matter to divert Koshi river water to Nepal
recently; and
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(b) if so, the outcome thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Yes, Sir. India and
Nepal have agreed for investigations and
preparation of Sapt-Kosi Project report.

Electronic Exchanges in Caicutta

2092. DR. ASIM BALA: Will the Minister
of COMMUNICATIONS be pleased to state:

(a) the number of electronic exchanges
proposed to be installed in Calcutta; and

(b) the time by which these are likely to’
be installed?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANAGAYYA NAIDU): (a) Seventeen
local electronic exchanges are proposed to
be opened in Calcutta.

(b) During 8th plan period.
Telecast of Sanskrit News Bulletins

2093. DR. A.K. PATEL: Willthe Minister
of INFORMATION AND BROADCASTING
be pleased to state:

(a) whether the Government propose to
telecast news bulletins and other pro-
grammaes in Sanskrit news national hook up
of Doordarshan?

(b) if so, the details thereof; and

(c) if not, whether the Government pro-
pose to telecast the same inthe near future?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
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BROADCASTING (KUMARIGIRIJAVYAS):
(a)to (c). There is no proposal, at present, to
telecast Sanskrit News Bulletin on Door-
darshan on account of paucity of transmis-
sion time and resouices.

TV Studio at Vijaywada

2094. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of INFOR-
MATION AND BROADCASTING bepleased
to state:

(a) by when the construction of TV stu-
dio at Vijaywada in Andhra Pradesh is likely
to commence;

(b) the estimated cost and the time
required for its completion; and

(c) the details of the features of the TV
studio?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIWJA VYAS):
(a) to (c). A TV studio Centre comprising of
one studio alongwith associated technical
areas equipped with professional grade
colour equipments envisaged to be set up at
Vijaywada. Site forthe proposed studio centre
has been taken over and orders for the
supply of equipment involving long delivery
schedule have also been placed on the
mgnufacturers. Thnormalleadtime involved
in completion of projects of this nature is
about 4 years after formal approval of the
project by the Government.

[ Translation)

Microwave Linkage from Nagpur-
Bombay-Delhi Doordarshan

2095. SHRI TEJSINGH RAO
BHONSLE: Wil the Minister of INFORMA-
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TION AND BROADCASTING be pleased to
state:

(a) whether the Government propose to
telecast news of Vidarbha from Bombay-
Delhi Doordarshan Kendras by setting up
microwave link between Nagpur and Bom-
bay-Delhi Doordarshan;

(b) if so, the steps taken in this regard;
and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) to (c). The news pertaining to Vidarbha
region and the programmes produced by
Doordarshan Kendra, Nagpur are already
being telecast, as a part of the regional TV
service, from Doordarshan Kendra, Bombay
which are relayed by all the TV transmitters
in the State via satellite mode of linkage.
Besides, important news of national sign#i-
cance pertaining to Vidarbha region is also
included in the national news bulletins.

There is no proposal at present to link
Doordarshan Kendra, Nagpur to Door-
darshan Kendras either at Delhi or Bombay
via microwave linkage.

[English)

Telegram, Saving Bank and P.C.O.
Facilities in Post Offices of West
Bengal

2096. SHRI SUKHENDU KHAN: Will
the Minister of COMMUNICATIONSTING
be pleased to state:

(a) the number of post offices located in
the villages of West Bengal where P.C.O.,
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telegram and saving bank facilities are avail-
able;

(b) whether the Government propose to
provide such facilities in allthe post offices in
the rural areas of West Bengal in the near
future;

(c) if so, details thereof; and
(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTERY OF COMMUNICATIONS (SHRI
V.P. RANGAYYA NAIDU): (a) The number
of post office having PCO telegram and
Saving Bank facilities, located inthe villages
of West Bengal is given here under:-

PCO and Telegram = 1868

SavingsBank = 7417

(b)to (d). While P.C.O. facility is planned
to be provided in near future in all gram
Panchayat villages in West Bengal either
through post offices or Panchayat office,
Grocer Shop etc. provision of Telegraph
facility through these offices/shops etc. shall
depend on public demand. Provision of
Savings Bank facilities to the remaining 173
Post Offices in rural areas will depend on
Public demand.

Mutti-Lingual Sound for T.V.

2097. SHRIMATI PRATIBHA DEVI
SINGH PATIL: Will the Minister of INFOR-
MATION AND BROADCASTING bepleased
10 state:

(a) whether the Doordarshan is plan-
ning to take up a project on multi-lingual
sound for television in order 1o cater to a
large rural audience who are not able to
understand either Enclish or Hindi;
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(b) if so, the details thereof; and

(c) by when, the project is likely to start
working?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b). A project aimed at providing
mutiple language sound/subtities along with
a common picture envisaged to be set up in
collaboration with Department of Electronics
(DOE) and Department of Science Technol-
ogy (DST) is presently jn the planning stage
in the Research and Development (R&D)
Wing of All India Radio and Doordarshan.

(c) Normally an R & D project of this
nature takes about ihree years for comple-
tion after approval by the competent author-
ity.

Mali Delivery System in Maharashtra

2098. SHRI RAMCHANDRA GHAN-
GARE: Will the Minister of ICOMMUNICA-
TIONS be pleased to state:

(a) whether the Government are aware
of the fact that the mail delivery system in
Bombay and other places of Maharashtra
has deteriorated;

(b) i so, the reasons thersof; and

(c) the steps taken to improve the postal
services there?

DEPUTY MINISTR IN THE MINISTERY
OF COMMUNICATIONS (SHRI P.V. RAN-
GAYYA NAIDU): (a) No Sir. There have
however, been occasional delays in the
delivery of mails.

(b) These occasional delays are due 10
delays in transit caused by the transport
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services like Airlines/Railways etc., ambi-
guities in address, non-use of pincode etc.

(c) Constant monitoring is done both at
the field and Headquarters level and coordi-
nation is kept with Transport Agencies.
Punitive action against the staff found re-
sponsible is also taken.

Foreign assistance for Rejuvenation of
Power Units

2099. SHRIHARADHAN ROY:

SHRI ZAINAL ABEDIN:

Willthe Minister of POWER be pleased
to state:

(a) whether any toreign firms have of-
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fered recently for rejuvenating power gener-
ating units in the country;

(b) if so, the details thereof; and

(c) the Government's reaction to such
offers?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
RAI): (a)and (b). Five foreign firms have
submitted offers for rejuvenating thermal
electricity generating units and three foreign
offers have been received for hydel stations.
Details are given in the attached statement.

(c) itwould be for the concerned project
authorities/State Electricity Boards totake a
view in the matter.

STATEMENT
Sl. No. Name of the Foreign Firm Name of the Unit to be rejuvented

THERMAL GENERATING UNITS

1. M/S . Hitach Itd. Kothagudem ‘A’
Japan

2. M/S. LH.L, Kothagudem ‘A’
Japan

3. ASEA Brown Bovery, Talcher
Germany (ABB).

4. Man Energie Durgapur
Germany

5. Technoppo Export of Russia Neyveli
(TPE)

HYDEL GENEPRATING UNITS
6. ABB Power Generation, Neria Mangalam

Baden,Switzeriand
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SI. No. Name of the Foreign Firm Name of the Unit to be rejuvented
7. Hydro Vevey, Neria Mangalam
Switzerland. and Poringalkuthu.
8. General Electric Company Sabarigiri
Canada.

Additional Transmission Line for
Mizoram Tripura and Assam

2100. SHRI N.J. RATHVA: Will the
Minister of POWER be pleased to state:

(a) whether the Government propose to
start work on the additionaltransmission line
for increasing the supply of power to the
southern parts of Mizoram, Tripura and
Assam; and

(b) the time by which the scheme is
likely to be finalised and the expenditure
likely to be incurred thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) and (b). There is a proposal to take
up a Transmission Scheme (at a cost of Rs.
60.88 crores) for augmentation of 132 KV
works in South Assam, Mizoram and Tripura
under Central Sector. The Central Electricity
Authority (CEA) has techno-economically
appraised the scheme subject to certain
conditions.

Farakka Thermal Power Project

2101.SHRI ZAINAL ABEDIN: Wil the
Minister of POWER be pleased to state:

(a) the number of units of the Farakka
Thermal Power Project commissioned sofar
alongwith the capacity of power generation;

(b) the number of units yet to be con-
structed;

(c) the quantum of power to be gener-
ated at its final stage;

(d) whether some uncertainty has ap-
peared in regard to the construction of the
last units of this project as originally planned;

(e) if so, the reasons therefor. and

(f) the steps the Government propose to
take in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER ( SHRIKALP NATH
RAIl): (a) Three units of 200 MW each of
Farakka Super Thermal Power Projectof the
National Thermal Power Corporation (NTPC)
have been commissioned.

(b) The first 500 MW unit has been test-
synchronised in September, 1992.

(c) The ultimate generation capacity of
Farakka Super Thermal Power Project would
be 2100 MW.

(d) 1o (f). Work on Stage-Il (500 MW) of
this project which was sanctioned in Sep-
tember, 1989 could be started only after
funding is tied up. It has been included in the
list of projects posed to the World Bank
under the time slice loan.
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Cost AnalysistRe: Irrigation Scheme

2102. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of WATER RE-
SOURCES be ple&sed to state:

(a) whether any cost-benefit analysis
has been made in respect of the major and
medium irrigation schemes as compared to
the minor schemes; and

(b) if so, the details in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI_ VIDYACHARAN
SHUKLA): (a) and (b). Cost-benefit analysis
of a major or a medium irrigation scheme
cannot be compared with that of a minor
scheme because scope and size of a project
to be constructed at a particular site is gov-
erned by topography, water availability
Hydrological and hydrogeological charac-
teristics of the region and area to be irri-
gated. The three types are not:competitors
but are supplemental for achieving optimum
water resources development in any region.

So far as comparison of per hectare
cost of creation of irrigation facilities through
major/medium/minor scheme is concerned,
it is observed that minor irrigation schemes
are cheaper. The reasons being small
schemes are area specific and cost of envi-
ronmental safeguards, rehabilitation and
resettlement, catchment area treatment,
drainage facilities, extensive distribution
network, and command area development
works do not add to the overall cost of minor
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schemes significantly. Further, useful lifo of
major/medium projects is longer than the
minor schemes.

[Translation)

Telephone Exchanges in Madhya
Pradesh

2103. SHRI SHIVRAJ SINGH
CHAUHAN: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether te'aphone exchanges in all
districts of Madhya Pradesh are functioning
properly;

(b) if not, the detailed reasons therefor;

(c) the steps taken by the Government
in this regard; and

(d) the details of the new telephone
exchanges proposed to b commissioned
during the current year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir. But
there may be instances where exchanges
are non-functional due to prolonged inter-
ruptions of power supply.

(b) and (c). Do not arise in view of (a)
above.

(d) The details are given in the attached
statement.

STATEMENT

Names of New Exchange Proposed in 92-93

1. Damoh

2. Manegaon
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3.

4.

10.

11.

12.

13.

14.

15.

16.

17.

18.

19.

21.

24.

Handi
Kanjai
Netra
Linga
Bhanegaon
Amoda
Aturgoan
Baniagoan

Chwidgarh

Bhansi

Gadiras

Kuknar

Pankha

Baldi

Balaghat District

Bastar District

Betul District ,
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26. Bangrasia Bhopal District
27. Nipania ‘
28. Piparya
29. Parwatiya
30. Gahj
. Bhanda Chhatarpur
District
32, Totam
33. Gourihar
4. Sata
35. Siras
36. Badagaon
37. Jhilmih
38. Khaperkheda Chhindwara
District
39. Badchicholi
40. Borgoan
41. Gomgiwara
42. Cyngrampur Damoh District
43. Tejgarh
44, Jajhapur Datia District
45, Patadi
46. Vikrampur
47. Mankund Dewar District
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48. Choubaradhira
49. Jinwani
50 Kuwasari
51. Ekiduna
52. Kherod
53. Morgoan Dhar District
54. Sayawad
55. Barodia

" 56. Deshwala
57. Baloda
58. Anda Durg District
59. Dadhi
60. Kapasi
61. Pajai Gwalior District
62. Raoti
63. Sukarkhedi
64. Bhagwara
65. Pawarkheda
66. Kothara
67. Larkui Hoshangabad

District

68. Bayan
69. Bahaspur
70. Purend
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71. Tamgaon
72. Tajpura
73. Attaheda
74. Agra
75. Padiia
76. Gerota Indore District
77. Rangwasa
78. Sagdod
79. Bhorasla
80. Maind
81. . Bhagora
82. Techi
83. Dhanpun
84. Ghana
85. Barginagar Jabalpur District
86. Seonitola
87. Surtlai
88. Sahasan
89. Chargaon
90. Vijayaraghogarh
1. Johila
92. Chaka
93. Badera
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97.

99,
100
10t
102.
103.
104.
105.
106.
107.
108.
109.
110.
11,

112.

113.
114
115.

116.

Kuncanpur
Kathiawada
Tarkehdi
Barketh
Barzar
Udaigarh
Khed:

Khar
Bagmar
Sirpur

Khamani
Dhulkot
Talakpura

Bamndi

IR

Jhabua District

Khandwa District
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117. Gulari
118. Ganpur
119. Tonki
120. Katargaor
121. Hatnawad
122. Mirzapur
123. Ghughari
124. Khatia Mandla District
125. Manikpur
126. Bichiya
127. Naoli
128. Barda
129. Era
130. Loari
131. Dhamnara Mandsaur
District
132. Simlibara
133 Bana-Amra
134. Pawati
135. Pipaliahari
136. Baralal
137. Sirkhedi
138. Daba
139. Paloha e -



227 Written Answers

DECEMBER 7, 1992

Written Answers

140. Lathgoan Narsinghpur
District

141. Noni

142. Nayakheda

143 Niwari

144. Jhamar

145. Chhutmuda

146. Jamgoan

147. Nawapara Raigarh District

148. Kopir

149. Kapu .

150. Kastura

151. Rajpur

152 Bilaspur

153. Siltara

154. Limtara

155. Sandi

156. Paanduka

157. Hirmi

158. Maglod

159. semra

160. Billlaigarh

161. Jamgaon

162 Khatti
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163. Noniabareli
164. Dighawan Raisen District
165. Bagaspur
166. Naktara
167. Sultanganj
168. Hardod
169. Piplia-Rasoda
170. Bakhed Rajgarh District
171, Besna
172 Lkhanwas
173. Limachouhan
174, Bodla
175. Ghumka Rajnand Gaon
District
176. Mohra
177. Nawagoan
178. Barbodna
179. Pachewa Ratlam District
180. Mandawal
181. Mandvi
182. Kundanpur
183. Khajuridevra
184. Bhaiyadan
185. Dhourpur Sarguja Distiict
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186. Wadrfnagar
187. Ramnagar
188. Uljhawan
189. Khajuri Kalan
190. Khandwa
191. Semri-Dagi
192. Brijesh Nagar
193.° Hiraj Khedi
194. Dondi Sekhore District
195. Guundiva-varma
196. Khajueiam Kasim
197. Aan
198. Lakhanwara
199. Fulara
200. Nagandeori Seoni District
201. Barrhori
202. Sunwara
203 Akhrar Shahdol District
204 Ghunghuti
205 Bhawla
206. Neh'i-Ska
207. Bawarikheda Shajapur District
208. Adalaikalan
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209.

210.

211,

212,

213.

214,

215.

216.

217.

218.

219.

220.

221.

v 222.

223.

224.

227.

228.

231,

Dewali-Khatsur
Sudwas

Bijniakhed?

Sirsod
Madikheda
Bhamgarh
Vira
Kulholi
Budhera
Babpwra
Daarakalan
Sonthwa
Radhpura
Dharnoda
Jhargar

Urrri

Bhind District

Shivpuri District

Morena

Guna District




235 Written Answers DECEMBER 7, 1992 Written Answers
232. Gadoli
233. Bahadurpur
234, Sihawan Sidhi Districat
23S. Sohawal
236. Tikari
237. Palera Tkamgarh
District
238. Jiran-Khas
239. Pateta
240. Lakhram
241, Kukdur
242, Seoni
243. Bharni
244. Kotmi
245. Ghutku
246. Dania
247. Chilhati “Bilaspur District
248. Kotmi-Sunar
249. Chetma
250. Pondri
251. Kartala
252, Tuman
253 Rampur
254, Pinjada
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255, Jai jaipu

256. Birra

257. Nawagar

258. Jarwe

259. Chandkhedi

260. Jawasia

261. indokh Ujjain District
262 Runkheda

263. Gunawad

264. Banbana

265. Berchha

266. Balabarkheda
267. Sihoda

268 Deo-khajun

269. Hydergarh

270. Billori Vidisha District
271. Wardha

272. Teonda

273. Udaipur

274. Masoodpur

275. Ghatera

276. Anandpur
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Post Office Bullding in Assam

2104. SHRI PROBIN DEKA: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) the number of pst oﬁit;es without
departmental building functioning in Assam,
at present;

(b) whether the Government propose to
construct some new buildings for the pur-
pose; and

(c) it so, the location and the allocation
made during 1992-93 for this purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The number
is 440.

(b) Yes, Sir.

(c) A list of post offices for which Gov-
emment has approved construction of de-
partmental buildings is given in the attached
Statement. An allocation of Rs. 26 lakhs has
been made during the year 1992 for the
construction of post office buildings.

Statement

The List of Post Office Buildings Approved
for Construction in Assam Circle

Sl. No.  Name

1. Guwahati University. P.O.

2. Purana Titabar. P.O.

3.  Tingkhong. P.O.
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Sl. No. Name
4. Howraghat. P.O.

5. Krishnai. P.O.

6. Pathsala. P.O.

7. Kampur. P.O.
8. Derby. P.O.
9. Lahoal P.O.

10. Nagarbera. P.O.

11.  Maibong. P.O.

12. Siliguri. P.O.

13.  Jonai. P.O.

14.  Barpathar. P.O.

15. Porbatpur P.O.

16.  MukumJn. P..

17.  Barbhata. P.O.

18. Ratnapur Road. P.O.
19. Kalaigaon. P.O.

20. Agia. P.O.

Modernisation of Godavrl Deita System

2105. DR. D. VENKATESWARA RAO:
Will the Minister of WATER RESOURCES

be pleased to state:

(a) whether project report for the mod-
ernisation of Godavi Della system was
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prepared and submitted to the Central Water
Commission; and

o
(b) the time by which clearance is likely
to be given?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The project report for mod-
ernisation of Godavari Delta System esti-
mated to cost Rs. 226 crores was receivedin
the Central Water Commission in Febru-
ary, 1991 for techno-economic appraisal. On
examination, it was found to be deficient in
basic planning aspects such as irrigation,
crop and hydrology planning, conjunctive
use of ground water and drainage compo-
nent etc,. Also justification for modernisa-
tion/lining of the canals was not clearly
brought out in the report. Therefore, the
project report has been sent back to the
State Government in June, 1991 for submis-
sion of a modified reponr, if considered nec-
essary, after removing the deficiencies.

(b) The clearance of the project de-
pends upon how soon the State Govern-
ment complies with the observations of the
Central Apprising Agencies and obtains
clearances from the Miristry of Environment
& Forests and Ministry of Welfare on envi-
ronment, forests and rehabilitation & reset-
tlements aspects.

Telephone Directory of Calcutta

2106. SHRISOMNATH CHATTERJEE:
Willthe Minister of COMMUNICTIONSTING
be pleased to state:
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(a) when the Last Telephone Directory
of Calcutta Telephones was published;

(b) when the next edition of the same is
likely to be published; and

(c) the reasons for the delay in publica-
tion of the Directory?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) The last Tele-
phone Directory of Calcutta Telephones was
Published in September,1989.

(b) The next edition of Calcutta Tele-
phone Directory is to be published shortly.

(c) The directory of Calcutta telephones
could not be published in time due to failure
on the part of the Contractor.

Telephone Connections in West Bengal

2107. SHRIMALINIBHATTACHARYA:
Will the Minister of COMMUNICATIONS be
pleased to state the number of persons
waiting for telephone connections in West
Bengal district-wise as on October 31, 1992?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS(SHRI
P.V. RANGAYYA NAIDU): The number of
persons waiting for telephone connections
in West Bengal, district-wise as on Octo-
ber,31,1922 is given in the attached State-
ment.

STATEMENT

Telephc:ns Connections in West Bengal

Sl. Name of The District
No.

1. 24-Parganas ( North)

Waiting for Telephone Connections
Persons n?As on 31.10.92)

721

——
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%' Name of The District Persons W. (As ;W
2. 24-Parganas (South) 242
3. Bankura 518
4. Bardhaman 4173
S. Birbhum 875
6. Coochbehar 421
7. Darjeeling 3446
8. Hoogly 430
9. Howrah 66
10. Jalapiguri 713
11. Malda 5§70
12. Midnapur 1640
13. Murshidabad 490
14. Nadia 739
15. Purulia 204
16. Uttar Dinajpur 664
17. Daishin Dinajpur 239
Total 16151

Earth Station for Electronic Mall Serv- (a) whether the Government propose to
ice in N.E. States instal earth station for electronic mail service

in North Eastern States;
2108. SHRI UDDHAB BARMAN: Will
the Minister of COMMUNICATIONS be (b) if so, the details thereof with location;
pleased to state: and
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(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Government
proposes to use the Siatellite for transmitting
money Orders between stations.

(b) Micro Earth Stations will be estab-
lished in Shillong, Aizwal, Agartala, Kohima
and North Lakhimpur so that money orders
can be received and transmitted through
statellite. This will be a part of network of 75
Micro Earth Stations in the country to start
with.

(c) Does not arise.

PIB Office at Rhubaneshwar

2109. SHRI ANANDI CHARAN DAS:
Will the Minister of INFORMATION AND
BROADCASTING te pleased to state:

(a) whether the Government proposed t
set up an office of Press Information Bureau
at Bhubaneshwar in Orissa; and

(b) it so, by when it is likely to be set up?

AGRAHAYANA 16, 1914 (SAKA)
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THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a ) and (b). Setting up of a branch office at
Bhubaneshwar is included in the scheme
under the Eighth Five Year Plan. However,
its implementation would depend on the

availability of financial resources.

World Bank Loan for Hydro Electric
Projects

2110. DR. KRUPASINDHU BHOI: Will
the Minister of POWER be pleased to state:

(a) whether the World Bank Loan is
being obtained for setting up some Hydro-
electric projects; and

(b) if so, the amount of loan and the
names of the States where those projects
are likely to be located?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) Yes, Sir.

(b) The details of the Hydro-electric
Projects receiving World Bank assistance
are given in the attached Statement.
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Tourists Facllities at Ratnagiri in Orissa

2111. SHRI SUBASH CHANDRA
NAYAK:Willthe Minister of CIVIL AVIATION
AND TOURISM be pleased 1o state:

(a) whether the Union Government
have received any proposais from the Gov-
emment of Orissa for promotion of tourism
and provision of additional facilities for tour-
ists particularly at Ratnagiri in Orissa during
1992-93;

(b) if so, the details thereof and the
action taken by the Government thereon;
and

(c) the financial assistance sanctioned/
provided to the State for the purpose during
1992-93?

&.

THE MINISTER FOR CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b): Yes, Sir. The following
proposals have been recently received from
the Government of Cvissa during 1992-93:

(i) Way-side facilities at Ratnagiri
(i) Yatri Niwas at Puri

(i) Wayside amenities at Pipli and
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(iv) Yatrika at Puri

(v) Publicity suppornt for Bali Yatra,
Konark Dance Festival and Gar-
den Festival

(Rajrani Festival).

(c) An amount of Rs. 30.05 lakhs has
already been sanctioned out of Rs. 172.30
lakhs earmarked for Central financial assis-
tance during 1992-93 for the state.

Per-Capita Power Consumption

2112 PROF. SUSANTA
CHAKRABORTY: Will the Minister of
POWER be pleased to state the per capita
consumption of electricity in the country and
the top and bottom ten countries in the worid
at present?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): The annual per capita consumption of
electricity in the country during the year
1991-92 was 269.95 Kwh (Provisional). The
annual per capita consumption of electricity
in top ten countries and bottom ten countries
is available for 1990 and is given in the
attached statement | & II.

STATEMENT-

Per Capita Consumption of Electricity of Top Countries during the year 1990.

Sl.No. Name of the Country (In KWH)
1. Norway 25083
2. Canada 18149
3. Sweden 17130
4. Luxembourg 14054
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SILNo.  Name of the Country (In KWH)
5. Finland 13118
6. U.S.A. 12170
7. Australia 9161
8. Switzerland 8097
9. Germany (F.P) 7420
10. Germany (D.P) 7280

Source: Energy Statistics XYear Book-1990 - United Nations.
STATEMENT I

Per Capita Consumption of Electricity of Bottom Countries During the Year 1990

Si.No. Name of the Country (In KWH)
1. Cambodia 8
2. Chad 14
3. ' Ethiopia 18
4. Mali 23
5. Uganda 26
6. Nepal 40
7. Sudan 53
8. Afghanistan 68
9. Myanmar 62
10. Bengladesh 70

Source: Energy Statistics Year Book 1990 - United Nations.
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improvement of lrrigation Projects

2113 SHRIMATI DIL KUMARI EHAN-
DARI: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether some project for physical
improvement of irrigation delivery system
" hasbeenlaunchedinthe eountry with assis-
tance of World Bank;

(b) if so, the details thereof;

(c) whether some states have beqn
included in this project;

~ (d) #t 'so, the criteria adopted for inclu-
sion of States;

(e) whether the Government propose to

include Sikkim in this project;
{i) if so, the details thereof; and
(g) if ot the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir. :

(b) A National Water Management
Project (WMP) is in operation with the assis-
tance from the World Bank under IDA Credit
No. 1770-IN-for improvement and repairs of
distribution system and to ensure better
management throuvgh revised operational
plansof existing surface canals (mostly major
and medium). The Government of India
signed the Development Credit Agreement
withthe International Development Associa-
tion on 12.5.1987 for financing the NWMP.
The World Bank has extended a credit assis-
tance of 93.2 millior: SDR (equivalentto US$
114 million and Indian Rs. 148.2 crores at
1986-87 price level). The project is expected
to spread over a period of 7 years beginning
from 1986-87 upto 19%2-93 with credit clos-
ing date being March, 1994. The purpose of
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the project is to increase productivity and
farm incomes in existing irrigation project
through a reliable,predictable and equitable °
irrigation service.

{c) At the commencement stage only
three states namely Andhra Pradesh, Kar-
nataka and Tamilnadu participated in the
programme. However, gradually other states
also realised the benefits accruing from
NWMP. As aresult, 6 other States viz. Bihar,

Haryana, Kerala, Madhya Pradesh, Crissa

-and Uttar Pradesh have aiso pmed the

programme.

(d) The States have fo first identify the
systems deficiencies of their old existing
irrigation projects (mostly major and me-
dium) and submit Summary Reports of their
proposals of the Ministry. The cost per hec-
taré is limited to Rs. 2500 per hectare at
1986-87 price-level.

() The Government of Sikkim has not
sent to include any such proposals to the
Central Government. . ‘

1)) add (g). Does not anse

Lime Stone Deposits in Jammu and
Kashmir

2114, SHRIMATI VASUNDHARA
RAJE: Wilithe Minister of MINES be pleased
to state: '

(a) whether huge deposits of Lime
stane have been found in Jammu and Ka-
shmir;

(b) if so, the details along with estimated
deposits thereof;

(c) the steps taken by the Government
for its extraction; and

(d) the estimated amount likely to be
incurred on its ex.traction?
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THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) Yes, Sir.

(b) Aocording to the State Government
of Jammu and Kashmir, the limestone de-
posits of Kashmir region have been esti-
mated at aroud three billion tonnes. The
deposits available are both of cement as well
as chemical grade.

(c) Several cement plants, both of large
and mini capacity, have been set up based
on the rich limestone deposits available in
cement grade in the State. A couple of small
and medium sized calcium carbide plants
have been set up based on chemical grade
limestone deposits in the State.

(d) The cost of extraction of limestone at
the pit head varies from Rs. 50 to 75 per MT
depending upon the scale of operation, loca-
tion, geological disposition, infrastructural
facilities available for exploitation of the
deposits.

(Translation)
Alr Services between Delhl and Patna

2115SHRIVWAY KUMAR YADAV: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether there is any proposal to
provide air service between Delhi and Patna
in morning and evening as was being done
earlier;

(b) if sa, by what time; and
{c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir

Written Answers 258
(b) Does not arise.

(c) Due to adverse weather conditions
over Patna in early morning hours and other
stations enroute, the incidence of delays
andcancellations are on the high side during
winter season. The minimise such disrup-
tions in winter and to maintain uniformity of
timings throughout the year, Indian Airlines
does not propose to introduce early morning
service between Delhi and Patna for the
present.

Indlan Tourist Offices Abroad

2116 SHRISYED SHAHABUDDIN: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether Indian tourist offices lo-
cated abroad have an annualtarget in terms
of the number of tourists from their jurisdic-
tion, zountry-wise;

(b) if so, the target and the achievement
for the last three completed years in respect
of offices whose jurisdiction has generated
more than 10,000 tourists during a year; and

(c)thetargetfor each of these offices for
the current year?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No targets are fixed. However, the
Government of India Tourist Offices abroad
are expected to endsavour to improve upon
the number of tourist arrivals ol the previous
year from their respective regions.

(b) The figures of tourist arrivals in the
last three years from countries, where the
Government of India Tourist Offices are
located, are given below:-
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(c) Does not aries.

Investment in Power Sector by Britain
and America

2117  SHRIPRAFUL PATEL:

SHRIDHARMABIKSHAM:

Will the Minister of POWER be
pleased to state:

(a) whether America and Britain have
offered to make investment for setting up

power projects in India;
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(b) i so, the details thereof indicating
the names of the places; and

(c) the capacity and estimated expendi-
ture of the projects?

THE MINISTER OF STATE THE MIN-
ISTRY OF POWER: (SHRI KALP NATH
RAI): (a) to (c). A list of proposals received
from private firms in U.S.A. (America) and
U.K. (Britain) for investment in power sector
in India is given below:
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Revenue After introduction of Addl-
tional Local Calls

2118 SHRIC. SREENIVASAN: Will the
Minister of COMMUNICATIONS be pleased
to state: ’

(a) whether the introduction of addi-
tional extra telephone call after the duration
of every five minutes has yielded more reve-
nue from the telephone subscribers to the
Government; and

(b) if so, the revenue earned by the
Government after the introduction of the
system during the last six months?

THE DEPUTY MINISTER IN THE
MINISTRY OF COAMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) In the existing
technology &t is not possible to measure
exclusively the additional telephone calls
after the introduction of five minutes duration
as the local calts metered will include calls of
less than 5 minutes duration and STD and
ISD calis.

The purpose of introducing five minute
duration in local calls was o reduce conges-
tion in the network for providing better serv-
ice to the customer.

(b) Does not arise.

(Translation)

Setting up of T.V. Studios

SHRIMATI SAROJ DUBEY:
SHRI RAM PUJAN PATEL:

2119

Willthe Minister of INFORMATION AND
BROADCASTING te pleased to state:

(a) the number of T.V. studios for which
foundation stones were leid during the last
three years in the courtry;

Written Answers 274

(b) the criteria of setting up these
stug!ios;

(c) the reasons for not taking up the
construction work in Allahabad so far; and

{d) the time by which the construction
work is likely to stant?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWUAVYAS):
(a) Foundation stones were laid for setting
up of T.V. Studio Centres at Vijayawada,
Allahabad and Hissar during the last three
years,on 7thJan. 1990, 7thJuly 1990 & 12th
Feb., 1991, respectively.

(b) Whereas Vijayawada and Allahabed
have been selected for establishmentof T.V.
studio centres in view of their cultural impor-
tance, it is envisaged to set up full-fledged
T.V. studio Centre at Hissar in Haryana in
accordance with Doordarshan’s long-term
objective to provide primary (regional) T.V.
service in each State produced in the lan-
guage of the respective State.

(c) and (d). There has been atime-lagin
finalising the scheme for establishment of &
T.V. Centre at Allahabad because the ques-
tion of further expansion of studio facilities in
the country was required 10 be reviewed.
Civil works in respect of setting upof a T.V.

" Studio Centre at Allahabad will be taken up

after the approval of the project by the
competent authority.

Flims on indian Tourism on Star T.V.

2120. SHRIPRAKASH V.PATL:
SHRI N.J. RATHVA:

.Will the Minister of CIVIL AVIATION
AND TOURISM be pleased 1o state:

(a) whether there is any proposal under
consideration of Government for arranging
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telecast of films on Indian tourism on STAR
T.V. to attract more foreign tourists;

(b) if so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SH3IMADHAVRAO SCIN-
DIA): (a) and (b). A decision has already
been taken to provide films produced by the
Department of Tourism for being telecast,
free of cost, througt various channels of the
Star T.V.

(c) Does not arise.
(English)
Committee on Power Projects

2121. SHRI SURENDER REDDY: Will
the Minister of POWER be pleased to state:

(a) whether the Government propose to
wind up the high powered standing Commit-
tee on power projects; and

(b) it so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) No, Sir. There is no such commit-
tee.

(b) Does not arise.
Telephones RBilis of Ministers

2122. SHRI V.DHANANJAYA KUMAR:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether ay limit has been pre-
scribed for telephcne calls for Ministers;
and

DECEMBER 7, 1992

Written Answers 276

(b) it so, the details of the telephone
bills, both residential and office telephones
of various Union Ministers during the last
one year?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Department
of Telecom has not prescribed any limit for
the Telephone calls made by Ministers.

(b) Information is being collected and
shall be placed on the table of the House as
early as possible.

(Translation)

Assistance for Kosi Canal Irrigation
Project

2123. SHRI BHOGENDRA JHA: Will
> Minister of WATER RESOURCES be
1sed to state:

(o the proposed irrigation potential of
the West. 1~ Kosi Canal in Madhubani dis-
trict of Bihar und the position in regard to
digging work of the main canal, digging work
ofthe Eastern and Western branch canals of
the Kamla river and the constructicri of Sypon
aross the Kamla river, separately;

(b) whether the Union Government have
raisedthefinancial assistance from 20 crores
as origianlly requested by the Government
of Bihar; and

(c) if so, the details of assistance pro-
posed to be provided during '1992-937

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The proposed lrrigation Po-
tential of Western Kosi Canal under Madhu-
bani district of Bihar is 1,08,901 hectares.
The reported progres of earthwork (as on
30.6.92) on various structures is as under:-
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S.No.  Name of Structure Length Progress
(Kilometres)

1. Western Kosi Main Canal 56.50 100% in 40 Kms
leaving gaps
for structures.

2. Jhanjharpur Branch Canal 41.68 71%

o
3. Ugranath Branch Canal 36.50 22% from R.D.
2-11.3

4. Sakari Branch 44.30 50%

5. Kakzrghati Branch Canal Work stopped this being part of
Phase lil.

6. Saherghat Branch Canal Not reported . 69%

7. Kamala Syphon Work started in Feb. 1992, work in

47 metre length taken up.

(b) and (c). The working group of the
Planning Commiss'on recommended an
outlay of Rs. 30 crores for Western Kosi
Canal for the year 1992-93 against Rs. 20
crores proposed by the State Government.

(English)
Import of Power Generating Sets

2124.SHRI VIJAY NAVAL PATIL: Will
the Minister of POWER be pleased to state:

(a) the details of power generating sets
manufactured by BHEL capacity-wise dur-
ing each of the last three years;

(b) the total amount spent on import of
power generating sets during the above
period; and

(c) the steps taken or proposed to be
taken to make the country self-sufficient in

this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) to (c). The information is being
collected and will be laid on the Table of the
House.

(Translation)
National Water Grid Programme

2125. SHRI CHHITUBHAI GAMIT: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether the Government have
started a national water grid programme;

(b) if so, the details thereof; and

(c) the efforts being made by the Gov-
ernment to implement the programme?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
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SHUKLA): (a) and (b). A National perspec-
tive for water Resources Development pre-
pared by Government envisages inter-link-
ages between various Peninsular rivers and
Himalayan rivers separately for transfer of
water from water rich basins to water short
basins for optimum utilisation of water re-
sources. :

(c) Government has established Na-
tional Water Develooment Agency (NWDA)
in 1982 for firming up these proposals. A
total of 36 water transfer links, 17 under
Peninsular component and 19 under Hima-
layan component have been identified by
NWDA. While office studies of 9 links under
Peninsularcomponent have been completed,
studies of balance li ks have been included
in VIl Plan. Also inestigations of 9 links of
Peninsular component and 3 links of Hima-
layan component have been included in the
Vil Plan programms o the Agency.

(Englhish)
Gas Based Power Project in Delhi

2126.SHRIGURUDAS KAMAT: Willthe
Minister of POWER be pleased 10 state:

(a) whether the Government have short
fisted several privals companies for the
executionof 600 MW gas based power project
in Dethi; and

(b)it so, the details and reasonsthereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) Yes, Si.

(b) On the basis of evaluation ol 16
nanne=" - received against open offer by
DESU, the following six parties have been
shortlisied and requesied o submit detailed
project reports for Rawana gas based power
project for consideration:

DECEMBER 7, 1992
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1. Reliance Industries Lid.;

2. RP.Goonka;
3. Straw Products;
4. Vam Organics;
5. NTPC & Asea Brown Boveri;
6. Northem Engineering Inc..,USA.
(Transiation]

Foreign Tourists Visited Ajanta and
Ellora '

. 2127. DR. GUNWANT RAMBHAU
SARODE: Wiill the Minister of CIVIL AVIA-
TION AND TOURISM be pleased o state:

(a) the number of foreign fourists visited
Ajanta and Eliora during 1990-91 and 1992,
till date;

(b) the amount allocated to attract more
tourists, to provide more facilities and devel-
opment of areas around Ajanta and Ellora
during the above period; and

(c) the details of the proposed plan of
the Union Government in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The relevant statistics are not
available.

(b) and (c). During 1990-91, an amount
of Rs. 16.95 lakhs was sanctioned by the
Central Government for the constructionof a
tourist reception centre at Aurangabad and a
sum of Rs. 2.98 lakhs was released for
producing puiblicity material on Ajanta and

“Ellora.

A project has been recently approved,
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for the conservation and development of
Aanta and ellora with assistance from the
Economic Cooperation Fund (DECF) of
Japan at a total cost of Rs. 81.71 crores.

(English)

Recruitment of Pllots and Airhostesses
by Al and 1A

2128. DRSHRIVIATIK.S. SOUNDRAM:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to stte:

(a) the total number of pilots and air-
hostesses recruited by the Indian Airlines
and the Air India during the last three Years,
State-wise; and

(b) the number of candidates selected
for the posts of piots and air-hostesses
during 1992, as on date?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCIDIA): (a) and (t). Information is being
collected.

Delivery of postal Articles in West
Bangal

2129. SHRI SUBRATA MUKHER-
JEE:
DR. ASIM MASUDAL HOS-
SAIN:
SHRIRAMACHANDRADOME:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) whether there has been increase n

the instances of dalay in the delive.ry o'!i
postal articles and their shortage in Raiganj,

Murshidabad, Dinajpur districts in West
Bengal;

() i so, the reasons therefor;

Written Answers 282

(c) the number of complaints received
in this regard during 1991 and 1992, as on
date; and

(d) the action taken by the Government
to improve the service in West Bengal?

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) there is no in-
crease in the case of delay in delivery or
shortage of postal articles. However, short-
age of embossed envelope of Rs.1/- has
come to notice.

(b) The shortage of embossed enve-
lopes is due to inadeaute supply by the India
Security Press Nashik.

(c) The following number of Complaints
have been received in West Bengal Circle.

Year No. of Complaints
_1990-91 1666
e
1991-92 1324
1.4.92% 669
31.10.92 .

(d) Thefollowing steps have beentaken
to improve the services in west Bengal:

(i)  Constant.monitoring of tranemis-
sion and defivery of mails

(i)  Close coordination with the trans-
pon Agnecies.

(i)  The matter has been taken up a
the highers level with the Inidia
Security Pres to arrange adequate
supply of embossed envelopes.

(v) Immediate shorntage is met by di-
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version of stock from less needy
offices/Circlas.

[Transtation)

Biling of Telephones

2130. SHRI GOVINDA CHANDRA
MUNDA:
SHRIPHOOL CHAND VERMA:
SHRI B.L. SHARMA PREM:
KRISHAN DUTT SUL-
TANPURI:

Wilithe Minister of COMMUNICATIONS
be pleased to state:

(a) the total number of compalints re-
ceived by his Ministry during the last three
years regarding excass billing of telephones,
States-wise; and

(b) the action beinjtaken by the Govern-
ment to avoid such complaints in future?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMM JNICATIONS (SHRI
P.V. RANGAYYA MAIDU): (a) (i) Total
number of complaints received by Ministry of
Communications during the last three years
regarding excess billing of telephones is
6,71,658

(i) State wise details are furnished in
the attachnd statement

(b) the following steps are being taken
to avoid such complaints in future.

(i) Exchange equipments including
maeter Circuits are tested regularly
to eliminat 2 :iny possibility of wrong
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(iv)

v)

(vi)

(vii)
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metering.

Meter omms are locked and re-
strictions have been imposed for
the entry into main distributionframe
(MDF) rooms.

All the vital points where there is a
possibility of deliberate mischief or
tampering of telephone lines like
distribution points are kept locked.

Identification of all subscribers
whose current fortnightly meter
reading show sudden spurts and
as soon asthese spurts are noticed
thetelephone lines are placed under
observation. special equipment
called Multi Line Observation
Equipment (MLOE) is utilised for
this purpose.

Customers served by electronic
telephone exchange are provided
with dynamic STD control facility
with which they can lock or unlock
their STD/ISD services and thereby
exercise efective control to use their
telephone by others. In addition,
they get details bills for STD/ISD
calls.

Automatic Message Accounting
(AMA) equipment are also being
installed in some of the non-digital
exchanges to provide detailed bill-
ing to theri subscribers.

To avoid clerical errors, billing work
has been computerised in allmetro
districts and now it is being under-
taken in other important cities and
towns.
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STATEMENT4

List of number of complaints during the last 3 years State-Wise: (1989-90 to 1991-92)

Sl. No. Name of the State No. of complaints
1. Andhra pradesh 31,335
2 Assam 10,602
3 Bihar 24,366
4. Gujarat 44,448
5. Haryana 25.;82
6. Himachal Pradesh 4,401 ,
7. Jammu & Kashmir 9,130
8. Kamataka 34,592
9. Kerala 36,634
10. Madhya Pradesh 30,831
1. Maharashtra 1,09,427
12. Goa 3,11
13. Arunachal Pradesh 178
14, manipur 203
15. Mizoram 163
16. Meghalaya 1,032
17. Magaland 513
18. Tripura 654
19. Orissa 12,712
20. Punjab 37,579

21. U.T. Chandigarh 6,928
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Sl No.. Name of the State No. of complaints
T2 Fajasthan 11,564
23. Tamil Nadu 44,906
24, Pondicherry 1,159
25. Uttar Pradesh 88,035
including Sikkim and
Anaman Nicobar
27. Dethi 48,062
6,71,658
[English) Gas-based Power project in Barak

Pazhasi Japanase Assistance for
Project for Tourism in Kerala

2131, SHRIMATI SUSEELA
GOPALAN: Willthe M!nister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

(a) whether the Union Government are
considering to undertake the Pazhasi Tour-
ism Development Project in Kerala with
japanese assistancs;

(b) i so, the details thereot;

(c) the time by which the work on this
project is likely to be started and completed;
and

(d) the estimated expenditure lkely to
be incurred thereon?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) to (d). Does not arise.

Valley

2132. SHRIDWARKA NATHDAS: Will
the Minister of POWER be pleased to state:

(a) whether there is any proposal to set
up a gas-based power project in Bargk Val-
\ay;

(b) i so. when the construction work is
to be taken up and the time by which it is
likely 1o be completed; and

(c) # not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) to (c). The information is being
collected and will be laid on the Table of the
House.

Decontrol ort Power Transmission and
Distribution

2133. SHRI CHANDULAL CHAN-
DRAKAR: Will the Minister of POWER be
pleased to stie:

288
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(a) whether the Government have
decided to open power transmission and
distribution centres in country through pri-
vate entrepreneurs;

(b) if so, the details thereof;

(c) whether there Is any proposal to set
up any new power transmission and distribu-
tion centre in Chhattisgarh area of madhya
Pradesh; and

(d) if so, the details thereof!

THE MINSTRER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) and (b). The general policy of the
Government provides for participation of
private Sector in electrizity generation, sup-
ply and distribution

(c) and (d). A number of EHV sub-
stations have been approved for construc-

tion in Chattisgarh region. these include;

1. 400 Kv st b-station at Siltara and
Barsur

2. 220 Kv sub-station at Urla

AGRAHAYANA 16, 1914 (SAKA)
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3. 220 Kv sub-station at Raigarh

4. 132 Kv sub-station at khariagarh,
Oogargarh, kawardha, Modce-
ment, B. Bazar, amedi, Chilhoti,
pathalgao, Ambikapur and Sa-
raipalli.

Telephone Connections in Keraala

2134. SHRI A. CHARLES:
SHRIRAMESH CHENNITHALA:
PROF. K.V. THOMAS:

Willthe Minster of COMMUNICATIONS
be pleased to state:

(a) the district-wise number of persons
on the waiting list for telephone connections
in Kerala; and

(b) the steps taken or proposed to be
taken to clear the waiting list?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Distnct-wise
listfortelephone connections in Keralaas on
31.10.92 1s given below:-

1. Alleppey -
2. Calicut -
3. Cannanore -
4. Eranakulam

© 5. iduki -

6. Kasargaod -
7. Kottayam -
8. Malappuram -

9. Palaghat -

14828

24903

23013

41129

7072

13582

24254

22680

12357
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10. Pathanamthitta -
11. Quilon -
12. Trichur -

13. Trivandrum -

14. Wynad -

15. U/T Lakshadweep

16. U/T/ Pandicerry -
(Mahe)

12589

16430

31875

24726

4890

541

1331

(b) About 80,000 new telephone con-
nections are planned to be provided during
the year 1992-93 subjectto the availability of
equipment and resources. The remaining
applicatts are proposed to be provided with
telephone connections progressively during
8th five Year plan which envisages:-

to provide telephone connections
practically on demand in rural and tribal
areas.

Waiting period for telephone con-
nections not to exceed tswo years for large
telephone systems.

Energy Conservation

2135. SHRICHETAN P.S. CHAUHAN:
Will the Minster of POWER be pleased to
state:

(a) whether any measures have been
taken to conserve energy keeping in view
the overall power shortage in different parts
of the country;

(b) if so, the detar's thereof; and

(c) the amount of energy expected to be
conserved during the current years as result
of the measures taken so far?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) and (b). The Government has
initiated several energy conservation meas-
ures including demonstartion projects, par-
tially subsidised energy audits, pump-rectifi-
cation schemes in the agricultural sector,
introduction of special creidt schemes
through IDBI for financing energy conserva-
tion schemes in industries and awareness
campaigns to educate the target groups in
various sectors of economy. The measures
also include encouraging investment in
energy conservation equipment by various
categories of users etc. National energy
Conservation Awards have been ingtituted
to motivate improvement in energy efficiency
performance by industrial units. '

(c) I is still too early to quantify the
result of the various conservation measures
intitiated in recent years. Benefits could be
more meaningfully assessed after a laspse
of some time.
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[Translation)

Rural Electrification

2136. DR P.F. GANGWAR:
SHRI MANIKRAO HODLYA
GAVIT:

Will the Minister of POWER be pleased
to state:

(a) the number of villages electrified
with the assistance of the Rural Electrifica-
tion Corporation andthe expenditure thereon
by the end of Seventh Plan period in each
State, year-wise and district-wise;

(b) whetherthe Government propose to
electrify all the villages in the country;

(c) if so, the time by which these would
be electrified;

(d) whether the Rural electrification

Corporation propose to issue bonds for public

- subscription to augment rural electrification;
and

AGRAHAYANA 18, 1914 (SAKA)
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(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAl): (a) The year-wise and state-wise
number of villages electrified in the seventh
plan period along with funds disbursed by
Rural Electrification Corporation is given in
the attached Statement.

(b) and (c). Yes, Sir. The Eighth Five
year Plan envisages electrification of 50,000
villages including 10,000 through Non-con-
ventional Energy Sources. Electrification of
all the villages in the country would depend
upon the availability of resources and the
willingness of the States to take up the
programme.

(d) and (e). The Rural Electrification
Corporation proposesto raise Rs. 105 crores
by issue 6f Tax free bonds and Govt. Guar-
anteed bonds during the current financial
year for meeting its plan outlay.
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1968-89

1987-88

Sl. No.

Funds
disbursed

(Rs./akhs)

Madhya Pradesh
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Nagaland
Orissa
Punjab

Maharashira
Maniour
Meghalaya
Mizoram
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(English)
Modernisation of Rourkela Steel Plant

2137. SHRI K. PRADHAN!:
DR. KRUPASINDHU BHOI:
KUMARI FRIDA TOPNO:

Willthe Minister of STEEL be pleased to
state:

(a) the details of the number of phases
in which the-modernisation of the Rourkela
Stoel Plant is likely to be undertaken;

(b) the external assistance/loan avail-
able or proposed for the modernisation pro-
gramme;

(c) the details of the works done so far
in the first phase modernisation programme
including the amount spent; and

(d) by when the modemisation pro-
gramme is likely to be completed including
the total estimated expendture proposed to
be incurred on it!

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL(SHRI SONTOSH
MOHAN DEV): (a) Rourkela Steel Plant
modemisation is being implemented in two
phases.

() Loan of DM 260 million from Kredi-
tanstalt Fur Wiederaufba (KFW), Germany,
Suppliers Credit of US $ 23.89 million from
Ws. Tiazapromexport (TPE), Russia and
French Fr. 66.5 milion from France arg
envisaged for the modemistion programme
of Rourkela Steel! Plant.

(c) AINQindigompadaond
Phase-| have been ordered and are pro-
gressing generally as per schedule. Ona
cumulative basis 85% of excavation, 93% of
of concreting, 69% of structural fabrication,
38% of structural erection, 82% ol equip-
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ment supply and 45% of equipment erection
have been competed upto October, 1992.
Till October, 1992 an amount of Rs. 306.72
crores have been spent in phase-l moderni-
sation.

(d) Thetotal modernisation programme
is scheduled 1o be completed by December,
1995 and the total sanctioned cost is Rs.
3954 crores.

Mining of Bauxite

2138. ° SHRI RAMAKRISHNA
KONTHALA: Will the Minister of MINES be
pleased to state:

(a) whether the Union Government
have received any proposal from the Gov-
emment of Andhra Pradesh for setting up of
mining and processing unit of bauxite at K.D.
Peta in Visakhapatnam District, Andhra
Pradesh;

(b) i so, the details thereof; and

(c) the action taken by the Government
thereon?

THE MINISTER OF STATE IN THE
MINSTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir.

(b) and (c). Do not arise.

[ Translation)
C-Dot Echanges in Bihar

2139. SHRI RAM TAHAL CH-
OUDHARY: Willthe Minister of COMMUNI-
CATIONS be pieased to state:

(a) the names of the places where C-
DOT 512 boards/exchanges functioning in
Bihar;

(b) whether the Government proposé to
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set up such boards/ exchanges in the State

during 1992-94;

(c) it so, the details thereof, district-
wise; and

(d) the time by which boards/exchanges
are likely to be set up?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) Names of the

DECEMBER 7, 1992
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places whre C-DOT 512 boards/exchanges
are functioning in Bihar are:

1. Supaul 2. Jamshedpur 3. Motihari
4. Chapra 5. Gaya 6. Darbhanga

(b) Yes, Sir.
(c)and (d) District-wise details of C-

JOT 512 Boards/Exchanges to be set up
during 1993-94 is as below:

S.No. District No. of C.DOT 512 Time by which likely
exchanges/boards to be set up
1o Ciridih 1 By April, 1993
2. Deoghar 1 -do-
3. Calton Ganj 1 By May, 1‘993
4, Monghyr 1 -do-
5. Katihar 1 -do-
6. Hazaribagh 1 By June, 1993
7. Araria 1 -do-
8. Kishangannj 1 -do-
9. Goapganj 1 By August, 1993
10. Bhagalpur 1 -do-
11. Nawada 1 By October, 1993
12. Aruangabad 1 -do-
[English] Will the Minister of POWER be pleased

Bedthi hydro Electric project

2140. SHRIMAT!I BASAVA REJES-
WARI:
SHRI V/ KRISHNA RAO:
SHRI K.H. MUNIYAPPA:

to state:

(a) whetehr environment clearance has
since been givento the Bedthi Hydro Electric
Project;

(b) if so, the details thereof;
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(c) whether an'¥ Amenican agency has
been invited for providing financial ass s-
tance for the establishment of this project,

(d) ff so, the details thereof and

(e) the time by which the construction
work is likely to be started?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAl) (a)and (b) The 3edthi Hydre electric
Project, also known as Gangavar Stage |of
Karnataka, was cleared from environment
angle by Ministry of Environment & Forests
on 20 2 1979 stipulati~g a number of safe
guard measures which are to be compties
with by the project authoriies Meanwhile
since Yhere is a change in the scope of the
project, Minsitry of “nvironmen* & Fores's
have requestedthe S tate authonties to submit
the revised project report Sofa’ the revised
report has not beer: furniched by the State
authonties to Minis'ry cf Environment and
Forests

(c) to (e) Memo zrdum of Understana
ing has been signed between Catnness
International Power Corporatic~ (USA) nad
Government of Karnataha in August 1362
for execution of the Prc ject

[Transiation]

Tehr Dam project

SHRI NITISH nvMAR

DR MAHADEFPAK SINGH
SHAKYA

MAJ GEN (RETD ) BHUWAN
CHANDFA KH4NDURI

SHRI RAJVEER SivGH

2141

Will the Mirister of F OWZR be peased
to state

(a) whether the Tehi Dar Projact has

AGRAHAYANA 16, 1914 (SAKA)
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since teen cleared from the environmer
point of view,

(b) it so, whetherthe work on the project
has been resumed,

(c) ifso, the amount spent onthe project
dunng 1991-92 and as on November 30,
1692

(d) whether Russia has offered to fi-
nance the project and

(e) #f so, the details thereof indicating
the amount likely to be received from Russia
for the project?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHR! KALP NATH
RAl) (a) The tehrt Project was cleared by
Minisitry of Environment & Forest in July 90
wi*h certain conditions

(b) Rehabiltation works and other infra-
structure activities are proceedmg as
p'anned Construction work onthe dam site,
would be resumed after the Government s
appraisal is accorded

(c) AsumofRs 78 99crores was spent
on the Project durrg 1991-92 and a sum of
Rs 747 28 crores (provisional) has been
spert ason nov 30, 1992

(d)and .1 The Russians have evinced
interest in the impementation of Tehr Dam
Project Howeve no detailed offer inclua-
Ay financing package has been received

[Enghlish]

Private Sector participation in T.V
Channel

242 SHRIPAWANKUMARBANSAL
SHR; JANARDAN MISRA
SHR H4 41 KISHORE SINGH
SHRi MADAN LAL KHURANA
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' SHRI GURUDAS KAMAT:
SHRI M.V.V.S MURTHY:
SHRI SUDARSAN

RAYCHAUDHARI:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government have
decide to give rights of broadcastingiele-
casting of F.M. Band of all india RAdio and
Metro Channelof Doordarshanto the private
sector; and

(b) i so, the details of terms and condi-
tions laic,down in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI GIRIHJA
VYAS): (a) and (b). Government have
decided to allot time slots on the metro
channels of Doordarshan and FM channels
of All India Radio in Delhi, Bombay, Madras
and Calcutta to private producers. The
Scheme and its details are given in the
attached statement.

STATEMENT

The Scheme of Alioiment of time slots on

the Metro Channels of Doordarshan and

FM Channels of all India Radio in Delhi,
Bombay, Madras and Cakutta

1. SHORT TITLE AND COMMENCE-
MENT:

(a) This Scheme may be called the
Scheme for allotting time slots on the
Metro Channels of Doordarshan and
All India Radic; (¢} it shall come int:
force with :mmeciate effect.
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2. DEFINITIONS:

In this scheme, unless the context
otherwise requires-

(1) ‘Channel’ means Televisionor F.M.
Radio Channel in metropolitan cities of
Dethi, Bombay, Madras and Calcutta.

(i) ‘President’ means President of
india.

(iii) ‘Government’ means Ministry of
information and Broadcasting of the
Central Government.

(iv) “Council means Broadcasting
Council of India

(v) ‘Chairman’ means Chawman of
the Broadcasting Council of India.

(vi) ‘Member’ means Member of the
Broadcasting Council.
3. BROADCASTING COUNCIL: (See
m m 7_...)

There shall be a Broadcasting Council
comprising a Chairman and eight other
members which shall be appointed by the
Govemnment by issue of notification in the
Official Gazette. The Chairman shall be a
person of stature and eminence. Of the other
members Director General, Doordarshan/
Al India Radio, Engineer-in-Chief, Door-
darshanvAll India Radio and a representa-
tive of Ministry of information and Broad-
casting will be ex-officioc members. Other
members, shall be drawn from amongst
media persons, authors, playwrights, per-
forming artists and film personalities of stat-
uroudommmwmkmhdgomdox-
pertise of electronic media.

(“Note: When matters relating to Doordarshan are being deliberafed, DG: Doordarshan
and Enginear-in-Ctief, Doordarshan would be members. Likewise when matters relating to
AIR are being deliberated DG: All India Radio and Engineer-in-Chief, All India Radio would

be mambers)
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4. TENURE OF THE COUNCIL:

The Council shall have a tenure of 3
years from the date of i*es formation or till a
new Council is apoointed. Vacancies of
Chairman and the members shall be filled up
only for the unexpired part of the tenure of
the Council.

§5. TERMS AND CONDITIONS OF
MEMBERS-

Chairman and members other than ex-
officio members wng be pad travelling and
daily allowance as applicable to members of
the high-powered ccmmittee as laid down by
the Central Government from time to time.

6.(1) FUNCTION OF THE COUNCIL:
The Council sheli perform the follow-
ing functions:

(a) Invite applications by issue of
public notice from individuals who should be
citizens of India/companies with majority
Indian shareholding/parinership firms all of
whose partners should be citizens of India
for the purpose of allotment of time slots on
the television/radio channels.

(b) Issue licence and allocate suitable
time slots for the programmes on the chan-
nels of AIR Doordarshan.

(c) Review the programmes telecast/
broadcast by the licencees.

(d) Consider, dzcide and take action for
suspension/revocation of licence.

(e) Decide the quality parameters for
he programmes on the channels.

(f) Act as the forum for redressal of
;omplaints/gnevances 1n respect of the
yrogrammes telecast broadcast by the licen-
iees under this scheme.
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6(1i) DIRECTIONS BY THE GOVERN-
MENT:

Government will have the power to is-
sue directions and lay down policy guide-
lines in respect of this Scheme from time to
time and the Council shall be ameanable to
such directions and guidelines.

7. ELIGIBILITYCRITERIAFORLICEN-
SEES:

The producers interested in obtain-
ing alicence under this Scheme should meet
the following criteria:

(a) Should be a citizen of India (for
individuals)/company with majority Indian
shareholding/partnership firm all of whose
partners are citizens of India.

(b) Should not have been declared as
insolvent or convicted in a criminal case.

(c) Should produce sufficient evidence
of sound financial standing.

(d) Must confirm in writing, willingness
to abide by the guidelines spelt out in this
Scheme.

(e) Should furnish a written undertaking
1o conform to all the conditions specified in
the licence or any subsequent directive of
the Council or Government.

() Applicants interested in news/news
related programmes must not be owning any
pewspaper/magazine in circulation in the
area covered by the channel for which appli-
cation 1s made.

() Applicants should nave proven track
cecord In producing teievisicnira0.0 pro-
grammes feature films, video films,video
magazines. documentariés etc

"~ Hiore™ Deletad vide Publc Notics No. 6/1/52-FHC rsied 27.10.92)
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8. APPLICATION FOR LICENCE:

The Council shallinvite applications from
parties desirous of allotment of time slots on
the second channel by giving a public notice
atappropriate intervals. Such applicants shall
pay a sum of Rs. 1000/- as processing fee.

9. ALLOCATION OF TIME SLOTS:

The Government shallindicatefromtime
to time to the Council the availability of time
slots on the relevant channel for the purpose
of this Scheme. The Council shall allocate to
the successful applicants the appropriate
time slots onrelevart channels. The Council
shall oversee through AlR/Doordarshan the
adherence to the stipulated technical para-
meters for ensuring national radio frequency
management.

10. GUIDELINES GOVERNING
THE PROGRAMME.3 PUT OUT UNDER
THIS SCHEME:

(i) Tne programmes shall not violate the
AIR Broadcast Code which prohibits the
following:

(1) Criticism of friendly countries;
2) Attack on religions or communi-
ties;

(3) Anything obscene or defama-

tory;

(4) Inctement to violence or any-
thing against maintenance of
law & order;

(5) -Anything amounting to con-

tempt of court;

(6) Aspersions against the integrity
of the President and Judiciary;
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(7) Anything affecting the integrity
of the Nation; and, *

8) Criticism by name of any per
son.

(i) The licensee will fully confirm to the
advertisement code which are applicable tc
All India Radio and Doordarshan and tc
future modifications therein.

(iii) The programmes shall conform tc
the provisions of Section 5 (b) of the Cinema-
tograph Act, 1952 and guidelines issued
thereunder for film certification by the Gov-
ernment from time to time.

(iv)The progcfammes should not infringe
the provisions of the Copyright Act.

(v) The channel must carry at least
twenty percent of its broadcasting time,
programmes considered by the Council to
be socially relevant and necessary fordevel-
opmental purposes.

(vi) The channel shall carry such pro-
grammes of importance to the Nation as may
be directed by the Government from time to
time. This would include Addresses to the
Nation by the President and the Prime Min-
ister.

{(vii) The programmes broadcast by the
channel should not be the means for further-
ence of the interests of any political party.

(viii) During election time, In respect of
broadcast by or about political parties, the
channel shall confirm to the guidelines is-
sued by the Election Commission of India.

(ix) While dealing with any matter of
controversy, the programmes shall present
all points of view in a fair and impartial
manner.
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11. QUALITY¥ RATING:

The Council shall periodically review
the programmes put out by the licensees
based on the quality parameter determined
by it. Licensees whose programmes are
foundto be belowthethresholdbothinterms
of contents and technical parameters shall
be asked in writing, to effect the necessary
improvements in their programmes. The
track record of licensees in terms of the
quality of their programme would form an
essential criteria at the time of considering
renewal of their licence. The Council shall
also publish periodically the results of this
evaluation of the quality of the programme.

12. REDRESSAL OF GRIEV-
ANCE:

The Council on receipt of a written
complaint from an incividual or institution
against any particular programme put out by
alicensee under thic Scheme shall examine
it, in consultation with the licensee, if consid-
ered necessary, and take appropriate cor-
rective action if the complaint is sustained.
The Council may direct the licensee tobroad-
cast its findings and if necessary, take action
to suspend/revoke the licence.

13. SUSPENSION/REVOCA-
TION OF LICENCE::

The Council may on repeated in-
fringement of the guidelines for programmes
by the licensees, or on account of the non-
compliance with the cc nditions specified in
the licence, suspend or revoke the said
licence. However, unlass immediate sus-
pension/revocation of the licence is consid-
ered essential in public interest, the licensee
shall be informed in writing about the in-
fringement of the prcgramme guidelines/
conditions of the licenca, and given 15 days
time to furnish his exglanation. This explana-
tion will be examined by the Council and its
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decision communicated to the licensee.
14. RENEWAL OF LICENCE::

The Council shall initiate action for
deciding on the renewal of any licence is-
sued under this Scheme six months prior to
the expiry of the period specified in the
licence. The Council shall take a decision in
the matter on the basis of the following
criteria;

(a) Performance of the licensee dur-
ing the period of the existing licence.

(b) Quality rating of the programmes
produced by the licensee.

(c) Proposals on similar theme/sub-
ject received from other companies.

(d) Need for a particular programme
in the overall programme requirement of the
channel at a given time.

15. CONTROL OF THE CHAN-
NELS BY GOVERNMENT::

In the event of war or natural clamity
the Government may, in public interest,
through an order, take over the control and/
or management of all broadcasting under
the licences issued under this Scheme.

16. LICENCE FEE:
The amount of licence fee payable by
the licensee shall be as determined by the
Government from time to time.

17. REMOVAL OF DOUBTS:

Where a doubt arises as to the inter-
pretation of any of the provisions of this
Scheme, the matter shall be referred to the
Government for decision.

(*** Since renamed “Air Time Committee of India"/Committee” vide Public Notice No. 8/

1/92-PBC dated 6.11.1992).
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Power Generation Capacity in Gujsrat

2143.SHRI KASHIRAM RANA: Will the
Minister of POWER be pleased to state:

(a) the anticipated shortfall of power
generation capacity of Gujarat in the Eighth
and Ninth Five Year plans;

(b) whether any coal linkage has been
provided for new power projects to meet this
shortfall; and

(c)if not, howthe shortfallis proposed to
be met?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) The shorma'l in power generation
capacity in Gujrat by the end of the Eighth
Five Year Plan is anticipated to be of the
order of 1685 MW. The anticipated power

_generation capacity during Ninth Five Year
Plan will be known after tne Ninth Plan has
been formulated.

(b) As per the 8th Five Year Plan docu-
ment, no new Coal based Thermal project is
envisaged for yielding benefits during the

8th Five Year Plan in the state of Gujrat.

(c) Various measures being taken to

meet the power shortage include optimum
generation from existing power plants, inter-

WIDE 154-158
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State exchange of power, assistance from
central power stations, energy conservation
-and strengthening of transmission and distri-
bution systems.

Changing of Head Post Offices as
Clearing Houses

2144. PROF. RITA VERMA: Will the
Mirster of COMMUNICATIONS be pleased
to state:

(a)the names of head post offices which
have been changed into local clearing
houses, State-wise; and

(b) the names of the Head Post Offices
proposed to be included under this scheme
during 1992-93 and 1993-94, State-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) The country
has been divided into 19 Postal Circles. The
Head Post Office which have been enrolled
as full members of Local Clearing Houses,
Circle-wise, are given in the attached state-
ment-l.

(b) The names of Head Post Offices
which are proposed to be included under his
scheme during 1992-93 and 1993-94 are
given in attached Statement-ll.
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[Translation]

P & T Offices in Village Panchayats of
Madhya Pradesh

2145 SHRIYOGANAND SARASWATI:
Will the Minister of COMMUNICATIONS be

pleased to state:

(a) the number of village panchayats
having the telephone and post office facili-
ties in Madhya Pradesh, district-wise;

(b) the time limit fixed for providing the
facilities of Post office and telephone to each
villlage panchayat;

(c) the number of village panchayats out
of them where the facility of sending tele-
gram is available in the post offices and the
plan for the expansion of this facility;and

(d)thedistrict-wise details of programme
for providing speed post service inthe head-
quarter towns of the State?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) Number of
Panchayat Villages having telephone facility

DECEMBER 7, 1992
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upto 30th November, 1992 is 8844. Dis-
trictwise details are attached in Statement-I.
Number of Post Offices in Panchayat Vil-
lages is 9500 as on 30th November, 1992.
The district-wise details are attached in
Statement-Il.

(b) (i) Government have planned
to provide telephone facility to all Panchayat
Villages progressively by 31st March, 1995
subject to availability of resources.

(i) The post offices are opened keep-
ing in view the distance from the nearest post
office, population served and the income
yielded with reference to the cost subject to
availability of funds as such no time frame
can be given as to when the post offices will
be provided in each village Panchayat.

(c) 1782. No separate expansion plan
exists. Telegraph facility is provided subject
1o availability of requisite traffic.

(d)The provision of speed post facility to
any citytown of State is an ongoing process
and is considered keeping in view availabil-
ity of Transport, Commercial and Market

STATEMENT-{

Districtwise Details of Panchayat Viflages covered with Telephone Facility upto
30.11.1992 in Madhya Pradesh.

S.No. Name of District Total No. of Panchayat
Villages with Telephone
Facility.
1 Balaghat 181
2. Bastar 402
3 Betul 146
4 Bhind 130
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S.No. Name of District Total No. of Panchayat
Villages with Telephone
Facility.
S. Bhopal 83
6. éilaspur 433
7. Chattarpur 166
8. Chindwara 243
9. Damoh 135
10. Datia 99
11. Dewas 145
12 Dhar 206
13. Durg 162
14 Guna 182
15. Gwalior 195
16. Hoshangabad 193
17. indore 147
18. Jabalpur 302
18. Jhabua 130
20. Khandwa 208
21. Khargaon 305
22, Mandla 153
23, Mandsaur 264
24. Morena 241

25. Narsinghpur 159
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S.No. Name of District Total No. of Panchayat
Villages with Telephone
Facility.
26. Panna 55
27. Raigarh 317
28. Raipur 524
29, Raisen 192
30. Rajgarh 131
31. Rajnandgaon 163
32. Ratiam 157
33. Rewa 156
34. Sagar 279
35. Sarguja 143
36. Satna 180
37. Sehore 194
38. Sioni 154
39. Shandol 161
40. Shajapur 241
41. Shivpuri 138
42. Sidhi 121
43. Tikamgarh 141
44, Ujjain 237
4S. Vidhisha 150
TOTAL: 8844
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STATEMENT-lI
Distnct- wise detail of Post Offices in Village Panchayat of Madhya Pradesh as on
301 1992

Sl No Name of District No
1 Balghat 212
2 Mandla 1 870
3 Seoni 170
4 Bhopal 58
) Bilaspur 545
6 Chhatarpur 180
7 Panna 120
8 Tikamgarh 157
9 Chhindwara 246
10 Betul 201
1 Durg 255
12 Rajnandgaon 183
13 Hoshangabad 197
14 Narsinghpur 150
15 Guna 154
16 Shivpun 194
17 Gwalior 20
18 Datia 220
19 Indore 109
20 Dewas 155
21 Dhar 180
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Sl.No. Name of District No.
22. Jabalpur 286
23. Jaydalpur 502
24. Khandwa 198
25. Khayoan 269
26. Mar dsaur 270
27. Morana 239
28. Bhird 234
29. Fiaigarh arn
30. Ambikapur 270
31. Raipur 517
32 Ratlam 139
a3 chadbua 125
34. Revia 286
35 Latia 239
36 Sagar 170
37. Daroh 162
38. € chore 147
39. Rejgarh 151
40. $hahdol 240
41. Sudhi 162
42, Ujjain 156

43. Shajapur 150
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SI.No. Name of District No.

44, Vidisha 140

45, Raisen 184
(English) (d) There is no estimate or separate
. accounting of expenditure on account of
Specilal Corporate Post Offices such Post Offices. Staffis found by redeploy-
ment from other offices. Only other costs like

2146 SHRIM.V.V.S. MURTHY: + accomodation are involved.

SHRI R.EURENDER
REDDY:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) whether the Government are con-
sidering to set up special corporate post
offices to handle the: public issue mail;

(b) it so, the defails thereof; state-wise;

(c) to what extent the special corporate
post offices will be useful; and

(d) the expenditure involved therein?

DEPUTY MINISTER IN THE MINIS-
TRY OF COMMUNICATIONS (SHRI P.V.
RANGAYYA NAIDU): (a) Yes, Sir. Such
special post offices have been provided at
selected centres, and are proposed to be
provided at more centres according to need.

(b) There is no State-wise programme
for opening of such Post Offices. According
1o need, Postal Circ'es will plan and provide
such post offices.

(c) These special post offices collect
and process only bulk mail from institutional
mallers, under expadicious procedures.
Qrdinary post offices are not fully equipped
to handle such mail, aind hence the need.

(Translation)

Doordarshan Kendras in Madhya
Pradesh

2147 SHRI SURAJBHANU
SOLANKI:
SHRI SATYANARAYAN
JATIYA:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of Doordarshan Ken-
dras and relay centres in Madhya Pradesh at
present;

(b) the areas in Madhya Pradesh which
are not covered by Doordarshan at present;

(c) whether any new Doordarshan
Kendra and relay centre have been sanc-
tioned:

(d) i so, the details thereof; and

(e) the details of the facilities available in
the Bhopal Doordarshan Kendra and the
schemes drawn for its expansion?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS):
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(a) Besides a full -fledged TV Studio Centre
at Bhopal, 54 TV transmitters of various
powaer rating, are at present functioning in
Madhya Pradesh.

(b) Alithe 45districts inMadhya Pradesh
are presently cover by TV service, wholly or
partiaily. At present, an estimated 52.2%
area of the State is covered by TV service
which includes fringe service areas where
elevated antennae and boosters are required
for obtaining satisfactory receiption.

(c)and(d). In acdition tothe Programme
Generation Facility (PGF) Centre at Raipur
which is expected to be commissioned into
service on the availability of requisite man-
power, two low power TV transmitters one
each at Datia and Jaora and a very low
power TV transmitter at Parasia are at vari-
ous stages of implementation. In order to
turther strengthen TV service in the State,
two high power TV transmitters one each at
Ambikapur and Guna and four low power TV
transmitters one each at Alirajpur, Sironj,
Gadarwara and Kukadeshwar are envis-
aged to be set up subject to availability of
resoucres and inter-sa priorities.

(e) Atpresent, a bigh power (10 KW) TV
transmitter with tull fledged TV Studio facili-
ties is functioning at Bhopal. The Studio
facilities comprise a main studio and a small
continuity studio along with the associated
technical areas equipped with professional
grade colour equipment. A colour OB (Out-
side Broadcast) Van and ENG (Electronic
News Gathering) equipment have also been
provided. It is envisaged to introduce satel”
lite-derived regional TV service in the State
for which a Statellte Earth Station is at an
advance stage of im>lementation at Bhopal.

(English)
Soclal Audit Panel

2148. DR.LAXMINARAYAN

DECEMBER 7, 1992
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PANDEYA:

SHRI RAJENDRA AG-
NIHOTRI:

SHRI SARAT CHANDRA
PATTANAYAK:

SHRI SATYA DEO SINGH:

SHRI PRABHU DAYAL
KATHERIA:

SHRI SOBHANAD REES-
WARA RAO VADDE:
SHRI TARA CHAND KHAN-

DELWAL:
SHRI PARASRAM BHARD-
WAJ:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Social Audit Pannel
constituted by his ministry in March 1992
has submitted any interim report;

(b) if so, the details of recommenda-
tions made by the pannel; and

(c) the action taken or proposed to be
taken by the Government on its recom-
mendations?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU):(a)to (c). Yes, Sir.
The Sogial Audit Panel has since submitted
two Action Reports dated 5.7.92 and
16.10.92. The First Action report contained
recommendations for; both Postal and Tele-
com Departments. In the lind Action Repont,
the recommendations have been made only
for the Telecom Department.

DEPARTMENT OF POSTS

Inthe first Action report, the Social Audit
Panel made 38 recommendations for the
Postal Department which include improve-
ment in the quality of date stamping, prom
oting the use of Franking Machin by
but mailers, greater inter-ministrial
interaction withthe transport Ministries such
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as Civil Aviation/Railways, Periodical review
of tariff, ensuring higher percentage of deliv-
ery of ADs, increase in the rate of Postcard,
improvement in the quality of information
system and use of higher technology for the
modarnisation of postal services and mak-
ing them financially sound.

The recommendations have been ex-
amined and the modalities have been sorted
out for their implementation.

DEPARTMENT OF TELECOM

The major recommendations made by
the Panel for Department of Telecom in-
clude liberalised provision of public call of-
tices, free directory enquiry service, comput-
erised directory enouiry, subscriber-owned
telephone instrument, expeditious fault rec-
tification revision of forms, telephone billing

.and revenue collectior, rebate for non-func-
tionaltelephones, better communication with
customers, measures to decongest lines,
owning of subscribers terminal equipment
formation of watch dog panels, timely publi-
cation of telephone directories, waiting list
for telephone subscribers and out of turn
connections, decision about the status of
MTNL.

These recommendations have been
examined and the modalities have been
sorted out for their appropriate implementa-
tion.

[ Translation)
Tourist Resorts in DIV

2149 SHRI RAJENDRA AGNIHOTRI:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleac 34 to state:

(a)whether the Union Government have

AGRAHAYANA 16, 1914 (SAKA)
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formulated any scheme forthe developent of
tourist resorts in Union Territory of Diu witha
view to attract foreign tourists;

(b) if so, the details thereof;

(c) the amount likely to be spent during
1992-93; and

(d) the amount of foreign exchange likely
to be earned thereby during the above pe-
riod?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA):(a)to (c). Central Government will
extend all possible assistance to Union
Territory of Diu to attract large number of
tourists including foreign tourists. A proposal
for tented accommodation at Nagao beach,
Diu has been sanctioned for Rs. 28.50 lakhs
and Rs.22.0 lakhs have been released.

(d) Estimates of earning of foreign ex-
change from tourism are not worked out

place-wise.

(English)

Foreign Assistance for Ground Water

2150SHRIMATIDIPIKAH. TOPIWALA:
Will the Minister of WATER RESOURCES
be pleased 1o state:

(a) whether any foreign technical and
financial assistance has been received dur-
ing the last three years and the current year
forground water resources in the country;

(b) i 50, the details thereof, year-wise;

(c) the States selected for the above
purpose; and
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(d) the amount of financial assistance SOURCES (SHRI VIDYACHARAN
provided to each of these States, year-wise? SHUKLA): (a) Yes, Sir.

THE MINISTER OF WATER RE- (b) to (d). A Statement is enclosed.
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[Translation)

Disappearance of Aircraft of indira
Gandhi Rashtriya Uran Academy

2151 SHR! BRU BHUSHAN SHARAN
SINGH: Will the Minister of CIVIL AVIATION
& TOURISM be pleased to state:

(a) whether any incident of disappear-
ance of a civilian training aircraft of Indira
Gandhi Rashtriya Uran Academy has come
to the notice the Gecvernment: and

(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Indira Gandhi Rashtnya
Uran Academy’s TB-20 aircraft VI-EMD on
a cross country flight from Bangalore to
Trivandrum on 29.'0.92 lost contact with
Trivandrum air traffic control tower at about
25001eet altitude and 26 nautical miles from
Trivandrum airport. Despite extensive search,
the wreckage could not be located so far.
The search is continuing. Director General
Civil Aviation has appointed an inspector of
accident to investiga‘2 the accident.

Telegraph Offices in Orissa

2152 SHRI SR'K/ NTA JENA: Will the
Minister of COMMUNICATIONS be pleased
1o state:

(;l) whether the Government propose to
set up new telegrap: offices and to modemn-
ise the existing telegraph offices in Orissa;
and

(b) it so, the details thereot?
THE OEPUTV MINISTER IN THE

MINISTRY OF COMIUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) Yes, Sir.
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(b) The details are as under:-

1. Three new telegraph offices are pro-
posed o be setup at Koraput,Rayagada
{Koraput) and Bhadrak in Orissa.

2. Existing telegraph offices in Orissa
are planned for modernisation by -

(i) connection to computer based tele-
graph systems which eliminate manual
re-transmission of telegrams and thus
enable quicker delivery; one system
shall be installed at Bhubaneswar and
another is already working at Cuttack.

(ii) introduction of document transmis-
sion (FAX) facility.

(iii) provision of electronic keyboards to
replace more irstruments.

(English)
High Power T.V. Transmitter at Itanagar

2153. SHRI LAETA UMBREY: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government propose to
set up a high power T. V. transmitter with
Studio facilty at htanagar in Arunachal
Pradesh;

(b) if so, the details thereof;
(c) if not, the reasons therefor:

(d) whether the VLPTs in the State are
tunctioning properly; and

(e) # not, the dteps taken to improve its
tunctioning?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD
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CASTING (KUMARI GIRIJA VYAS): (a) and
(b). A high power (1 KW) T. V. transmitter is
already functioning at hanagar in Arunachal
Pradesh. A TV Studio Centre Project com-
prising & Studio of about 108 squar3e metres
area along with associated technical and
other facilities is at present under implemen-
tation at hanagar.

(c) Does not atise.

(d) and (e) 16 very low power TV trans-
mitters are at present functioning in Arun-
achal Pradesh. Performance of some of
these transmitters was rfeported to eb un-
satisfactory due to various reasons. Since
these transmitters operate in an unattended
mode, it is envisaged tlo set up a Remote
Monitoring and Control System for monitor-
ing and Control System tfor monitoring and
rectifying the defects comparativey inshorter
period. Implementation of this secheme will,
howerver, depend udon the availability of
adequate resources for the purpose.

[Translation)
Full Utilisation of Water in the Country
2154. SHRI RAM LAKHAN SINGH
YADAV:

SHRIARJUN CHARAN SETHI:

Will the Mnister of WATER RE-
SOURCES be pleasec to state:

(a) percentage of total irrigated area in
the country State-wise till the end of the
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Seventh Five year Plan;

(b) the percentage of area envisaged to
be covered during the Eighth Plan period;

(c) whether much of the irrigation poten-
tial created over the years in the country are
not being utilised fully; and

(d) if so, the reasons thereof and the
action taken to utilise fully?

THE MINISTER OT WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). A Statement is en-
closed.

(c) Yes, Sir.

(d) Creation of potential and its utilisa-
tion :a a continuous process. A lag of a few
year between the introduction of irrigation
and 1ts full utilisation is unavoidabie as it
takes time for the farmers to construct the
field channels and to prepare the land for
irngated farming. Also the switch over from
fainfed agriculture to irngated agriculture
involves a mjajor change in agricultural
techniques which farmers take time to mast.

To reduce this gap a Centrally Spon-
sored Command Area Development Pro-
gramme has already been in implementa-
tion since 1974-75. The other remedial
measures inter-alia include emphasis on
water and crop acounting rather than more
area reporting, reappraisal of actual poten-
tial of old schemes, uniform data reporting
and annual performance review.
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(English)
Outstanding SEB’s dues Againts PSUs
2155. SHRI ARJUN CHARAN SETHI:
Will the Minister of POWER be plased to

state:

(a) the amount of outstanding dues to
be paid at present to each State Electricity

AGRAHAYANA 16, 1914 (SA{(A)
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(b) the action taken by the Government
1o direct the Public Sector Undenakings to
pay the above dues to SEB’s?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) The Public Sector Corporations
under the Ministry of Power have the follow-
ing outstanding dues to State Electicity

Board by Public Sectro Undertakings; and Borads:~ °
Name of PSU Name of SEB Amount due (Rs. in crores)
N.T.PC. Sikkim 0.09
D.v.C Bihar 0.0937
Orissa 0.56

(b) The outstanding dues recoverable
from State Electricity Boards are far in ex-
cess of what is due to them. Therefore, no
specific steps are being contemplated by the
Central Government o recover the dues to
State Electricity Boards from Public Sector
Undertakings of the Ministry of Power.

Construction of Hotels, Motels and
Yatri Niwa3a in Gujarat

2156. SHRI CHANDRESH PATEL:
SHRIN. J. RATHVA:

Will the Minister of CIVIL AVIATION
AND TOURISM be plased to state:

(a) the details of hotels, motels and yatri
niwas constructed with the financial assis-
tance of the Union Gevefrnment in Gujarat
during the last thren years;

(b) whether the Union Government have
recewved any proposal for construction of
more hotels, mote.s and yatri niwas in the

State duning 1992-93;

(c)1t so0, the location-wise details thereof;
and

(d) the financial assistance provided by
the Government to the State in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) There is no scheme 10 provide
financial assistance by the Depantment of
Tourism for construction of hotels. The
Department has not received any proposal
trom the State Government of Gujarat for
construction of yatri niwases or motels dur-
ing the three years.

(b)to (d). Construction of a yatri niwas at
Dwarka hasabeen listed for extending finan-
cial assistance during the current year.
However, no proposal along with detailed
estimates has been received from the State
Government of Gujarat.
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Radio Station for Osmanabad

2157. SHRI ARVIND TULSHIRAM
KAMBLE: Will the Minister of INFORMA-
TIONS AND BROADCASTING be plased to
state:

(b)whetherthe radio stationforOsmana-
bad is ready;

(b) if so, by when it is likely to start
functioning; and

(c) the reasons for delay in its commis-
sioning?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b). No, Sir. The civil works and
installation of technical equipment are in
progress. The Local Radio Station at
Osmanabad is envisaged to be technically
ready in 1993 and can be commissioned
threafter, only when the minium essential
staff required for its operation and mainte-
nance is in position.
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(c) The delay in completion is mainly
dueto late handing over of the site to All India
Radio.

Expenditure on Government Advertise-
ments

2158. SHRI ANATRAO DESHMUKH:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the annual expenditure on
Government advertisements has been ris-
ing sharply since the past few years;

(b) whether the Government propose
to have a clear and articulate policy in this
regard;

(c) it so, the details thereof; and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) No, Sir. Threis no suchtrend as is evident
from the following expenditure figures forthe
last three years:

1989-90 1064.50 lakhs
1990-91 2085.22 lakhs
1991-92 1422.56 lakhs
(b) and (c). D. A.V.P. alrady has a clear DR. A. K. PATEL:

and articulate policy for issueof advertise-
ments. Advertisements are released as per
the requirements of the client Ministsies/
Departments and on the basis of the availa-
bility of funds.

(d) Does not arse.

Power Crisls in Dethi

2159. SHRI SHANKERSINH
VAGHELA:

Willthe Minister of POWER be plased ot
state:

(a) the reasons for the unabated power
crisis in the Capital, Leading to frequent cuts

in power supply;

(b) the extent of loss in industrial pro-
duction due to powaer cuts to the industrial
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units in the Capital during the last six months;
and

(c) the immediate and long term meas-
ures taken for providing uninterrupted power
supply in the Capital?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHIR KALP NATH
RAIl): (a) and (b). The power supply position
in Delhi is by and large satisfactory. During
the period April-October, 1992 the availabil-
ity of energy was 6124 million units against
the requirement of €168 million units. There
was only a margin: | deficit of 0.7% which
was managed by suitable load management
a(r)d enforcing peak olad restriction on indus-
tries. Load-shedding on certain occasions
becomes necessary to safeguard the sys-
tem parameters of the Northern Grid against
low voltage and low fraquency conditions. It
is not possible to indicate the loss, if any, in
industnal production specifically dueto power
cuts as there are various other factors which
have impact on industnal production.

(c) The plant to meet the increased
demand of electricity include installation of
3x34.07 MW Waste Heat Recovery Units at
the existing Gas Turbines of DESU, setting
up of 600/900 MW Gas-based power station
at Bawana, installation of 400 KV Transmis-
sion Ring around Delhi to draw additional
power from the Nor.hern Grid and strength-
ning of transmission and distribution system
at various voltage levels. Delhi will also get
90% share from the 840 MW National Capi-
tal Thermal Powe! Project coming up at
Dadri.

Rihand-ll Powar Project
2160. SHRI RUPCHAND PAL:
SHRI ANIL BASU:
SHRI BASUDEB ACHARIA:

Willthe Minister of POWER®e plasedto
REFER TO THE REPLY GIVEN TO
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STARRED QUESTION NO.844 ON
MAY,4,1992 and state:

(a) whether alternative financial arrange-
ments have since been made for the Rihand
Power Project Stage-li;

(b) if so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) and (b). Rihand Power Project
Stage-ll of National Thermal Power Corpo-
ration (NTPC) is included in the list of project
posed to the World Bank under the time slice
concept. Discussions with the World Bank
are continuing in this regard.

(c) Does not arise in view of (a) and (b)
above.

Privatisation of Postal Services

SHRIMATI CHANDRA
PRABHA URS:
SHRIMAT! KRISHENDRA
KAUR (DEEPA):
SHRIMATI VASUNDHARA

RAJE:

2161.

Wilithe Minister of COMMUNICATIONS
be piseased to state:

(a) whether the Government propose to

privatise the postal service; and

(b) it so, the reasons therefor and the
details thereof?

THE DEPUTY MINISTER INT THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V . RANGAYYA NADIDU): (a) No, Sir.

(b) Does not arise.
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Import of Coking Coal

2162. SHRI V. SREENIVASA
PRASAD:
SHRI. N. J. RATHVA:

Will the Minister of STEEL be pleased
1o state:

(a) whether the Tata lron and Steel
Company has given an offer to the Govern-
ment to act as.the canalising agency for the
umport of low ash coking coal for all the
integrated steel plants in the country;

(b) if so, the salient features thereof;

(c) whether the World Bank has also
offered financial assistance to SAIL for the
import of coking co il. ang

(d) if so, the details thereof?

THE MINISTER OFSTATE OF THE
MINISTRY OF STELL (SHRI SONTOSH
MOHAN DEV): (a) No, formal offer has been
received by Government trom TISCO.

(b) Does not arise.

{c) and (d). There is no proposal of a
direct financial assistance 10 steel Authority
of India Limited (SAIL) from Worid Bank for
import of Coking Coal. However, Ministry of
Finance have contrmed that it would be
possible 1o provide funds to the tune of US $
100 million from Worid Bank'sfast distbursing
arangement 10 cliim reimbursement for
impont of Coking C »af by SAIL.

in December, 1991 SANL had availed of
similar assistance oi US $75 Million from
Ministry of Finance for import of one million
tonnes of coking ccal.
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[ Translation)

Rules for Publishing Telephone Direc-
tory

2163. SHRI MAHESH KANODIA:
SHRI CHHITUBHAI GAMIT:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(2) the rules laid down for publishing the
telephone directory;

(b) whether these rules and norms have
not been followed in Gujarat in regard 1o its
publication; and

(c) it so, the reason therelor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU): (a) Sir, Telephone
Directories in English are published Secon-
dary Switching Areawise once in a year.
These are also published in Hindi and Re-
gonal Languages when there is a reason-
able demand for the same which should
normally be about 15% of the total require-
ment of telephone directories.

{b) and (c). The rules and norms have
been followed with regard to publication of
telephone directory in Gujarat. However, in
some cases, the publication has been de-
layed due o procedural difficulties in finalis-
ing the tenders, award ol contracts and due
to delay on the part of the contractors.

[English}

Investment in Power Sector by Private
Entrepreneurs

2184 SHRI SARAT CHANDRA PAT-
TANAYAK: Will the Minister ofPOWER be
pleased to state:



437 Written Answers AGRAHAYANA 16, 1914 (SAKA)

(a) The details of investment made by
the private enterpreneurs sn farinthe power
sector;

(b) whether the Government propose to
provide more incentives to attract invest-
ment by private sector: and

(c) it so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI) (a) Information ts being collected and
will be laid on the Table of the House.

(b) and (c). On the basis of the incen-
tives provided to private investors, propos-
als have been recetved farsetting up 17402.5
MW capacity in the prnivate sector at an
estimated cost of Rs. 41,764.12 crores. The
policy has been kept flaxible to faciltable
private investment « the power sector.

[Translation)

Increase in Telegraphic Money Order
Commission

2165. SHRI RAJESH KUMAR:
SHRIMATI SHEELA
CAUTAM:
SHRIMATI BHAVNA
CHIKHLIA:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) whether the department of Posts
and Telegraph has increased the commis-
sion charges of mland money ordernele-
graphic money order;

(b) it so, the details thereof;

(c) whether the Government propose to
reduce the commission charges of money
order to overcome the difficulties of common
men;
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(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRi
P. V. RANGAYYA NAIDU): (a) The present
rates of commission for inland money order/
telegraphic money order are effective from
11th June 1990 and there has been no
revision thereafter.

(b) Does not arise.
(c) No Sir.
(d) and (e). Do not anise.
(English)
Modernisation of Durgapur Steel Plant

2166. DR. SUDHIR RAY: Will the Min-
ister of STEEL be pleased to state:

(a) the progress made so far in the
modernisation of Durgapur Steel Plant; and

(b) the time by which the work s likely to
be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Durgapur Steel Plant
modernisation is being implemented through
16 packages (6 Global and 10 indigenous
turnkey packages) with an approved com-
missioning schedule of March, 1993. Out of
these, orders for 14 packages have been
placed and orders for the balance two in-
digenous packages, are yet tobe placed.
Site works are in advanced stages i the
ordered packages of the project. Two turn-
key packages have been fully commissioned
and part facilities of 5 packages have been
completed.

{b) The modernisation work is likely 1
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be completed by December, 1993 except
two Blast Furnaces which are likely to be
completed by December, 1994.

[ Translation]

Pogt Offices and Telephone Exchanges
in Bihar In Eight Plan

2167. SHRI HARI KISHORE SINGH:
Will the Minister of COMMUNICATIONS be
pleased to state;

(a) the number of post offices and tele-
phone exchanges proposed to be setup in
Bihar during the Eighty Five Year Plan pe-
riod; and

(b) the number of post offices and tele-
phone exchanges opened in the State so
far?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Post Offices

It is Proposed to open 3000 extra De-
partmental Branch Post Offices and 500
departmentaly sub nos! offices in the coun-
try during the the Eic hth Five Year Plan. The
targets are allotted annually to the States.
During the year 1992-93, it is proposed to
open 70 extra departmental breach post
offices and 8 departmantal sub post offices
in Bihar.

, Telephone Exchanges

The number of exchanges for the plan
period can not be speczified as changes in
technology, demand vncentainties etc. af-
fectthe number of e (changes. However, the
8th Plan (1992-97 envisages addition of
around 1,27,000 lines of exchange capacity
in Bihar.

(b) Post offices
8 Branch post offices and 2 Departmen-
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tal Sub Offices are sanctioned for opening in
Bihar so far in 1992-93.

Telephone Exchanges

525 telephone exchanges are working
ason31-10-1992 inclusive of 10 exchanged
aded since 1.4.92.

Flood Control Measures

2168. SHRI BRAJA KISHORE TRIPA-
THY: Will the Minister of WATER RE-
SOURCES be pleased to state:

(a)the total expenditure incurred in flood
control measures during 1991-92 and till
December, 1992;

(b) whether the Government contem-
plate any comprehensive proposal for flood
control in the country; and

(c) it so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) An expenditure of Rupaees
245.72 crores is expected during 1991-92.
The figures of expenditure till December,
1992 can not be worked out.

(b) and (c). The on-going measures
taken have protected 14 million hectares tili
March, 1991, out of 32 million hectares that
can be provided with reasonable degree of
protection from floods in the country.

Censorship of Star T. V. and Foreign T.
V. Programmes

2169. SHRI RAM KAPSE: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased 1o state:

(a) whether the Government had set-up
committees 1o consider suitable measures
for excercising censorship over Star T. V.
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and Foreign T. V. programmes being tele-
cast in the country;

(b) whether those committee have
submitted their repcrts;

(c) if so, the details of the recommenda-
tions made; and

(d) by when these are likely to be imple-
mented?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUIAARIGIRWA VYAS):
(a) No, Sir.

(b) to (d). Do not arise.
Losses in DESU

2170. SHRISHRAVANKUMARPATEL:
Will the Minister of POWER be pleased to
state:

(a) whether losses have spiralled, to
over thirty percent mark in DESU since April
1992 as reponied in the Statesman dated
September 14, 1992;

(b) if so, the reasons therefor indicating
the comparative figures for the correspond-
ing period during each of the last two years;

(c) the quantum of power in million units
generated in Delhi during the above period
and the million units which have been billed;
and

(d) the measures taken by the Govern-
ment to lessen the losses?

THE MINISTER OF STATE OF,THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) to (d). Tae information is being
collected and will be laid on the Table of the
House.
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Amending of Inter-State Water Dispute
act

2171. SHRI MADEGOWDA: Will the
Minister of WATER RESOURCES be

'ploased to state:

(a) whether there is no provision for
appeal against the decision of the Water
Dispute Tribunal in the existing Act;

(b) whether there are no proper guide-
lines inthe existing actto the Water Disputes
Tribunals to arrive at the proper decision;
and

(c) i so, the steps taken or proposed to
be taken to amend the Inter-State Water
Disputes Act, 1956 in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir.

(b) and (c). It is not considered neces-
sary that the Inter-State Water Dispute Act,
1956 should contain any guidelines to the
Tribunal.

Development of Kanyakumarl, Ma-
habalipuram and Rameshwaram in
Tamil Nadu

2172. SHRIBAPU HARICHAURE: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether the Union Government have
received any proposal from the Government
ot Tamil Nadu for the development of Kan-
yakumari, Mahabalipuram and Ramesh-
waram;

(b) if so, the action taken by the thereon;
and

(c) the total amount allocated for the
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development of tourism inthe country during
1992-93?

THE MINISTER FOR CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Fourteen proposals were received
from the Government of Tamil Nadu for
development of tourism in Kanayakumari,
Mahabalipuram,amd Rameshwaram;

(b) if so, the action taken by the Govern-
ment thereon; and

(c) the total amount allocated for the
development of tourism in the country during
1992-93?

THE MINISTER FOR CIVIL AVIATION
AND TOURISM(SHRI MADHAVRAO SCIN-
DIA): (a) Fourteen proposals were received
from the Government of Tamil Nadu for
development of tounsm and Kanyakumari,
Mahabalipuram and Rameshwaram.

(b) All the projects have been sanc-
tioned.

(c) The budget for development of rour-
ismin the country forthe year 1992-93 is Rs.
35.30 crores.

Development of Tourism in Kerala

2173. SHRIRAMESH CHENNITHALA:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased 1o state:

(a) whether the Union Government have
received any proposals from the Govern-
ment of Kerala for development of tourism in
the State during 1992-93;

(b) it so, the details thereof;

(c) the action taken by the Government
thereon; and

(d) the financial zssistance sanctioned/
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provided by the Union Government to the
State in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). Central Department of Tour-
ism has recently received the following pro-
posals from the Government of Kerala for
development of tourism inthe State for 1992-
93—

(1). Nehru Memorial Pavilion at
Alleppey

{2) Yatri Niwas at Guruvayur
(3) Cottages at Malampuzha

(d) The Central financial assistance is
sanctioned project to project basis depend-
ing upon merits, inter-se priorities and availa-
bility of funds.

Handing over of Coal Based Plants to
Private Sector Gujarat

2174. DR. K. D. JESWANI: Will the
Minister of POWER be pieased to state:

(a) whether the Government of Gujarat
has sent a proposat for handing over of some
coal-based power plants to the private sec-
tor in the State;

(b) if so, the number of such power
stations and the reasons therefor; and

(c) the reaction of the Union Govern-
ment thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER SHRI KALP NATH
RAI): (a) No Sir.

(b) and (c). Do not arise.
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Foreign Post Office In Uttar Pradesh

2175. SHRI LAKSHMI NARAIN MANI
TRIPATHI: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether his Ministry has received
any proposal regarding setting up of foreign
post otfice in Varanasi, Uttar Pradesh;

(b) if so, the details thereof; and

(c) the reaction of the Government
ther~to?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P. V. RANGAYYA NAIDU): (a) to (c). Yes,
Sir. proposals for opening of a foreign post
officein Varanasihave been examinedinthe
past but the said office could not be opened
due to meagre traffic and logistics problems.
More recently, the matter has again been
examined and it has been decided to open
an extension expo t window at Babatpur
Cargo Complex Sub Post Office in Varanasi
which will provide facilities for booking of
outward postal articles for foreign destina-
tions as well as customs examinations.
Necessary orders in this regard are under
issue.

Mayur Vihar Phase-lf Power Plant

2176. SHRI DILEEP SINGH BHURIA:
Will the Minister of Power be pleased to
state:

(a) whetherthe Mayur Vihar Phase-1166
KVA Sub-Station has been made fully op-
erational by the Delhi Electric Supply Under-
taking;

(b) if not, the reasons for delay;
(c) whether DESU has ordered installa-

tion of all control ard relay panels in the 66
KVA gnd Sub-Station near Chilla Village, by
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October, 1992;

(d) if so, the details thereof; and

(e) by when Group Housing Societies,
including Samachar Apartments will receive
direct electricity supply from the new grid
Sub-Station?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) to (e). The 66 KV Sub-Station at
Mayur Vihar is partly in operation and is
capable to meet the present demand of the
Group Housing Societies in the area. DESU
is also arranging the necessary equipment
to make the 66 KV Grid Sub-Station at Chilla
Village operational. The Group Housing
Saocieties, including the Samachar Apart-
ments, are expected to receive direct supply
from the new Grid Sub-Station by March,
1993.

Dulhasti Hydro Electric Project

2177. SHRIPHOOLCHAND VERMA:
SHR! VISHWANATH SHAS-
TRI:

Will the Minister of POWER be pleased
to state:

(a) whether the French group of compa-
nies have stopped work on the 390 MW
Dulhasti Hydro electricity project;

(b) if so, the reasons therefor;

(c) the total number of companies work-
ing on the project at present;

(d) the value of contract assigned to
them;

(e) whether these compassions have
companies have complied with the terms
and conditioned stipulated in the contract
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(f) if not, the action proposed to be taken
by the Government in this regard; and

(g) the alternative arrangements ma%e
by the Government to complete the project
and the time by which it is likely to be com-
pleted?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) The ranch Consortium, which had
been entrusted by the National Hydro-elec-
tric Power Corporaticn(NHPC) with the
execution of the 390 MW Dulhasti Hydro-
electic Project, suspended the works at the
project site on 24.08.1992. However, the
design and engineering works and manutac-
ture/supply of permanent equipments, which
are being carried out outside the project
area, continuedtobe in progress. The French
Consortium had recantly informed the Govt.
thatthey were making a start to resume work
at project site with repairs to the Tunnel
Boring Machine. The repairs have since
been completed ard work on the project’s
struetures is yet to be resumed.

(b) The French Consortium has been
representing that the law and order situation
in and around the project area has not been
conducive to performance of contractual
obligations by them.

(c) The French Consortium working on
the project at present comprises five differ-
ent companies.

(d) The contract was for a basic price
equivalent to abou’ Rs. 785 crores at the
exchange rate applizable as on 24.10-1988.
In addition to the basic price, contingencies
equivalent to about Rs. 61 crores at the
same exchange rate were envisaged in the
contract.

(e) The NHPC are of the view that
suspension of the work at the project site by
the French Consortium is not in accordance
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with the terms and conditions of the contract.

(f) The Gowt. has taken various steps to
persuade the French Consortium to resume
work. These include visit to the project site
by senior officials of the State Gowvt. and
security agencies, to review the security
situation and assure the French Contractors
in this regard; augmentation of security ar-
rangements in and around the project area;
and constitution of@ local security Commit-
tee, with due representation to NHPC and
the French Cantractors, to monitor the ese-
curity environment on an on-going basis and
to take appropriate measures as may be
warranted in connection with security as-
pects relating to the execution of the project.

(g) As the French Consortium had
recently indicated their intention to resume
the work and had also proceededto carry out
repairs to the Tunnel Boring Machine, it is
premature at this stage to consider alterna-
tive arrangements for completion of the
project.

Expansion of Trivandrum,Cochin and
Calicut Airport

2178. PROF. K. V. THOMAS:
SHRI P. C. THOMAS:
SHRI THAYIL JOHN ANJA-
LOSE:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the steps taken for the expansio
and modernisation of Trivandrum, Cochin
and Calicut airports; and

© (b)the number of additionalflights likely
to be introduced from thes® airports?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) TRIVANDRUM: International Air-
ports Authority of India (IAAl) has requested
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the State Government of Kerala for acquisi-
tion of 140 acres of land on the South-West
side of the existing runway for expansion
purposes. During 1991-92, the Security
Lounge and Domestic Departure have al-
ready been airconditionad and expanded. Air
conditioning of the arrival hall has been
undertaken. IAAI has also plans to improve
runway lighting system, strengthening and
construction of shoulders of main runway
and addition,alterations in Terminal-|

COCHIN: Due to the acutefund consist-
ing with the National Airports Authority, they
have no plan to upgrade this airport.

CALICUT: The National Airports Au-
thority has plansto construct aseparate new
terminal suitable for 250 incoming passen-
gers at an estimated cost of Rs. 613 lakhs.
The workiis likely to commence by the end of
March, 1993.

(b) Presently, Indian Airlines has no
plans to increase services from Trivandrum
Cochin and Calicut.

&

Hindi Programmes on Foreign TV
Ne*works

2179. SHRITARA CHAND KHANDEL-
WAL: Will the Minister of INFORMATION
AND BROADCASTING bepleasedto state:

(a) whetherthe attention of the Govern-
ment has been dra'wn to a news item cap-
tioned “Zee TV to beam Hindi fare” as
reportedin the Hindustan Times dates Octo-
ber 1,1992;

(b) whetherseveralforeign TV networks
ave staned exclusively Hindi programmes
n the Indian skies; and
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(c) if so, the reaction of the Government
in this regard?

THE DEPUTY MINISTER IN THE MIN-
“ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRWA VYAS): (a) to
(c). Yes, Sir. However, the programmes
transmitted via foreign satellites are avail-
able only to those viewers who have in-
stalled acompatible Dish Antenna. Constant
efforts continue to be made to bring about a
qualitative improvement in the programme
format of Doordarshan to sustain the interest
of s viewers.

Slashing of SEBs Dues

2180. SHRIS.B. THORAT:
- SHRIGEORGE FERNANDES:
SHRIANORANJAN BHAKTA:

Will the Minister of POWER be pleased
to state:

(a) the amount of overdues of NIPC,
NHPCC and other Power Corporations
towards each State Eiecuricity Buard as on
October 1, 1992;

(b) whether the Government have
asked the National Thermral Power Corpo-
ration to reduce the dues owed to it by the
State Electricity Boards; and

(c) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
RAIl): (a) The Public Sector Corporation
under the Ministry of Power have the follow-
ing areas due to State Electricity Boards:-

Name of Corporation Name of SEB Amount due (Rs. in crores)
N.T.T.P.C. Sikkim 0.09
D.V.C. Bihar 0.0937

Orssa 0.56
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(b) Yes, Sir.

(c) To N.T.P.C. is due over Rs. 2400
croresincluding surcharge by varioous State
Electricity Boards.

The outstanding dues have not only
affected the liquidity position of NTPC by
way of reduction in ‘nternal resources for its
expansion programmae, but also severely
hampered the operation of its existing power
projects.

Irrigation Development in.Orissa

2181. SHRIK.P. SINGH DEO: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether the Government of Orissa
have submitted any proposal for the exten-
sion/renovation and modernisation of some
irrigation projects;

(b) if so, the details thereof; and

~
(c) the action taken by the Government
to expedite the rate >f irrigation growth inthe
State?

THE INISTERR OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Three projects
namely modernisation of Hirakud Distribu-
tion System, Naraj Barrage (replacemnt of
the old structure) and Jokkadia lrrigation
(extension of annual irrigation by 47320
hectares) were received at the Centre in
December, 1984, August, 1989, and Au-
gust, 1989 respectively. The were esti-
mated to cost of Rs. 32.6. crores, Rs. 124.18
crores and Rs. 227.4400 crores respec-
tively. After examination t was seen that
command areaof Jokhadia Irrigation project
was overlapping wr'h the command of Ren-
gah Irngation Project while modernisation
proposal ot Hirakund Distribution System
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was sent back to the State Government in
April, 1989 for modification, on the Naraj
Barrage, the State Government is required
to obtain environmental clearance fro the
Ministry of Environment & Forests.

(c) Inthe VIli Plan an outlay of about Rs.
3037 crores has been provided by the Plan-
ning Commission for majorr, medium and
minor irrigation and command area develop-
ment works in Orissa.

[ Translation)
Captive power Plant by BSP

2182. SHRI RAM BADAN: Will the
Minister of STEEL be pleased to state:

(a) whetherthe Government proposeto
set up anew power plantto meet the internal
power consumption in the Bhilai Steel Plant;

(b) it so, the details thereof; and

(c) the time by which it is likely to be
completed?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). Steel Authority
of India Limited (SAIL) intends to set up a
power generating Company at Bhillaai, in
the Joint Sector to feed the power require-
ments of Bhilai Steel Plant. Two memo-
randa of Understanding (MOU), one be-
tween SAIL and National Thermal Power:
Corporation (NTPC) and other between SAIL,
NTPC and Madhya Pradesh Electricity Board
(MPEB) love recently been signed, and
proposais have been sought from private
sector organisations for investment in the
Joint venture company.

(c) Aninvestment proposal is yetto be
fired up.
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[English]

Satellite Phones for Commercial use

2183. SHRIJ. CHOKKA RAO: Wilithe
Minister of COMMUNICATIONS be pleased
to state:

(a) whether the International Maritime
Satellite Organisation had developed brief-
case satellite phones and is likely to release
for commercial use by the end of current
year; and

(b) whether his Ministry propose to
introduce they said type of phones in the
country, if so, where?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYA NAIDU): (a) Sir, as perthe
information available from International
Maritime Satellite Organisation (INMARSAT)
“Brief Case” type satellite telephone termi-
nals are likely to be available commercially
during 1993.

(b) No decision has so farbeentakento
introduce this service in india.

[Translation)
TV Progress for Farmers

2184. SHRI RAJENDRA KUMAR
SHARMA: Will the Ministerr of INFORMA-
TION AND BROADCASTING be pleasedto
state:

{a) whether Doordarshan has produced
and shown any documentaries on agricul-
ture; and

{b) if so, the details thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF INFORMATION AND
BROADCASTING (:X(UMARIGIRWAVYAS)
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(a) Doordarshan Kendras telecast agricul-
ture programmes in various formats, includ-
ing documentaries.

‘(b) Such details are not maintained
centrally in a compiled form.

Micro-Wave Towers in Himachal
Pradesh

2185. SHRIKRISHAN DUTT: Willthe
Minister of COMMUNICATIONS be pleased
to state:

(a) whether micro-wave towers are
being set up in Himachal Pradesh to improve
telephone system;

(b) if so, the location thereof; and

(c) when this work was started and
progress made so far in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAY YA NAIDU): (a) Yes, Sir.

(b)and(c). Outof 29towers planned 19
have already been completed and remain-
ing 10 are under execution. (List attached in
the Statement).

STATEMENT

List of Towers Already Completed;

1.  Shima
2. Kasaulli
3. Chail

4. Nihri

5. Dalhousie

6. Chamba
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7 Swarghat

8 Bharwain
9 Nahan (Roof Mounted Structure)
10 Thanedar

1 Solan (Roof Mounted Structure)

12 Mandi
13 Deoga
14 Bilaspur

15 Dharamshala

16 Hamirpur

17 Una (Roof Mounted Structure)
18 Chunaghai

19 Palampur

List of Towers where Execution Work is in
Progress

1 Chail (2nd Tower)

2 Solan

3 Paonta Sarahan (Sirmour)
4 Sarahan (Sirmour)

5 Nahan
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6 Una

7 Mehmoor
8 Kangra

9 Surani

10 Bilaspur
[English)

Funds for minor lrrigation and Ground
Water During 7th Plan

2186 SHRI RAM SINGH KASHWAN
Will the Minister of WATER RESOURCES
be pleased to state

(a) the plan outlay and institutional
finance for minor irngation including ground
water utiisation During the Seventhfive Year
Plan, State-wise,

(b) the amount actually utiised, State-
wise, and

(c) the allocations made forthe purpose
for 1992-93, State-wise?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAHN
SHUKLA) (a)to (c) State-wise Plan Out
lay/Expenditure and institutional finance for
minor irngation including ground water dur-
ing Seventh Five Year Plan and 1992-93 are
given in the statement
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[Translation)

Dethi State Mineral Development
corporation

2187. SHRRI MADAN LAL KHUR-
ANA:

SHRI SUREDRA PAL PA-
THAK:

Willthe Minister of MINES be pleasedto
state:

(a) whether the Delhi State Mineral
Development Corporation has been closed
down and their employees have been de-
clared surplus;

(b) whether the Bhatti Mines have also
been closed down;

(c) if so, the reasons therefor; and

(d) the number of labourers become
jobless as a result thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) No, Sir.

(b) Bhatti Mines have been closed
down.

(c) Operations in Bhatti Mines were
suspended following an accident in May,
1990. Subsequently, this area has been
notified as a Wild Lifa Sanctuary by the Delhi
Administration.

(d) According to Delhi Administration
around 22000 labourers were working in that
Mines and many of them are likely to have
found employment in the mines situated in
Haryana across the Delhi border.
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[English]

Electronic Switching Factory in Banga-
lore

2188. SHRI OSCAR FERNANDES:
Will he Minister of COMMUNICATIONS be
pleased too state:

(a) whether the Government have re-
ceived any proposal from the Goverment of
Karnataka to set up the second unit of Elec-
tronic Switiching Factory under the new
technology “OCB 283" in Bangalore; and

(b) if so, the action taken thereon?

THE DEPUTY MINISTER FOR COM-
MINICATIONS (SHRI P.V. RANGAYYA
NAIDU): (a) and (b). No Sir. No formal
proposal was received from the Government
of Karnatakka. Howeverit has beendecided
to set up the capacity to manufacture equip-
ment under the OCB-283 technology in ITI
factories at Bangalore, Mankapur and
Palghat.

(e}

Boeing Service to Solapur

2189. SHRI DHARMANNA MON-
DAYYAA SADUL: Will the Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) whether the economic viability of air
services to and from Solapur to other places
has been assessed;

(b) if so, the details thereof;
(c) whether there is any proposal to
introduce Boeing service to Solapur; and

(d) if so, the details thereof and if not,
the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.
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(b) Does not arise.

(c) No, Sir.

(d) Solapur airport is not suitable for
Boeing operations.

[ Translation]

Conversion of LPT into HPT In Si-
tamarhi

2190. SHRI NAWAL KISHORE RAI:
Will the Minister o INFORMATION AND
BROADCASTING te pleased to state:

(a) whether the entire district of Si-
tamarhi in Bihar is not covered by the pres-
ent low power transmitter; and

(b) if so, by wnaen it is likely to be
converted into high power transmitter?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
(a) and (b). Besides the low power T.V.
transmitter at Sitamarhi operating in UHF
Band which is providing satisfactory TV
service within its coverage range, parts off
Sitamarhi district also lie within the coverage
area of the high power TV transmitter func-
tioning at muzaffarpur. There is no proposal
at present to replace the existing low power
TV transmitter at Sitamarhi by a high power
TV transmitter.

Utilisation of Surplus Water in Bihar

SHRI RAMDEV RAM:
SHRI SURYA NARAIN YADAV:

2191.

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether the Government contem-
plate to include Oranga Amanat and Kanhar
Reservoir Schemes under Palamau Dwi-
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sion in Bihar in the Eighth Five Year Plan;

(b) if so, the details thereof;
(c) if not, the reasons therefor;

(d) whether there is any proposal under
consideration of the Government for divert-
ing the surplus water of the rivers of Bihar
from one place to another;

(e) if so, the rivers of Northern Bihar
whose water is proposed to be diverted; and

(f) if not, the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). Auranga Reservoir
Scheme is an approved on-going project
included in the Vil Plan. the latest cost of
thisprojectis Rs. 257 crores with an ultimate
irngation potantial of about 53,400 hectares.
upto March, 1992 an expenditure of about
Rs. 14 crores have been incurred on the
scheme. VIlI Plan outlay for this project is
Rs. 20 crores. Amantal and Kanhar Reser-
voir Schemes havee not been techno-eco-
nomically appraised in the absence of modi-
fied project reports. No provision for these
two new schemes exists in the VIII Plan
because emphasis is being give for comple-
tion of non-going irrigation projects.

(d) The State Government have pre-
pared a project to divert water from Tilaiya
Reservorr in Damadoor basin to Dhadhar
river with a view to irrigate about 32,000
hectares of land in Gaya and Nawadharal
districts.

(e) and (f). A National perspective for
Water Resources Development prepared by
the Government envisages inter-linkages
between various Peninsular rivers and
Himalayan rivers separately for transfer of
water from water rich basins to water short
basins for optimum utilisation of water re-
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sources. The National Water Development
Agency (NWDA) has been established to
firm upthese proposals. Present mandate of
NWDA s concerned with Peninsular rivers
development. Undertaking of Himalayan
component requires modification to the ob-
jectives of NWDA.

Telephones out of Order in Madhya
Pradesh

2192. SHRI VISHWESHWAR
BHAGAT: Wil the Minister of-COMMUNI-
CATIONS be pleased to state:

(a) the percentage of telephones and
P.C.O. s lying out 0" order in the rural areas
of Madhya Pradesh for the last six months;
and

(b) the steps teken by the Government
to put them in order?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) 0.66%

(b) Following steps are taken.

(i) Bare wires are being replaced by
insulated wires;

(i) There are frequent thefts of wires
and in theft prone areas public tele-
phones ars being given on Multi
Actess Rz dio Relay systems.

(rii) More and more public telephones
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re being provided on MARR sys-
tems. )

(iv)  Also Single Channel VHF Systems
are being introduced.

[English)

Expansion and Modernisation of
Telephone Exchanges

2193. SHRI THAYIL JOHN ANGA-
LOSE:
SHRIRAMESHCHENNITHALA:

Will the Minister of COMUNICATIONS
be pleased to state:

(a) whetherthe Government propose to
expand and modernise the telephone ex-
changes in Kerala during 1922-93; and

(b) if so, the details thereof, district-
wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, sir.

(b) It is proposed to modernise 280
numbers of Telephone Exchanges and
expand 103 numbers of telephone ex-
changes in Kerala during 92-93; out of which
46 numbers have already been modernised
and 23 Nos have already been expanded so
far. Balance 234 numbers of exchanges
shall be modernised and 80 Nos. of ex-
changes shall be expanded during remain-
ing period of 92-93. District-wise details are
given in the attached statement.
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Otfice of Central Electricity Authority
in AP.

2194, SHRI G.M C. BALAYOGI: Will
the Minister of POWER be pleased to state:

(a) whether the is any proposalto open
the office of Central Electricity Authority in
Andhra Pradesh;

(b) if so, the details thereof indicating
the name of the place;

(c the time by which it is likely to be
opened; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) No Sir.

(b) and (c). Does not arise.

(d) Opening an of office of Central
Electricity Authority n Andhra Pradeshis not
considered necessary at this stage.

Selection of IZMD In MTNL

2195. SHRI ANNA JOSHI: Wil the
Minister of COMMUN ICATIONS be pleased
to state:

(a) whether it is a fact that selection is
not made through publ'c enterprises selec-
tion board for appointing the Chairman and
Managing Director of Mahangar Telephone
Niga Limited;

(b) if so, the reasons therefor; and
(c) the eligibility criteriaforthese posts?

THE DEPUTY MINISTER IN THE
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MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU): (a) Yes, Sir. The
senior-most officer in MTNL has been ap-
pointed as CD with the approval of the
Appointments Committee of the Cabinet, as
a short term measure.

(b) The organisational structure of MTNL
is likely to undergo change. It was, there-
fore, considered advisable presently to
make short-ter arrangement for the post of
CD, TNL.

(c) the incumbent for the post should
have vast experience in the management of
telecom services. The maximum age limitis
56 years; but this can be relaxed by the
Public Enterprises Selection Board/Appoint-
ments Committee of the Cabinet at their
discretion in exceptional cases.

[ Translation)
S.T.D. Facility in Dethi

2196. SHRIB.L. SHARMA PREM: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the places proposed to be con-
nected with Delhithrough S.T.D. during 1992-
93; and

(b) the time by which S.T.D. lines are
likely to be commissioned?

THE DEPUTY MINISTER IN THE
MINISTER OF COMMUNICATIONS (SHRI
P.V. RANGAYA-NAIDU): (a) Names of the
places proposed for STD facility during 1992-
93 1 e given in the attached Statement.

(b) Likely tobecommissioned by March,
1993.
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STATEMENT

Names of the places proposed to be

connected with Delhi Trough S T D Duning

1992-93 ]
(Anddhra Pradesh Circles)
Abdullapur
Achanta
Addanki
Allagadda
Ananthavaram’
Angara
Atmakur (THQ)
Atmakur
Avanigadda
Banganapalli
Bethamcherla
Butchireddypalem
Cementnagar
Chevetla
Chilamukur
Chintakhant
Chotuppal
Collalamamdadaind
Delta Ganavaram

Deyarayamajal
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Dharur

Dundgal
Edlapall
Ennaram
Gandapalli
Hiramandalam
Huzeerabad
Jammalamadugu
Jangaon
Jogipet

Kadira
Kaikaluru
Kalidindi
Kalluru
Kalyandurg
Kalyanikhanj
Palem
Karamchedu
Khazipall
Kirlampudi
Kissannanagar
Kodumuru
Koilakunta

Kondrupadu
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Kothur
Kulakacherla
K Tadepall
Mandanapalli
Mahamadabad
Maheswaram
Makthal
Mangalagudam
Manuguru
Miyapur
Mohinbad
Mominpet
Mukkamala
Nakerkal
Nakkapalie
Narasaraopeta
Narasaraopet
Narayanpet
Narpall
Narsheer.abad
Nedunur
Nelakondapalli
Nidadavole

Onkollu
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Paogapeta
Pakala
Palamanar
Kanekal
Pamidi

Parg
Penugonda
Podapadu
Punganur
Ragunathpalli
Rajam
Ramaqundam
Ramaknshnapur
Ramgin
Rayadurg
Rudravaram
Sadasivpet
Saluru
Shamirpet
Shar

Sncilla
Suryapet

SJ Mudi

TADA
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Tallarevu lala

Tandur Palanghat
Thumakunta Arunachal
Undi Dergaon
Undrajavaram Nakachar
Undrajavaram Gag! Road
Uppuganduru Kumbha
Uravakonda Travor
Vanaparty Mataingmar
Velangi Korchong
Velurtht Sonar
Yedlapadu Kuwarita
Yerrupalem Doomdooma
Zaheerabad Dwarbandh
Kandukur Bismwanath
Palladigunta Battaman
ASSAM CIRCLE Rangapara
Bokakhat Abhayapun
Chapor Dhing
Manant Kamalaban
Bilaipara Demow
Udarband Lakhipur
Mankachar Dewan

Puranigudam Raskand
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BIHAR CIRCLE
Amarpur
Bakhtiarpur
Barajamada
Barsoi
Chakradharpur
Dianara

Hisa

Japla

Kako

Kerma
Lahisarai
Mashaurtht
Palajon

Piro

Rajrappa
Sherghati
Udakishanganj
Arwal

Banipur
Barharwa
Bikram
Dalsindhsaral

Dumraon
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Ishribazar
Jhaha
Katcnia
Kochas
Latehar
Naugachia
pataratu
Rajaub
Rosera
Simdega
Vaishah
Bagha

Ban an
Bam
Bikramganj
Daudnagar
Ghatsila
Jainagar
Jharmundi
Katras
Kupu
Mahalgaon
Noamundi

Phulparas
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Rajmahal

Sheikpura
Sugauh
GUJARAT CIRCLE
Babra
Bhiloda
Chotila
Dhanera
Dhro,

ldar
Kadodara
Kheralu
Kotda Sangani
Lunawada
Mangrol
Paslana
Thasra
Vagra
Balasinor
Borsad
Dahod
Dharampur
Gandewi

Jambusar

DECEMBER 7, 1992

Kamrej
Kim
Lakhtar

Manavadar

Written Answers

Miyagam (karjan)

Patn

Umreth

Valod

Bhilad (Sangam)

Chansma
Dhandhuka
Dhan

Harip
Jasdan
Khedbrahma
Kosamba
lathi
mandvi
Mullit
Shahra
Una

Visavadar

JAMMU & KASHMIR CIRCLE

Samba
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Reasi

Pulwama
Bishnah
Ramban

Hira Nagar
Badgam
HIMACHAL PRADESH CIRCLE
Bangana

Nadwn

Rureka (Sangra)
Kandaghat
Baynath
Palampur
Sarkaghat
Theog
Jogindernagar
Pachad

Arki

HARYANA CIRCLE
Pehowa

Hatnin

Sarttidon

Loharu

Meham
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Rania
Thanesar
Pataud
Ghula
Ganaur
Charki Dadri
Bawanikhere
Tohana
Kundli

bawal

Kosh
Narnaund
Jhanaund
Jhajjar

Ratia

Nuh
KARNATAKA CIRCLE
Harapanahalli
nargund

Ron
Chittapur
Jewargi

K.R. Nagar

Gundlupet
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Honnavar
Honnal
Hosadurga
H B hall
Hirekerpur
Mundarg:
Atzalper
Mudhol

C R Nagar
HD Kote
Joda
Kunigai
Mo'akalmuru
B Bagewadi
Kurago
Shiraka*t
Alland
Hungund
Yelandur
Belur
Channagin
Gubbt
Devitaha i

KERALA CIRCLE

DECEMBER 7 1992 Wiitten Answers

Annamanada
Arakkunnam
Aryanad
Athodl
Ayoor
Chatharnor
Chazhoor
Chelakkara
Chengalam
Chepra
Chirayinkil
Chombala
Ecakkad
Edappal
Elanthur
Engandiyur
Iikkur

Iritty
Kallambalam
Ka'pakancherry
Kanjramkulam
Kanara
Kappad

Karimkunnam
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Karukachal
Kattanam
Pallikkathodu
Kidangoor
Paravoor
Kollakkadavu
Perdala
kongad
Pinnakkanadu
Poovapally
Kott.yam
Kullassery
Kumbala
Kumily
Kunnathanam
kunnicoganum
Kuthiathode
Kuthuparamba
Kuttipuram
Mallapaily
Mananthavadi
Manimala
Marangattupaily

Marracnerry
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Matool
Mazhuvannur
Melady
Melukavumattom
Mevellor
Moncomb
Murinjakal
Muthukulam
Muttom
Connukal
Padinjarangadi
Pallikkara
Kechen
Parassala
Koduvally
Pazhayannur
Kollengode
Perla
Kottiyam
Pulicunnu
Punnyarkulam
Puthur
Rajpuram

Sreekantapuram

490
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Sultan Battery
Talayolaparamba
Tamarassery
Thirthala
Thirunavaya
Thoovakunnu
Thiruvambadi
Trikaripur
Udma
Uzhavoor
Vadasserikara
Valluvambaram
Vaniyamkulam
Vazhithala
Velanchirangara
Vellanad
Vellarada
Vengoor
Venjaramoodu
Vythin
Kattapana
Panoor
Kodakara

pattambi
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Kollapally
Penngathoor
Koratty
Poovar
Vithura
MADHYA PRADESH CIRCLE
Khajun
Ashokanagar
Jashpurnagar
Manasa
Dhammod
Shujalpumandi
Khursia
Nawapararajim
Sailana
Harsud
Amarwada
Chruhat
Dabra
Kareli
Gadarawara
Khurai
Korba

Mahasamund
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Sendhwa
Parasia
Mohna
Pathalgaon
Nayri
Maneri
Chaurai
Waraseoni
Bilha
Singe
Saraipalli
Khajuraho
Khachrod
Khumari
Barwani
Sihora
Harda
Barnagar
Khairugesh
“Pachmarhi
Sausar
Fatehbad
Pandhrna

Sanwer
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MAHARASHTRA CIRCLE
Amalner
Basmathagar
Chandrapur-MIDC
Dapoli

Gadhinglaj
Hinganghat
Kankavali

Karnja
Kirloskarwadi
Mahad
Nalasopara
Niphad

paithan

Parola

Sailu

Sawantwadi

Shirdi
Tiroda
Vengurla
Warud
Ambejogai
Bati-Bori

Chikkali

494
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Deglour
Gokulshirgam
Hingoli
Kannad
Khed
kolad
Mansar
Nandura
Omerga
Palghar
Ramted
Sakoli
Seloo
Sinnar
Udgir

Vita
Amgaon
Chdwad
Chipuln
Dhamangaon Rly
Goregaon
Kagal
kapsi

Kinwat
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Lote

Mohol
Newasa
Pachora
Parlivainath
Roha
Satana
Shegaon
Singonda
Vayapur
Waliv
NORTH EAST CIRCLE
Roing
Dirang
latikor
Dawki
Mawngap
Paren
Chuchuyimlang
Akulato
Khowai

B shalgarh
Tenga

Mreh
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Mongpoh

Mahendragan
champhai

Tul

Impur
Charjtongia
Belonia

Rupa
Bagmara
Khhehnat
Byranihat
Kolasib .
Ghaspani
Alichan
Kamalpur
Sabroom
ORISSA CIRCLE
Aul
KandarpurKesniga
Nawapara
Salebhata
Lathskata,
Bhatir

Pakmal

AGRAHAYANA 16. 1914 (SAKA) wrmen Answers

Chendipada
Karanjia
Suruda
Sunguda
pattapur
Kocala
Rengali
Kirburu Hill Top
Kukkudakhandi
Gondola
Tikabah
Khajunapada
Kutra
Jamukira
Rairangpur
Daspalla
Gabakunda
Baramba
Raghunathpur
Mahakalpada
Tigira

Ju patna

hafy sharkar Road

Nana Rond
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Bagdehi

Bileipada
Ghatgaon
Hatadihi
Joshipur
Mohna

GOP

Kakatpur
Bahadjhola
INS Chilka
NischintkoillBalikuda
Khanar Road
Bangamunda
Tusra

Purna Pani
Kadobahal
Padiabahal
Bhuban
Basudevpur
Purushotampur
Katikata Pudaman
Kantamal
Satupall

Jamsola

DECEMBER 7, 1992

Written Answers
Padmapur (GM)

R. Sumandi
Raikia
Chhaitana
Tensa
Deogarh
Athmallik
Satshankha
Indupur
Khuntuni
Kukhia
Jaraka
ﬁelpora
Rupra Road
Sinhapalh
Melchhamunda”Gondia
Joranda
Nagra,
Buguda
Bausuni
Rajsunakhela
Sarankul
B.T. Pur

Gania
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bahuram
Brahmanipal
Rajkhaiar
Loisinga
Bonai
Attabira
Sohela
Sahaspur
Parjanj
Ranital
Kusupur
Madda
Sergarh
Kujang
Bolani
Rasgovindpur
bhanjbihar
G>Udagiri
Puruna Cutack
Biramitrapur
Khandapara
Nachuni
Kuapal

Kishorenagar
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Panikoili

Chhatia
Baricuttack
Binka

Utkela
Sialkhandeita
Bijepur

Hari Chandanpur
Ksadurapal
Rupsa

Khallikote
Balakati

Narahat
Odagaon
Phiringia
PUNJAB CIRCLE
Dhariwal

Kurali

Satala

Ajnale

Balachour
Doraha

Mandi Gobindgarh

Derbassi
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Mansa

Sirhind
Talwandi Saboo
Garh Shankar
Dina Nagar
Malour
Anandpur Sahib
Malerkatia
Amloh

Merinda

Basso Pathana
WEST BENGAL CIRCLE
Contai

Khatra

Dinhata

soreing
Islampur
Gongaon
Mathabhanga
Jangipur
Scricha
Banarhat

Kandi

Ranaghat

DECEMBER 7, 1992
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Kowngla
Katwa
Atambagh
Jhargra
Mekhiligan)
Lalbag

Kdip

Mitki

Tamiluk
Pakyang

Kalna
Chungthung
Ghata
Tootangany
Rampurhat
Mutildepla Bipp
Panagarh Babar
Pansukura
RAJASTHAN CIRCLE
Kekn
Nasirabad
Sarwar

Bansur

Laxmangarh
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Thana Gaj
Bagidora
Gaehi
Ghatol
Kushalgarh
Kishan Ganj
Mangrol
Shabad
Chipa Bard
Gudhamolani
Shee
Pachpadra
Siwan
Baitu

Deeg
Kaman
Kumher
Nagar
Ruphass
Weir
Raniwas
Shergarh
Chhabra

Ramacanjmandi
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Degana
Nawa
Jartaran
Sojat
Deogarh
Bamanwas
Hindaun
Mahua
Todabhim
Laxmangarh
Reodhar
karanpur
Filibanga
Sadulpur
Suratgarh
Deoli
Dharayabad
Asind
Sanera
Jhajpur
Kotn
Mandal
Mandalgan

RApur
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Shahpura
Sahhara
Kolayat

Loon karansar
Norkha
Kesoritapatan
Nainwa
Begun
Bhae;sar
Chhoti Sadri
Dunger
Gangrai
Kapasan
Nimbahera
Rasmi

Pahar
Sanchore
Bhopalgarh
Digod
Sangod

Jayal
Prabarsar
MarwarJuncticn

MAaet

DECEMBER 7,1992 Written Answers

Khumbhalgarh
Bonli

Nadoti

Data Ra.mgarh

Srimadhopur

Anupgarh

Nohar
Raisinghnagar
Sanria

Tibi

Malpura
Gogunoa

Aoh
Rajagarh (Churi)
Ratangarh
Sardar Sahar

Dungergarh

Sujangarh

Taranagar
Baseri
Rajakhera
Aspur
Sagwara

Seemalwara
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Bassi Sepelin
chdm; Pindwara
Chomu Bhadra

Dudu Padampur
Phagt Rawatser
Phuliera Sivijayanagar
Adera Gharsana
Gandhar Todarsisingh
Khanpur Jhadol
Pachpahar Kherespea
Pirawa Nadbal
Ahore Baloira
Bhinmal Sambher Lake
Osian Fains

Atru Agar

Pipaida Dabok
Deedwana Rajagarh (Alwar)
landnu Chirana
Desuri Khetri Copper
Raipur Rikhabdeo
Bhim Lalsor
Railmagra Gonera
Gangapurolty Sunderpura
Khandse Paparda
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Meo

Bhandarej
Neemrana
Viranagar
Bayana
Salumber

Jhalarapatan

Sheogan) (Local Sumerpur)

Kotra

Sarda
Bhawanimandi
Srimathavirp
Newai
Khanchord
Jawaja

Achrol
Udaipurati
Khetri Town
Gulhpura
Bandiku
Nareda
Rajnota

Nagal Ranawantan

Mandawari

DECEMBER 7, 1992

Chohtan
Hindoli

Jambaramgarh

Hanumangarh Junction

Bal

Uniara

Marh
Vallabhnagar
Gangapur (Bhilwara)
Nawalgarh
Bilara
Kanota
Banasthali
Mertacity
Talera
Chirawa
Mount Abu
Paota
Baswa
Manoharpura
Sainthal
Sikandara
Bissuau

Sikarai
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Bari

‘Puskar
Tigara
Hurda (Local Gulabpu)
* TAMIL NADU CIRCLE
Alangud:
Ammapettai
Annur
Ariyalur
Aundipatti
Avudiyarkoil
Boothapandi
Chengam
Cheranmadevi
Chettinad
Cheyyur
Colachel
Denkanikotta
Gandarvakottai
Gingee
Gudalur(Nilgiris)
Gudiyatham
Harus

lilayangudi

AGRAHAYANA 16, 1914 (SAKA) Written Answers

Jayamkondan
Kamuthi
Kattumannarkoil
Keeranur
Kilakarai
Kodavasal
Kotagiri
Lalgudi
Manamadurai
Mudukulathur
Mannilam
Natham
Navalur
Neyyoor
Nidamangalam
Nilakottai
Pennagaram
Peravuranti
Polur
Ponnamaravati
Porayar
Sathankulam
Sivagir

Snvalkundam

514
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Tiruchuli Bagitmanagaram
Tirumayyam Bargur
Tirupattur (KKD) Bhavanisangar
Tirupattur (NA) Chinnamannur
Tiruthuraipoondi Chittar
Truvadanai Chiristianagaram
Tiruverripuram D.G. Pudur
Tisayanvillai Eral

Tittagudi Ervancherry
Uthamapalayam Gomangalam
Uthangari Gudallur (MA)
Uthiramopur Highways
Uthukottai ldapadi

Vadipatti Huppur
Valangaiman Jolarpet
Vallapadi Kadayam
Veedaranyam Kalugondapalli
Vdeasandur Kalugumalai
Vilathikulam Kakarigiri
Wandiwash Kavarapettai
Pattukottai Kaveripattinam
Mandaryur Kirumambakkam
Radhapuram Koradacheri
Cuddalore Malayandipattinam
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Mandapam

Mukkudal
Muttom
Nasiyanur
Nathchiyarkoil
Navalurkuttapattu
Neyvel i
Padalur
Nidamangalam
Nilakottai
Omalur
Oranthanad
Palacode
Pallipet
Sholingar
Swamimalai
Tirupuvanam
Vasudevanaliur
Vembadithalam
Kotthanallur
Allagasamudram
Anamalai

Anthiyur

Arachalur

AGRAHAYANA 16, 1914 (SAKA) Written Answers

Athipedu
Attayampatti
Ayyampet
Singampueri
Tirukattupalli
Tiruvelangadu
vallilutathanpalayam
Veerapandi

V. Vellode
Pasur
Pernampet
Pettaivaithalai
Padukottai
Pudduvayal
Punjaipuivampatti
Sambanarkoil
Sirmugai
Tiupayathangudi
Titachery

Vanur (Mailam)
Velankanni
Walajabad

UTTAR PRADESH CIRCLE

219
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Aliganju
Amroha
Anoop Sahar
Anola Atrauh
Baberu
Bageshwar
Bahjen
Bansi
Bhikiyasain
Bhinga
Bhogaon
Bikapur
Bindki
Bisalpur
Bisauh
Biswan
Budhana
Chakia
Mau
Charkharo
Mehoba
Chunar
Mishrikh

Datagan
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Mohammdi
Dharchula
Najbabad
Dunda
Naraim
Fathehpur
Nighasan
Garhmukteshwar
Powayan
Haidergaeh
Rudraprayag
Hata
Sahabad
Jalalpur
Salon
Jasrana
Shahgan)
Kanana
Kaisergan)
Karanprayag
Karhal
Kaven
Kerakat

Khair

520
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Khalilabad

Khatima
Kheragarh
Kotdwar
Kulpahar
Kunda“Ladharpur
Lakswar
lalganj (katra)
Lansdown
Macchlishahar
Marigan

Math
Mchandausi

Q

Mawana
Chitbramau
Milak

Dalmau
Mohmdabad (GZP)
Dhampur
Nagina
Dumariyaganj
Nanpara
Earidpur
Nawabganj
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Garauntha
Patti
Gyanpur
Ram Sanehghat
Harraiya
Sahdpur
Jalalbad
Saidpur
Janseth
Shabad
Sidhauli
Sikandrarao
Sitraganj
Swar
Talbehat
Tanda
Thakurdwara
Tilhar

Tilot
Tulsipur
Utraulla
Zamania
Behat

Bilari

522



Hassanpur
Maharajganj
Chakrata
Mauranipur
Chaun Chagir
Maohraum
Taoleinganj
Mohamdahad (Gohn)
D<oprayag
Moth

Diciihat

Nakur
Ewmadpur
Narewdranagar
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Sahaswan
Jaleswar
Sambhal
Kaimganj
|Engksh]
Expansion of Communication Services

2197. SHRI ANAND AHIRWAR:
SHRI PRAKASH V. PATIL:

Willthe Minister of COMMUNICATIONS
be pleased 10 state:

(a) whether the Government have for-
mulated any scheme Tor the expansion of
communication services in the country dur-

ing Eighth Five Year Plan;

(b} ¥ s0, the deatails thereof;

(c) the numoer of 1eiepnoNe exchanges
1o be set up and modernised the existing
exchanges under this scheme, State-wise,
separately;

(d) - whether any priorly areas have
been identified for this purpose;

(e) ¥ s0, the details thereof; and

‘() the allocation made or proposed ©©

be made in the Eighth Five Year Plan in this
regard?

THE DEPUTY MINISTER OF COM-
MUNICATIONS (SHRI P.V. RANGAYYA
NAIDU): (a) Yes Sir.

() The details of expansion of the
Telecommunication services in the country
during the 8th Five Year Plan are:-

- Net addition of 93 lakh lines of
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Lotal Switching Capacity.
- Net addition of 75 lakh lines of
Direct Exchange Lines.
- Capacity addition of 31200 Telex
Lines.

- Provision of telephone facility 1o all
Gram Panchyats.

- Extension of Subscriber Trunk
Dialling Facility to all Exchanges.

- Computerisation of customer serv-
ices like directory enquiry manual
trunk services, billing & fault repair
services.

Following value-added services are
planned to be provided at least in all towns

with a population of 5 lakh or more mainly on
the basis of franchise:

- Cellular mobile service
- Voice-mail service
- Electronic-mail service

- Aucio-conference service

- Video-conferencing service
- Radio- paging
- Videotex

(c) Possible forecast of the number of
the telephone exchanges to be set up in the
8th plan period cannot be made due to the
changes in technology, demand uncertain-
ties etc, however unit-wise details of provid-
ing about 93 lakh lines of exchange capacity
are given in the attached statement. The
above annex also gives unt-Wise, around
17 lakhs lines of existing capacity proposed
to be replaced by latest equipment under
modernisation proyramme.

(d) Yes, Sir.

(s) Priority has been given to achieve
fully automatic network by March, 1994 by
replacing all manual exchanges.

(f) The Planning Commission has
approved an outlay of Rs. 23,946 Crore with
directives to arrange funds through cther
innovative measures to achieve the physical
targets of the plan including the priority ar-
eas. The requirement of funds to complete
the physical targets of the plan is Rs. 40,55
Crores.
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| Translation)
T.V. Tower at Gharoo in U.P.

2198. DR. G.I. KANAUJIA: Wil the
Minster of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government proposeto
install a TV tower in Gharoo tribal area under
Lakhipur district in Uttar Pradesh;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) to (c) a high power TV transmitter Iis
envisaged 1o be set up at lakhimpur in re-
placement of the existing low power TV
transmiter there. O 1 Commissioning of this
transmitter, whole of Kheri (lakiimpur) dis-
trict is expected to be brought under TV
coverage. Implemeantation of this project
would, however, depend upon availabyity of
resources and intere-se priorities

T.V Services in Rajasthan

2199. SHRI GIRDHARI LAL BHAR-
GAVA: Willthe Min ste” of INFORMATION
AND BROADCASTING be pleased to state

(a) whether there 1s a need for the
improvement of television programme serv-
ices in Rajasthan in view of the undesirable
activities on Pakisthan border along Rajast-
han, and

(b) if so, the stepys Government prapose
to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS)
(a) and (b). Yes, Sir. With a view to provide

914 (SAKA) Wikten Answers 534

TV service 10 the uncovered parts of the
State of Rajasthan along the international
border, two high power TV transmitters, one
each & Barmer and Jaisalmer are under
implementation at present. Besides two low
power TV transmitters at Bhadra and Ra-
watsar are also under implementation/en-
visaged to be set up to provide TV service to
the uncovered parts of the border district of
Ganganagar. In addition, a high power TV
transmitter is also envisaged to be set up at
Anupgarh (Ganganagar district) subject of
availability of resources and inter se priori-
ties

It is also envisaged to link all the high
power/low power TV transmitters inthe State
with Doordarshan Kendra, Jaipur using
satellite ode of linkage for which a Satellite
Earth Station is at an advance stage of
implementation at Jaipur.

Improvement in the quality and content
of Doordarshan programmes, based on
suggestions received from various quarters
and audience surveys, is the continuous
andeavour of Doordarshan.

[English)
Expansion of Trivandrum Airport

2200. SHRI KODIKUNIL SURESH:
SHRI PALA K. M. MATHEW:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state

(a) the total amount allocated for the
expansion of the Trivandrum international
airport during 1993-94;

(b) whether the Government have iden-
titied the areas required for the development
and assesed the cost of rehabiiitation and
the extent of dislocation of the local people;

(c) f so, the details thereof,
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(d) the amount spent on the construc-
tion of international airport at Trivandrum, so
far; and

(e) the steps being taken for the expan-
sion of airpart within the stipulated period?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Rs. 14.12 crores.

(b) and (c). 140 acres of land for the
construction of terminal building and 110
acres for expansion of runway have been
identified on the south-west side of the exist-
ing runway. The Authority has approached
the State Government of Kerala for acquisi-
tion of land and rehabilitation of the local
people. These costs have not been as-
sessed.

(d) A sum of Rs. 4.07 crores has been
incurred on the expansion of Trivandrum
Airport till March, 1992,

(e) Runway extension and develop-
ment of new terminal complex modification
of International Cargo Complex air-condi-
tioning of domestic arrival hall and security
hold area improvement of runway lighting
system, provision of approach lighting sys-
tem are envisaged for expansion and devel-
opment of Trivandrum airport. A sum Rs.
1.82 crores has been deposited with Gov-
ernment of Kerala for acquisition of land for
expansion of the airport. '

Foreign Tourists in Maharashtra
PROF. ASHOK ANANDRAO

CESHUKH:
SHR1 HARISINH CHAVDA:

2201.

Will the Minster of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the number of foreign tourists visited
Maharashtra and Gujarat during the last
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three years; and

(b) the amount of foriegn exchange
earned this period?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) According to the information
furnished by the Government of Guijarat,
4801, 3274 and 2802 foreign tourists visited
Guijarat during the years 1989, 1990 and
1991 respectively. Similar information in
respect of Maharashtra are not available
from the State Government.

(b) The estimates of foreign exchange
earnings from tourism are not worked out
State-wise.

[Translation)
Damodar Valley Corporation Act, 1948

2202. SHRI SHIBU SOREN: Wil the
Minister of POWER be pleased to state:

(a) whether the Governments of Bihar
and West Bengal have requested the Union
Government to make some amendments in
the Damodar Valley Corporation Act, 1948;

(b) if so, the details thereof; and

(c) the action taken by Government in
this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) No, Sir.

(b) and (c). Do not arise.

Inclusion of Hilly Areas of Uttar
Pradesh In Tourism Map

2203. SHRI RAM SAGAR: Will the
Minister gf CIVIL AVIATION AND TOURISM
be pleased to state:
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(a) whether the Government have
excluded the hilly areas of Uttar Pradesh in
the tourism map published for the represen-
tatives participatinginthe . T.V. Berlin, 1992;
and

(b) it so, the reasons thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). The Department of Tour-
ism has not produced any mapfor ITB Berlin.

Automatic Telephone Exchanges in
U.pP.

2204. SHRI ARJUN SINGH YADAV:

SHRI HARI KEWAL PRASAD:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) the number of automatig telephone
exchanges functionirg at present in Uttar
Pradesh; and

(b) the district-wise capacity of each of
such telephone exchanges?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) 1370

(b) The information is being updated
and willbe placed on the Table of the House.

[English)
Decontrol «f Power Sector

2205. SHRIMANORANJANBHAKTA:
DR. Y.S. RAJASEKHAR
REDDY:

SHRI GEORGE FERNANDES:
SHRI HARISH NARAYAN

PRABHU ZANTYE:
Will the Minister of POWER be pleased

to state:
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(a) whether any suggestion has been
received from the World Bank for decontrol
of power generation, centralisation of trans-
mission and decentralisation of distribution;
and

(b) if so, the Government’'s decision
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) and (b). The Structural reform of
the power sector in India has been engaging
the attention of the Government. Various
measures that need to be adopied are
commented upon from tinfa to time by the
World Bank, which has in the past provided
substantial assistance 1o the Indian power
Sector. The recent initiatives of the Govern-
ment to encourage private sector participa-
tion in the power sector in generation and
distribution as well as the formation of a
central transmission corporation, viz, Pow-
ergnid Corporation of India Ltd. have been
welcomed by the Bank.

T.V. Programmes For Farmers and
Fishermen of Konkan Region

2206. SHRI SUDHIR SAWANT: Wil
the Minister of INFORMATIONS AND
BROADCASTING be pleased to state:

(a) whether there is any proposal to
telecast programmes for farmers and fisher-
men of Konkan regions of Maharashtra; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS).
(a) and (b). Programmes in various formats
for different segments of viewers like farm-
ers and fishermen etc. of Konkan region of
Maharashtra are already being telecast by
Doordarshan Kendra, Bombay in its Re-
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gional Service, and by Doordarshan Kendra,
Panaiji.

[ Translation]
Low Power TV Tower at Buxar in Blhar

2207. SHRI TEJ NARAYAN SINGH:
Will the Minister of 'NFORMATIONS AND
BROADCASTING t e pleased to state:

(a) whether due to low transmission
capacity of TV tower installed in Buxar in
Bihar, the people of the area are not able to
watch regional news and other programmes
being telecast from Patna;-

(b) whether the Government have nay
proposal to increase the transmission ca-
pacity of the said centre; and

(c) if so, by when?

THE DOEPUTY MINISTER IN THE
MINISTRY GF (INFORMATION ANO
BROADCASTING (KUMARIGIRWAVYAS):
(a) No, Sir The low power TV transmitter at
Buxaris linked to Dc >rdarshan Kendra, Delhi
via satellite for relay of programmes and not
. to Doordarshan Kendra, Patna.

(b) No, Sir.
(c) Does not arise.
Advertisements to Newspapers of Uttar
Pradesh

2208. MAJ.GEN (RETD) BHUWAN
CHANDRA KHANDURI: Wil the Minister of
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INFORMATIONS AND BROADCASTING
be pleased to state:

{a) the names of registered Newspa-
pers published from the hilly areas of Uttar
Pradesh which are getting advertisements
regularly from D.A.V.P;

(b) whether these small newspapers
are facing any difficulty in getting the adver-
tisements from D.A.V.P.; and

(c) i not, the details regarding the
advertisements and the amount paid sepa-

rately to these newspapers during the las} 3
yoars?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRUA VYAS):
(a) The names of registered newspapers
published from the hilly areas of Utar
Pradesh, which are empanelied with DAVP
for the Year 1992-93, are given in the at-
tached Statemeant.

(b) D A.V.P. releases advertisements
to the newspapers and journals in accor-
dance with the norms laid down in the Gov-
ernment Advertising Policy Guidelines.
Keeping in view these norms, publicity re-
quirements and budgetary provisions, a
balanced placing of advertisements is aimed
at. Since the issue of Government Adver-
tisements is the concern of D.A.V.P., the
question of the small newspapers facing any
difficulty In getting advertisements does not
arise.

{c) The details of advertisements given
and the amount involved are given below:-

Year No of News- Space Amount
papers/Peniodicals (In Std. (InRs.)

Col. Cms)
1989-90 48 82,213 8,63,334
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Year No. of News- Space Amount
papers/Periodicals (in Std. (inRs.)
Col. Cms)
1990-91 58 69.447 10,19,072
1991-92 60 65,304 13,57,743
STATEMENT

List of Newspapers Published from Hilly Areas of Uttar Pradesh which are Empanelied
with D.A.V.P. for the Year 1992-93

Si.No. Name of Publication Place
1. Aaj Ki Subah HW Debradun
2. Antar Jawala HW Degadda
(Garhwar)

3. Duhkate Swar HW Dehradun

4. Deo Bhoomi HW Chamoli

5. Doon Darpan HW Dehradun

6. Doon mail HW do-

7. Doon Post HW 0~

8. Doon Vani HW <do-

9. Drcon BhumiH/W -do-
10. Garhawal Times H/W -do-
1" Ghati Ka Exarst HW <do-
12. Ghati Ke- Garjleswar /W <do-
13. Himachal Times ED -do-
14. l:limadtd Times HD -do-
15. Jan Lahar HO <o-
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Si.No. Name of Publication Place

16. Loktantra HW Kashipur
17. Nainital Samachar H/FN Nainital
18. Parvatiya Dershan Times H/'W Dehradun
19. Pradhan Time H/D Rishikesh
20. Samraridh Bharat H/W Kotdwar
21. Sapna Suharvana HW Debradun
22. Satyapath H/W Kotdwar
23. Shanti Evem Ekta Darshan HW Dehradun
24. Seemant Prahan H/W Mussorie
25. Seemant Varta H/D Pauri

26. Sikhar Sandesh H/FN Dehradun
27. Social VikasH/FN -do-
28. Tarun Hind H/W Rishikesh
29. The Frontier mail EW Dehradun
30. Yday Bharat H/D -do-
31. Uttar Ujala HD Haldwani
32. Uttaranchal H/W Dehradun
33. Uttaranchal Vani H/D Rishikesh -
34 Uttari Mansarowar H/W Chamoli
35. Vanguard E/D Dehradun
36. ‘/ani Pravaha H/D Kashipur

37. Yugvani HW Dehradun
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Sl.No. Nzme of Publication Place

38. Pauri times H/W Dehradun

39. Saptahik Garwal Mandal -do-
HW Hindi Weekly
ED. English Daily
H/D Hindi Daily
H/FN Hindi Fortnightly
EW English Weekly.

[English) (b) the details of projects for which this

Toruism Finance Corporation of India

2209. SHRIK.V. THANGKABALU: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) the total amount of loan disbursed
by the Tournism Finance Corporation of India
during the last three years;

loan was disbursed; and:

(c) the amount available for the current
year with the Corporation for disbursement?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The totalamount of loan disbursed
by Tourism Finance Corporation 1s as fol-
lows:

(Rs in lakhs)

As at 31st Ma ch 1989-90 1990-91 1991-92
Rupee loan 1276 3871 4759
Leasing - 36 25
Equity - 16 44

1276 3923 4828
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(Rs in lakhs)

(b) As at 31st March 1989-90 1890-91 1991-92
Hotels 978 3675 4518
Amusement Parks 189 216 300
Car Rentals 86 32 .
Others 32 - 10

127.6 3923 4828

() Resources available with the Tour-
ism Finance Corporation of india are est-
mated at Rs. 60 crores dunng the cuitent
year.

(Translation]

T.V. Coverage in Adivasi areas of
Madhya Pradesh

2210. . KUMAR! VIMLA VERMA: Wil
the Minister of INFORMATIONS AND
BROADCASTING Le pleased 1o state:

(a) whether the Govermnment proposeto
provide TV coverage in Adivasi areas of the
country especially Sivni, Naringhpur and
Jabalpur districts of Madhya Pradesh; and

(b) if s6, by when?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRUA VYAS):
(a) and (b). It is the constant endeavor ot
Doordarshan to provide TV service to the
tribal areas of the country including those in
Madhya Pradesh with due priority.

At presert, besides a high power (1
KW) TV transmitter functioning at Jabalpur,
three low power TV transmitters are func-

tioning in Jabalpur, Seoni and Narsimhapur
districts respectively and are providing satis-
factory TV service within their coverage
areas. TV coverage in these districts Is
expected 1o improve substantially on aug-
mentation of the power of the TV transmitter
atJabalpur from 1 KW1o 10 KW during 1993-
94 With a view to further improving TV
service in Narsimhapur district, a low power
TV transmitter is also envisaged to be set up
at Gadarwara subject to availability of re-
sources and inter se priorities.

[English}

Central Funding Agency for Inter-State
River project

2211. DR. VISWANATHAM KANITHL:
Wiil the Minister of WATER RESOURCES
be pleased 10 state:

(a) whether the Government have
finalised the scheme for setting up of a
Ceniral Funding agency for completion ot
the all approved inter-state-river irrigation
projects in the country;

(b) i so, the details thereof; and

(c) # not, the time by which it is likely to
be set up?
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THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHYACHARAN
SHUKLA)" (a)to (c). No, Sir, However, for
expeditious completion of some of the Na-
tionally imponant irigation projects in the
country, # was contemplated to provide
special central assistance to the States
dunng the Eighth Plan perod Due to re-
source constraints, the Planning Comms-
sion could r:o! acceot the proposa' and has
suggested that the issue of funding for the
National Projects be | rst discussed with the
States as Ihe overall Natona! resource
avalability for irmgation sector s not going o
change thereby

Development of Rajamundry Airport

2212 SHRIK VR CHOWDARY Will
the Minister of CIVIL AVIATION AND TOUR-
_1SM be pleased 1o state

(a) whether there 1s any proposal to
develop Rajahmunary airpont,

(b) f so, the details thereotf; and
(c) it not, the reasons therefor?.

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA) (a) to {c) There is no proposal to
upgrade Rajahmundry airport owing to the

AGRAHAYANA 16, 1914 (SAKA)
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constraints of funds and lack of demand from
Indian Airlines to operate its services to this
aerodrome due to limted commercial poten-
tal

[Transiation)
Target for Telephone Connections

2213 SHRI CHHED!I PASWAN Will
the Minister of COMMUNICATIONS be
pleased to state

(a) whether the target fixeg for provid-
ing new telephone connections durning 1992-
93 1s less than target fixed during 1991-
92

(b) i so, the details theteof; and

(c) the State-wise target fixed for the
last year and the extent up to which target
has been achieved?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRi
P.V. RANGAYYA NAIDU): (a) and (b). No,
Sir Dunng 91-92 atarget of providing 7 lakh
telephone connections was fixed where as
the target for 92-93 i1s 8.5 lakh connections.

(c) The details are given in the attached
Statement.
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[Englishj

irrigation Potential from indira Segar
Dam

2214. KUMARIPUSPHADEVISINGH:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the total hectares of land expected
1o be irrigated on completion of Indira Sagar
Dam at Punasa near Khandwa in Madhya
Pradesh;

(b) the target date set and estimate
made for the construction of that dam project
near Khandwa;

{c) the total amount spent on the proj-
ect; and

" (d) the progress made so far in the
construction of the project?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) 1.23 lakh hectares of land is
expecied to be irrpated on completion of
Indira Sagar Dam at Punasa near Khandwa
in Madhya Pradesh.

(b) The project at an estimated cost of
Rs. 1993.67 crores is expected to be com-

pleted by 2000 A C.

(c) An expenditure of Rs. 252.338 crores
has been incurred on the project upto Sep-
tember, 1992,

(d) Foundation excavation of main 8am
and excavation of Power House has started
and work is in progress on Coffer Dam and
Diversion Tunnel. Work has also been
awarded for Head Race and Tail Race
Channels.
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Modern Equipment at Thiruvananthapu-
ram Doordarshan Kendra

2215. SHRI V.S VWAYARAGHAVAN:
Will the Minister of INFORMATIONS AND
BROADCASTING be pieased to state:

(a) whetherthe Govemment propose 1o
provide modern equipments at the Thiruva-
nanthapuram Doordarshan Kendra;

(b) # 0, the details thereof;

(c) whether any proposal for upgrada-
tion of the Kendra has been received from
the State Government;

(d) i s0, the details thereof; and
(o) the action taken thereon?

THE DEPUTY MINISTER N THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRUA VYAS):
(a) and (). Technology advancement being
a continuous process, it is the constant
endeavowr of Doordarshan 10 equip its
available resowces. Taking ino account
these considerations, prolessional grade
colour equipment and a colowr OB Van for
outside coverages have been provided ©©
Doordarshan Kendra, Thriruvananthapuram.
Besides, three modern Beta Camcorders in
replacement of the existing Electronic News
Gathering (ENG) Units are aiso envisaged
1o be provided at the Kendra.

(c) No such proposal appears 10 have
been received from the Government of Kaer-
ok,

(d) and (¢). Do not arise.

Bakreswar Thermel Power Plart

2216. SHR!I AMAR ROYPRADHAN:
Will the Minister of POWER be pleased 0
siate:
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(a) whether Japan or China agreed to
give financial assistance 1o establish a ther-
mal power plant at Bakreswar in West Ben-

gal; and

(b) i so, the details thereof indicating
the terms and conditions of the agree-

ment?

THE MINSTER OF STATE (INDE-
PENDENT CHARGE) OF THE MINISTRY
OF POWER (SHRI KALP NATH RAl): (a)

No, Sir.

(b) does not arise.

Amount Spent on National water
Management Project in Orissa
2217. KUMARI FRIDA TOPNO: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) the amount spent on the National
water Management Projects in Orissa dur-
ing the last three years;

(b) the details of these projects; and
{c) the fund earmarked for Eighth Five
Year Plan for this purpose? -

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Rs. 19.631 lakhs. -

(b) Name of the Project Culturable Command Estimated
Area (Hectare) cost (Rs. crores)

Mahandi Dalta System 10222 3.06
Stage-|
Mahandi Delta
Stage-li 34525 10.36
Saladi krigation system 10000 2.99
Rshikulya krigation system 12610 3.78
Derjang Irrigaton system 5951 1.78
Salia brigation system 8445 253
Dhanei lrrigatien System 3831 1.15
Hirakud Distribution system -
(based on summary report) 24125 724

(c) Rs. 32 crores has been earmarked

by the State Government.
[ Translation)
Operation of Vayudoot

2218. SHRIMATIKESHARBAISONAJI

KSHIRSAGAR: Will the Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) whether the indian airlines and the
Air India are running into losses due to strike
of its employees;
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(b) the amount of losses due to the
cancellation of flights or delays in take off;

(c) the financial pcsition of Vayudoot in
view of its greater number of incidents of
delayed flights and cancellation of flights
during the last three years;

(d) the reasons for Bombay-Nanded
service of Vayudoot being operated via
Poona instead of Aurangabad; and

(e)the numbercftimes Bombay-Nanded
flights of Vayudoot cancelled during the last
six months and the outcome thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a)and (b). Tt.eloss suffered by Indian
Airlines due to agitation/strike by pilots and
other staff during the last three years is as
under:

(Rs. in crores)

1990-91 (0.57)

1991-92 (4.91)

1992-93 (5.71)
(up to October,92)

* includes Rs. 3.60 (crores) towards
cost of additional fuel burnt on account of
agitation by arr traffic controllers.

Information on Air India is being col-
lected.

(c) Due to unremunerative operative
aged fleet of aircreft excessive manpower,
cancellation/delay of flights etc., the loss of
Vayudoot during the last three years was as
follows:

1989-90 -
1990-91 -
1991-92 -

Rs. 35.82 crores
Rs. 37.08 crores
Rs. 30.59 crores
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(d) Commercial and operational con-
sideration weigh in favour of routing this
flight via Pune.

(e) Vayudoot flights on the route Bom-
bay-Pune-Nanded were cancelled 16 times
during the last 6 months primarily due to
operational reasons.

[English)
Upgradation of Post offices in Kerala

2219. SHRI K. MURALEEDHARAN:
Will the Minster of COMMUNICATIONS be
pleased to state:

(a) whetherthe Government proposeto
upgrade the post offices in Kerala during
1992-93; and

(b) if so, the details thereof district-wise
and category-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
RANGAYYA NAIDU): (a) No, Srr.

(b) Does not arise in view of reply to part
(a) above.

[ Transiation}
Hindi Advisory Committee
2220. SHR! KAMLA MISHRA

MADHUKAR: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the recommendations of the Hindi
Advisory Committee which have been con-
sidered and implemented in his ministry and
the Central Water Commission;

(b) the recommendations which could
not be implemented so far and the reasons
therefor; and
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(c) the time by which the remaining
recommendations are likely to be com-
pleted?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The details of the recommen-
dations of the Hindi Salahkar Semithi of the
Ministry of Water Resources, which have
beenimplemented, are given inthe attached
statement-l.

(b) and (c). The recommendations which
were not implemented, along with the rea-
sons therefor and the tentative time of therr
implementation are given in the attached
statement-|l.

STATEMENT

Recommendations of the Hindi Salahkar
Samithi of the Ministry of Water Re-
sources, which have been implemented.

Recommendations

(1) The names of the new organisa-
tions of the Ministry should be origi-
nally in Hindi.

(2) Official werk should be done origi-
nally in Hindi not depending upon
the translation.

AGRAHAYANA 16, 1914 (SAKA)

@)

4)

®)

6)

@

@

(9

(10)

(110

Written Answers 562

All the Officers and employees are
expected to do all their official work
in Hindi after their participation in
Hindi workshop.

All contracts and agreements
should be both in Hindi and Eng-
hsh.

Necessary action should be taken
in getting the progress report in
time.

To increase the number of Non-
official members in the Hindi
Salahkar Samiti.

To ensure the centpercent compli-
ance of Section 3(3) and Rule 5.

Completion of HindvHindi typing/
Hindistenography trainingon atime
bound Programme.

Conducting of Hindi Workshops
regularly.

Use of Hindi in Technical matters

also.

To increase correspondence in
Hindi.
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[English]
Diesel Power Station at Renigunta in
Andhra Pradesh
2221. DR.R.MALLU:
DR. D. VENKATESWARA
RAO:
Will the Minister of POWER be pleased

to state:

(a) whetherthe Government have since
taken the decision to set up diesel based
power plant at Renigunta in Chittoor District
of Andhra Pradesh;

(b) it so, the details thereof; and
(c) it not, the reasons therefor?

THE MINISTER OF STATE (INDE-
PENDENT CHARGE ) OF THE MINISTRY
OF POWER (SHRIKALP NATH RAI): (a)to
(c). The Andhra Pradesh State Electricity
Board(APSEB) had proposedto setup LSHS/
FO based power project (100MW) at Ren-
igunta in district Chittocr. The scheme could
not be consideredfortechno-economic clear-
ance by the Central E lectricity Authority (CEA)
in the absence of fuel linkage. The APSEB
has been advised o revive ttie scheme after
fuel linkage has been tied up.

Electronic Exchanges in West Bengal

2222. SHRISUKHENDU KHAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the numbar of old and outdated
telephone exchanges in West Bengal which
require replacement and modernisation;

(b) the number of electronic exchanges
commissioned during the period from June
1991 to date; and

Written Answers 566

(c) the number of villages brought under
the telephone network during the said pe-
riod?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) 281.

(b) 157.
(c) 107.
Iron Ore Pellets

2223. SHRIHARADHAN ROY:
SHRI PURNA CHANDRA
MALIK:

Willthe Minster of STEEL be pleasedto
state:

(a) the details of the 1otal consumption
of iron ore pellets by the steel industry;

(b) whether there s any short supply of
pellets;

(c) if so, the details thereof during the
last three years and the steps taken or pro-
posed to be taken to make available in

adequate quantity;

(d) whether shortage of saleable steel
is due to shortage of peliets; and

(e) i so, the details thereof?

THEMINISTEROF STATE FORSTEEL
(SHRI SONTOSH MOHAN DEV): (a) tron
ore pellets are used by the Sponge kron
Industry in the country for production of
sponge iron/hotbriquetted iron ingas-based
plants. The consumgption of peliets inthe gas
based plant of M/s. Essar Gujarat Limited,
who are the only consumer of pellets at
present, is reported to have been around 8
takh tones during 1991-92.
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(b) There have been no reports of
shortage of pellets for the sponge iron indus-
try

(c) to (e) Do not arnse
Expansion of R3nigunta airport

2224 SHRINJ RATHVA Wil the
Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state

(a) whether the Tirumala-Tirupati De-
velopment (TTD) Board has proposed to
provide loans to the National Airports Au-
thorty for the expansion of Renigunta air-

port

(b) #f so, the details thereot and the
terms and conditions laid down by them,

(c) thetotal estimated expenditure likely
to be incurred and .he manner in which the
remaining amount 1s proposed to be ar-
ranged, and

(d) the time by which the expansion of
Renigunta Airport is likely to be completed?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA) (a)to (c) Tirumala-Tniupati Devast-
hanam Trust have agreed to extend a loan of
Rs 6 crores to National Airports authority
subject to ratification by Andhra Pradesh
State Government Total expenditure for
upgradation of runmwvay and construction of
new technical building 1s estimated at Rs
10 96 crores An amount of Rs 4 96 crores
willbe provided by National Airports Author-
ty in a phased manner

(d) since Loan agreement is yet to be
finalised by National Airports authority with
Tirumala-Tirupati Devasthanam Trust, it is
premature to give any iime frame by which
he expansion will oe completed
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Children Film Society

2225 SHRI MANIKRAO HODLYA
GAVIT Will the Minster of INFORMATION
AND BRAODCASTING be pleased to state

(a) whether the Children Film Society
organised the children films show through-
out the country,

(b) if so, the locations where the Chil-
drenFilm Society organised film shows during
the last two years, and

(c) the procedure followed In this re-
gard?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS)
(a) Yes, Sir

(b) The Film shows were organised
mainly at the following places during the last
two years

Delhi, Rihandranga, Gudivada,
Karimnagar, Chittore, Bankura, Howrah,
Rourkela, Bombay, Wardha, Surat,

Ahedabad, Rajkot, Gwalior, Shivpuri, Durg,
Jaipur, Udaipur, Bikaner, Madya, Gulbarga,
Bidar, Hyderabad, Anantpur, Cuddapah,
Ranchi, Chandrapur, Gadchiroh, Nagpur,
Bharuch, Tnichur, Calicut Mysore Hassan

(c) Suchfilm shows are held mainly with
the cooperation of the distnict/local authori-
ties who provide theatres either free of charge
or at nominal rentals for screening of chil-
dren films

[ Translation]
Telephone Connectlons In Madhya
Pradesh on Priority Basis

2226 SHRI SHIV RAJ SINGH
CHAUHAN Will the Minister of COMMUNI-
CATIONS be pleased to state
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(a) the district-wise number of applica-
tions pending for telephone connections
sanctioned on priority basis in Madhya
Pradesh including Bhopal, as on date;

(b) whether the telephone connections
have been provided;

(c) o so, the disunict-wise applications
cleared; and

(d) the time by which all the remaining
applications are likaly 10 be provided with

AGRAHAYANA 16, 1914 (SAKA)
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telephones?

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) Sir, the required
information i1s given in the attached state-
ment.

(b) to (d). District-Wise details of tele-
phones not provided so far and reasons for
not providing them are as per in the attached
Statement-ll. These telephones would be
installed on completion of departmental for-
malities in certain cases and on availability of
exchange capacity in some other cases.
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[English]

Construction of Lodges, Hotels and
Yatri Niwas in Assam

2227. SHRI PROBIN DEKA: Will the
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether the Union Government
have received any proposals from the Gov-
ernment of Assam ‘or construction of tour-
ists lodges, hotels and yatri niwas in the
State during 1992-93:

(b) if so, the details thereof and the
“action taken by the Government thereon;
and

(c) the financial assistance provided to
the State during 1991-92 and proposed to be
provided during 1992-93 in this regard?

THE MINISTER FOR CIVIL AVIATION
AND TOURISM(SHRI MADHAVRAO SCIN-
DIA): (a) to (c). Central Department of
Tourism has received recently the following
proposals from Government of Assam for
development of tourism in the State during
1992-93:-

(1) Pilgrim cottages at Kamakhaya
(2) Wayside facilities at Kalain

3) Tourist resort at Bardaloni bird
sanctuary

4) Water sports at Tazpur/Ramnagar/
Nazira/Tinsukia including hang-
gliding

(5)  SoundandLightshowatCharaideo

(6)  Support icwards publicity and for
setting up of a craft village

Central Government have released an

AGRAHAYANA 16, 1914 (SAKA)

Written Ariswers 590

amount of Rs. 82.47 lakhs for various proj-
ectsontourism during 1991-92 and Rs.14.00
lakhs have been released during 1992-93,
so far.

Thermal Power Project in A.P. By
Hinduja Group

2228. DR. D. VENKATESWARA RAO:
Will the Minister of POWER be pleased to
state:

(a) whether the London based Hinduja
group has offered for setting up a thermal
power project in Andhra Pradesh;

(b) if so, the place where this power
project is to be set up;

(c) the estimated expenditure involved;
and

(d) the time by which the work on this
project is likely to be started?

THE MINSTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) to (d). A consortium of Mission
Energy Company (USA) and Ashok Leyland
Ltd. (India) has signed a Memorandum of
Undertaking with the Andhra Pradesh State
Electricity Board for setting up the
Vishakhapatnam Thermal Power Plant
(1000MW) in the district of Vishakhaptnam.
The duration period during which the con«
sortium is examining the feasibility of setting
up the project, has been extended upto
31.1.92. Details of the likely cost and com-
pletion date may be available at the end of

this period.
Fllm on Dr. Ambedkar

2229. SHRI HARISH NARAYAN
PRABHU ZANTYE:
SHRI RAM NAIK:
Wilithe Minister of INFORMATION AND
BRAODCASTING be pleased to state:
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(a) whether the Government/National
Film Development Corporation have a pro-
posal to produce a film on the life of Dr.
Bhimrao Ambedkar in various regionai lan-

guages;

(b) if so, the present stage of the pro-
posal; and

(c) the name of producer decided by the
Standing Committee of the NFDC?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SKUMARI GIRIJA
VYAS): (a) Gover ment in the Ministry of
Welfare have a proposal to produce a fea-
ture film on Dr. Bhimrao Ambedkar in various
regional languages of the country.

(b) and (c). The project is to be imple-
mented by the National Film Development
Corporation as its Executive Producer. The
process of finalising the appointment of its
Director and the Script-writer is in progress.

Expenditure Incurred by MTNL on
Advertisement

*2230, SHRIRAM NAIK: Will the Minis-
ter of COMMUNICATIONS be pleased to
state:

(a) thetotal expenditure incurred by the
Mahanagar Teleptone Nigam Limited in
Bombay on advertisement during 1991-92,
1992-93, upto September 30,1992; and

(b) the total expenditure incurred for
renovation of the Offices chambers of the
officers by MTNL, Bombay during 1991-92
and 1§92-93?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMJNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Sir, the total
expenditure incurred by MTNL Bombay on-
advertisement during 1991-92 and from April

DECEMBER 7, 1992
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'92 to 30th September 1992 is Rs.
1,564,99,436 and Rs. 1,01,07,431 respec-
tively.

(b) The total expenditure incurred for
renovation of offices/ chambers by MTNL,
Bombay during 1991-92 and from April, 92to
September 1992 is Rs. 5,96,429 and Rs.
1,53,413 respectively.

Hotels in Rajasthan for Tourism

2231. SHRIMATI VASUNDHARA
RAJE: Will the Minster of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether some proposals from the
Government of Rajasthan for construction of
new hotels to boost tourism in the State are
pending with the Union Government;

(b) if so, the details thereof; and

(c) the time by which these are likely to
be cleared?

THE MINISTER OF CIVIL AVIATION
(SHRI MADHAVRAO SCINDIA): (a) No,
Sir.

(b) and (c). Does not arise.
[Translation)

Power Supply to Bihar on Concessional
Rates

2232. SHRI VIUAY KUMAR YADAYV:
Will the Minister of POWER be pleased 1o
state:

(a) whetherthe Government proposeto
provide electricity on concessional rates from
central grid to Bihar till the period of drought;
and

(b) il so, the extent and period thereol?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) and (b). There is no proposal with
Government of India at present to provide
electricity on concessional rates from Cen-
tral grid to Bihar, till the period of drought.

[English]

Extension of Lamba Alr strip in An-
daman Nicobar Island

2233. SHRI GEORGE FERNANDES:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether there is any dispute over
the extension of the Lamba Line Air strip in
Andaman and Nicobar Islands; and

(b) if so, the details thereof and the
decision taken by the Government thereon?

THE MINISTEE OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No. Si

(b) Does not arise.

Expenditure on Inaugural Flight from
Calicut to Sharjah

2234. SHRI SYED SHAHABUDDIN:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleasad to state:

(a) whether the Indian Airlines has
introduce a service rom Calicut to Sharjah;

(b) if so, the date of inaugural flight;

(c) the number of paying and ron-
paying passengers on that flight including
the invitees of the Government and of the
Airlines separately;

(d) the total expenditure incurred on
flying the invites from various places in India

AGRAHAYANA 16, 1914 (SAKA)
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to Calicut and on their hospitality in India and
abroad; and

(e) the national loss on account of their
free flight from Calicut to Sharjah?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and {b). Yes, Sir. The date of
inaugural flight was 15.02.1992.

(c)There were 43 paying passengers
and 65 non-paying passengers (including
six Indian Airlines officials) on board the
fight.

(d) The expenditure incurred on provid-
ing hospitality to the inaugural guests was
about Rs. 15,000/- in Indian currency and
about Rs. 3.15 lakh in foreign currency. The
expenditure on internal travel of invites from
various places to Calicut was approximately
Rs. 1.85 lakh.

(e) ltis acommon practise for airlinesto
carry selected guests on inaugural flights.
This is provided for in International Air Trans-
port Association Resolution and is done with
a view to gaining publicity and media cover-
age. Inview ofthis, no less can be attributed
on this account to Indian Airlines.

Expansion and Development of Airport
Facilities

2235. SHRI R. SURENDER REDDY:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state

(a) whether the International Airport
Authority of India and National Airports Au-
thority have formulated any scheme for the
expansion and development of the airport
facilities;

(b) if so, the details thereof including the
cost; and
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(c) the names of the airports which are
covered under the scheme?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Yes, Sir.

(b) and (c). Since the size of the Eighty
five Year Plan of International Airports Au-
thority of India and National Airports Author-
ity is yet to be finalised, the details have not
been firmed up.

[ Translation)
Fire in Tax Bhavan in Agra, U.P.

2236. SHRI BHAGWAN SHANKAR
RAWAT:

SHRI SURESHANAND
SWAMIL:

Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) the estimated loss suffered due to
fire which engulfed the office of Telecom
situated in Tax Bhavan in Agra during Sep-
tember-October, 1992 and the details thereof;

(b) whether any enquiry has been
conducted in this regard:

(c) if so, the details thereof and findings
of the enquiry; and

(d) the steps taken by the Government
to prevent the recurrence of such fire inci-
dents?

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) Loss of assets is
to the tune of about Rs. 1.20 Crores like Main
Distribution Frame, Cables and Computer
Equipment. One human life was lost. Three
persons sustained major injuries and four
persons minor injuries.

DECEMBER 7, 1992

Written Answers 596
(b) Yes, Sir.

(c) The detailed enquiry by CGM, T&D
Circle, Director (Vigilance), UP Telecom.
Circle, Lucknow and Deputy Commissioner,
Agra are still in progress and final reports of
these units are still awaited.

(d) Instructions have been reiterated to
all units for strict compliance of Maintenance
of Fire Fighting Equipments & Fire Drill
exarcise etc.

[English)

Belthara Road (B) thermal Power
Project

2237. SHRI RAJEER SINGH: Willthe
Minister of POWER be pleased to state:

(a) whether the Government of Uttar
Pradesh has submitted a revised plan for
Belthara Road (Ballia) thermal power project
to the Central Electricity authority for ap-
proval in 1990-91;

(b) if so, whether the techno-economic
clearance by the Central Electricity Author-
ity, environment clearance by the Ministry of
Forests and Environment, coal linkage by
the Ministry of Coal as well as confirmation
for movement for coal and oil by the Ministry
of Railways has been accorded in the case;
and

(c) if not, the time by which the above
clearance is likely to be accorded?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAl): (a) The Revised feasibility report for
installation of 3x250 MW Belthara Road
Thermal Power Project in the State Sector in
District Balli UP was received in the Central
Electricity Authority (CEA) from UP State
Electricity Board (UPSEB) in November,
1991.



597 Written Answers
(b) No, Sir.

(c) tcan notbe considered fortechno-
economic clearance in the absence of the
requisite clearances and linkages being
secured by the State Electricity Board.

[Translation)
Electrification of Villages

2238. SHRISANTOSHKUMARGANG-
WAR: Willthe Minste rof POWERbe pleased
to state:

(a) the details of the guidelines issued
by the Union Goveinment in regard to the
implementation programmes of rural electri-
fication;

(b) if so, whethaer suchprogrammes are
not implemented as per these guidelines;

(c) if so, the reasons therefor; and

(d) the action taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAl): (a) to (d). The rural electrification
programme is a Stite programme formu-
lated and implemented by the State Electric-
ity Boards/Electricity Departments of the
State Governments.  The physical targets
and financial outlays ‘or rural electrification
programme are fixed each year by the Plan-
ning Commission keeping in view the pro-
posals submitted by the States, availability
of resources efc.

Telephone Exchanges in Madhya
Pradesh

2239. SHRIKHELAN RAMJANGDE:
SHRI SHIVRAJ SINGH
CHAUHAN:
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Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) whetherthe Government propose to
expand modernise telephone exchanges in
MadhyaPradesh during the Eighth Five Year
Plan; and

(b) if so, the detailsghereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir.

(b) The Objective with respect to Ex-
pansion/modernisation as per 8th Five Year
Ptan objective envisages:

- to achieve fully automatic network
by March, 1994 by replacing all manual
exchanges

- replace life expired and worn-out
switches as and when they become life
expired

- replace small size electromechani-
cal exchanges MAX-lil and line finder type
(MAX-11).

Accordingly expansion/modernisation
plans are being drawn for Madhya Pradesh.
About 50,000 new telephone connections
are planned to be provided during 1992-93
under this plan.

[English)

Flight Simulators

2240. SHRI RAMASHRAY PRASAD
SINGH:
SHRI V. SREENIVASA
PRASAD:
SHRI M.V. CHAN-
DRASEKHARA MUR-
THY:
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SHRI SANAT KUMAR MAN-
DAL:

Will the Minster of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Indian Airlines has
bought two flight simulators;

(b) if so, the details thereof;

(c) whether these were tested before
purchase ; and

(d) if not, the reasons therefor?

THE MINISTEIR OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Indian Airlines has pur-
chased two Airbus A-320 Simulators with
visual aids at a cost of US $ 32.56 million.

(c) and (d). Simulators are not available
offthe shelf. These are manufactured based
on customer specifications. Thefirst simula-
tor for Airbus A-320 was tested fully at the
manufacturing plant as well as after installa-
tion at the Central Training Establishment,
Hyderabad. In so far as the second simula-
tor is concerned, it was despatched from the
manufacturer’s premises subject to its com-
plete testing after installation and accep-
tance at the Central Training Establishment,
Hyderabad. The installation is now in prog-
ress at Hyderabad. Final payment is to be
made by Indian Airl nes after testing, satis-
factory performance and acceptance by the
airline.

Jumbo Jets for indian Airlines

2241. SHRI YASHWANTRAO PATIL:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

{a) whether thers is any proposal to
purchase jumbo jets for the Indian Airlines;
and
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(b) it so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not arise.
|A Flight by Training Pilots

2242. SHRI BUOY KRISHNA HAN-
DIQUE: Willthe Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Government are aware
of an incident of flying of a A-320 aircraft (IC-
915) on the Hyderabad/Bangalore sector on
May 26 by two training pilots in contranevtion
of Civil Aviation rules;

(b) if so, the facts thereof;

(c) whether any enquiry has been or-
dered into it; and

(d) if so, the outcome thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a)to (d). The scheduled A-320 flight
IC-915 of 26.5.92 was operated by a crew
consisting on an examiner, who was the
pilot-in command, and an instructor under
route check, who was the co-pilot.

Immediately after the take off from
Bangalore, the landing gear not locked up
warning came on. The crew continued the
flight to Hyderabad. Investigations revealed
that non-retraction of landing gear was due
to failure of ‘door actuator attachment fittings
bolts’. The flight was not in conformity with
operating manual.

Following the incident and pending
completion of investigations the examiner
and instructor pilots were not allowed to
function as examiner instructor pilots. Final
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action against the two pilots is awaiting
decision of the regulatory authority.
[Translation)

Power Generation

2243. SHRI LALIT ORAON: Will the
Minster of POWER be pleased to state:

(a) the quantur of power generated in
each State during 1989-90, 1990-91 and
1991-92 and as on November 30, 1992
separately; and

AGRAHAYANA 16, 1914 (SAKA)
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(b) the total number of mandays spent
for the generation of power megawatt during
the above period, State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHR! KALP NATH
RAl): (a) The requisite information is given
in the attached statement-1.

(b) State-wise/Elecy. Department-wise
number of employees per million kwh of
electricity sold during 1988-89to 1990-91 is
given in the attached statement Il.
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Artists in Akashvani and Doordarshan

2244. SHRI RAM VILAS PASWAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the total number of artists in Aka-
shvani and Doordarshan;

(b) the number of artists belonging to
Scheduled Castes and Scheduled Tribes
amongst them;

(c) whether the Akashvani and Door-
darshan are not maintaining a separate list
of the artists belonging to Scheduled Castes/
Scheduled Tribes; ¢ nd

(d) if so, the reasons therefor?

THE DEPUTY MINSTER IN THE MIN-
SITRY OF INFORMATION AND BROAD-
CASTING (KUMAR! GIRWA VYAS): (a)to
(d). Caste wise brezk-up is maintained only
in respect of the regularly engaged employ-
ees. However, the Artists are engaged on
assignment basis, only if they possess the
minimum level of talent in the required field,
and are so graded by the Audition Board of
AIR. Any person can appear forthe Audition
for any number of times.

Release of Postal Stamps

2245. SHRI VILASRAO NAGNATH
RAO GUNDEWAR:
SHRI $.B. THORAT:
SHRI RAJENDRA KUMAR
SHARMA:
SHRI LALIT ORAON:

Willthe Minister of COMMUNICATIONS
.be pleased to state:

DECEMBER 7, 1992
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(a) whether the Government have for-
mulated any programme to issue special
postage stamps inthe name of great person-
alities of the country during 1992-93;

(b) the details of such stamps released
during 1992-93 till date; and

(c) the names of great personalities in
whose names commemorative stamps are
proposed to be released during 1993-94?

THE DEPUTY MINISTER IN THE
MINISTRY OF (SHRI P.V. RANGAYYA
NAIDU): (a) Yes, Sir.

(b) Details are given in attached State-
ment.

(c) Uptil now, proposals have been
finalised for issue of stamps during 1993-94
on the personalities named below:-

1.  Satyajit Ray

2. Dadabhai Naroji

3. Fakir Mohan Senapati
4.  Willim Carey

5. Khan Abdul Gaffar Khan

6.  Rahul Sankritayayan

7. P.C.Mahalanobis
8. Rani Rashmani
9.  Dwaram Venkataswamy naidu

10.  Dinanath Mangeshkar
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[English)
Alrport at Karimagn] Assam
2246. SHRI DWARKA NATH DAS:

Will the Minster of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether there is any proposal to set
up an airport in Karamganj district of Assam;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) Does not a‘ise.

(c) There is no demand from scheduled
airline operators to operate to/ through Kari-
magan;.

[Translation)

Head Post Offices in Bihar

2247. SHRI SIMON MARANDI: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the names of district headquarters
with head post offices in Bihar;

(b) the name of districts where head
post offices are likely to be set up; and

(c) the time by which the said facility is
likely to be provided in the remaining dis-
tricts?

THE DEPUTY MINISTER IN THE
MINISTRY OF CONMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a)

1. Aurangabad

DECEMBER 7, 1992
2.

3.

4.

10.

11.
12.

13.

14.
15.
16.
17.
18.
19.

20.

21.

22.

23.
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Banka.

Begusarai

Bettiah (West Champaran
District)

Bhagalpur
Ara (Bhojpur District)
Bihar Sharif (Nalanda District)
Bokaro
Buxur

Chaibasa (West Singhbhum
District)

Daltongan;j
Darbhanga

Baidyanath Deoghar (Deoghar
District)

Dhanbad
Dumka
Gaya
Giridih
Gopalgan;
Gumia

Hajipur (Vaishali District)

Hazaribagh

Jamshedpur (East Singhbhum
District)

Katihar
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24. Madhubani

25. Motihari (Fast Champaran
District)

26. Munger

27.  Muzaftarpur

28. Nawada
29. Patna
30. Purnea
31.  Ranchi

32. Sasaram (Rothas District)

33. Chhapra (Sarawra District)
34. Saharsa 35. Samastipur

36. Sitamarhi

37. Siwan

(b)There is no proposal to open any
Head Post Offices in theremaining Districts
of Bihar.

(c) Does notar:se in view of the reply to
(b) above.

[English)
New Telecom Policy

SHRI PRAFUL PATEL:

SHRIMATI BASAVA RAJES-
WARI:

SHRI V. KRISHNA RAO:

SHRI K.H. MUNIYAPPA:

" DR. LAXMINARAYAN PAN-

DEYA:

SHRI DHARMABHIKSHAM:

DR. Y.S. RAJASEKHAR
REDDY:

2248.
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Wilithe Ministerof COMMUNICATIONS
be pleased to state:

(a) whetherthe Government have since
formulated the national telecommunication
policy;

(b) if so, the details thereof; and

(c) if not, the time by which the policy is
likely to be formulated and announced?

THE DEPUTY MINISTER IN THE
MINSITRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) and (b). The
policy is still under formulation.

(c) The Policy willbe placed onthe table
of the House as soon as it is finalised.

[ Translation]
Indo-Nepal Agreement on Water Issues

2249. SHRI HARI KEWAL PRASAD:
SHRI BHOGENDRA JHA:
SHRI MOHAN SINGH (DEO-
RIA):
SHRI R. SURENDER REDDY:

Will the Minster of WATER RE-
SOURCES be pleased to state:

(a) whether India and Nepal have
reached an agreement on all the outstand-
ing issues in respect of water during the
recent visit of the Prime Minister to Nepal;

(b) if so, whether any agreement has
been signed:

(c) if so, to what extent India has agreed
to help and assist in completion of the proj-
acts that are under construction;

(d) whether any agreement has also
been reached on the completion at Karnali



623 Written Answers

and Jalkundi project and other multipurpose
projects; and

(e) it so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (). During the visit of the
Prime Minister of India to Nepal in October
1992 both sides agresd on a time frame for
investigations and preparation of project
reports on the Kumn:ili, Pacheshwar, Sapta-
Koshi, Burhi-Gandzki, Kamla and Bagmati
Projects, as atso on the installation of flood
forecasting and warning system the con-
struction of flood protection embankments
and on power exchange. Mo agreement has
been reached on Jatkundi project.

T.V. Transmission capacity of
Pilibhit Centre

2250. DR. P.R. GANGWAR: Wil the
Minster of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government propose to
increase the transmission capacity of Pilibhit
T.V. Centre in Uttar Pradesh;

(b) if so, by when it is likely to be
increased; and

(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS)
(a) No, Sir.
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(b) Does not arise.

(c) Substantial parts of Pilibhit distric.
receive TV service from the high power
transmitterrecently commissioned into serv-
ice at Bareilly.

Automatic Telephone Exchanges in
Blhar

2251. SHRIMOHAMMAD ALIASHRAF
FATMI: Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of automatic telephone
exchanges functioning at present in Bihar;

(b) the capacity of these telephone
exchanges, district-wise;

(c) whether the Government proposed
to set up such new telephone exchanges in
the remaining districts during 1992-93;

(d) if so, the details thereof; and

(e) if not the reasons therefor?

THE DEPUTY MINSTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) 525 Nos.

{b) The details are given in the attached
statement-|.

(c) New exchanges are being installed
in all the 50 Districts during 1992-93.

(d) and (e). The details are givenin the
attached statement-Il

STATEMENT-|

District Wise Capacity of the Telephone Exchanges in M.P.

Sli. No. Name of District

Capacity

1. Aurangabad

1056




625 Written Answers AGRAHAYANA 18, 1914 (SAKA) Written Answers 626

Sl. No. Name of District Capacity
2. Bhagalpur 5321
3. Patna 41500
4. Bokaro Steel City 4932
5. Dhanbad 11496
6. tHazaribagh 4285
7. Chatra 248
8. Palamou (Daltongan)) 1829
9. Garwah 328
10. Ranchi 20918,
11. Gumla 315
12. Lodhardaga 376
13. Bhabhua 320
14. Rohtas 428
15. 3. Deoghat 2268
16. Dudda 2366
17. Sahebganj 570
18. Dumka 2083
19. Singbhum (E) 12800
20 Singbhum (W) 5016
21. Gaya 6248
22, Banka 463
23. Giridih 1776
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Sl. No. Name of District Capacity
24, Jehanabad 448
25. Nawadah 1600
26. Degusarai 2880
27. Khagaria 640
28. Darbhanga 4334
29. Madhubani 1935
30 Muzzaffarpur 6587
31. Samastipur 979
32 S&harsa 1568
33. Champaran (E) 1332
34. Champaran(W) 2034
35. Mungar 1943
36 )amui 645
37. sitamarhi 1616
38. Purnea 1684
39. Katihar 1320
40. Arana 1147
41. Kishanganj 769
42. Subaul 888
43. Madhepura 640
44, siwan 1478
45. Gopalganj 987
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Sl. No. Name of District Capacity
46. Vaishali 2459
47. Nalanda 2177
48. Bhojpur 1409
49. Buxar 697
50. Chapra 2490
Total 17,4027
STATEMENT -ll
District-wise list of new Exchanges being opened during 1992-93
SI. No. District Place
1. Patna Dhanaruah, Islampur
2. Biharsharif Silao
3. Hazaribagh Chruchu, Kendari, Baharaitnagar Giddi,
Pandu, Barkotha,Markacho, Satgama.
4, Chat a Tandwa, Sultana, Itkori
5. Giridih Jamua, Deari, gawan, Birni,
6. Bokar steel Ganday, Pirtand.
7. Gumla Kolebira, Bano, Chainpur, Bishunpur, Basia,
Raidih,Ghoghra.
8. Lohardaga Tantnagar
9. Bhagcalpur Narainpur, Bihpur
10. Jamui Chakai
1. Bhanbad Muhuda, Ichagarh
12. Jhanabad' Ghosi, Kurtha.
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SlI. No. District

Place

13.

14.

15.

16.

17.

18.

19,

20.

21.

22.

23.

24.

25.

26.

27.

28.

29.

30.

31.

8

Sitmarhi
Gopalganj
Battiah
Motihari
Dumka
Deoghat
Godda
Sahebgan;j
Siwan
Chayjrra
Banka
Madhubum
Darbhanga
Samastipur
Khagaria
Begusari
Supaal
Hazipu-
Ran shi
Jamshedpur
Chacbasa

Daltonganj

Majorganj, Bathnahu, Dhong, bajpatti
Dighwa, Dighauli
Balmikinagar
Sikarhana
Nunihat

Kora

Mahagma
Maharajpur
Jiradel

Bheldi
Maheshmunda
Ladama

Simn, Jalai, nehra
Kapan

Maraiya
Sahebpur karmal
Pipra
Chaprakune
Tantnagar

Potka

Jalidih

Mahvadanr Garu
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Sl No. District P‘;ace |
35. Garwa Badam
36. Sasaram Dinara
37. Bhabhua Duoyuwatti
38. Buxar Rajpur
39. Arrah Sandesh
40. Aurangabad Barun
41. Gaya Imaganj
42. Nawada Kahwakol
43. Kishanganj Tulsia
44. Purnea Rupauli
45. Araria Narpatnanj
46. Madhepura Chausa
47. Saharsa Jalkhua
48. Muzaffarpur Pratapgarh
49, Munyar Dharhara
50. Katihar Azam Nagar
{English) (a) whether the- Government have un-
der consideration any proposal to provide
Use of Metro Channel by Political opportunity to the political parties to use the
Parties proposed Metro Channel; and
2252. SHRI CHITTA BASU: (b) if so, the details thereot?

SHRI BIRSINGH MAHATO:
THE DEPUTY MINISTER IS THE

Willthe Ministerof INFORMA MONAND MINISTRY OF INFORMATION AND
BROADCASTING be pleased to state: BROADCASTING (KUMARIGIRUA VYAS):
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(a) No, Sir.

(b) Does not arise.

Linking of State Capitals with STD
Facility in Bihar and Gujarat

2253.SHRISURYANARAYAN YADAV:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the cities of Bihar and Gujarat which
have not so far been linked with STD facility
with the State capitals;

(b) whether the Government propose to
provide this facility «luring 1992-93;

(c) it so, the details thereof; and
(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) (i) PHUSRO
(Bermo) and PATRATU of Bihar and

(i) NAVSARI of Gujarat are yet to be
linked with STD facility.

(b) Yes, Sir.

(c) (i) STD facility for PHUSRO & PA-
TRATU likely during 92-93 after commis-
sioning of reliable media which is under
installation.

(i) For NAVSARI, a 5000 lines local
electronic exchance is proposed to be
commissioned wit" 3.T.D. facility by March,
93.

(d) Does not arise.

Expansion of Balco, Nalco and
Hindalco

2254. SHRI K. PRADHANI:
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SHRI K.P. SINGH DEO:

Willthe Minister of MINES be pleasedto
state:

(a) whether there is any proposal under
consideration of the Union Government for
expansion of BALCO, NALCO and
HINDALCO;

(b) if so, the details thereof and the
estimated amount likely to be incurred on
each plant;

(c) thetime by whichthese programmes
are likely to be implemented; and

(d) the estimated increase in production
of each plant after expansion?

THE MINISTER OF STATE OF THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (d). No proposal is
under consideration of the Government for
expansion of BALCO and HINDALCO. A
proposal for expansion of NALCO has been
considered by the Public Investment Board
which has been considered by the Public
Investment Board which has recommended
for expansion of Bauxite Mine (from 2.4
million tonnes to 4.8 million tonnes per year)
and Alumina Refinery (from 8 lakh tonnes to
13.5 lakh tonnes per year) at an estimated
cost of Rs. 970 crores (at May, 1992 price
level). The project is estimated to be com-
pleted in 51 months from zero date.

[Translation]

Shortage of Telephone Equipment in
v Bihar

SHRI RAM TAHAL CH-
OUDHARY:

SHRI RAM LAKHAN SINGH
YADAV:
Willithe Minister of COMMUNICATIONS

be pleased to state:

2255.
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(a) whether telaphone equipment and
other items are fourd to be short in various
godowns of telecornmunication centres in
Bihar;

(b) if so, the details thereof;

{c) whether responsibilities have been
fixed for tha shortace;

(d) if so, the action taken or proposed to
be taken by the Government against the
persons found guilty?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No Sir.

(b) to (d). In view of (a) above, not
applicable.

[English]
Setting up of Steel Plants

2256. SHRIMATI BASAVA RAJES-

WARI:

SHRI SYED SHAHABUDDIN:

SHR! ARJUN CHARAN
SETHI:

DR. KRUPASINDHU BHOI:

SHR!I V.S. VIJAYAR-
AGHAVAN:

Willthe Minister of STEEL be pleasedto
state:

(a) whetherthe Government have iden-
tified certain sites for setting up of steel
plants in various States during the Eighth
Plan period;

(b) if so, the names of the sites, State-
wise and the criteria laid down for their
inclusion;

(c)whetherthe State Governments were
consulted in this regard;

AGRAHAYANA 16, 1914 (SAKA)
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(d) if so, the details of their suggestions;
and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The “Guidelines for en-
trepreneurs in Iron & Steel Industry” issued
by the Government have identified 25 pos-
sible sites in the country for setting up new
iron and steel projects and coke making
plants. It has been emphasized in the Guide-
lines that this is only an indicative list.

(b) Names of the sites and the States in
which they are situated are given in the
attached statement. The principal factors
which have been taken into consideration in
identifying the above location are availability
of raw materials and proximity to their
sources, availability of adequate and suit-
able land, and availability of infrastructural
facilities like power, water and rail and road
connections. The choice of location 1s left to
the best commercial’economic judement of
the entrepreneur who would need to under-
take detailed feasibility studies before taking
a final deciston.

No specific locations have been identi-
tied for Electric Arc Furnace units because
these plants have considerable flexibility ot
location depending on availability of scrap,
sponge iron, electricity and market.

{c) to (e). The Ministry of Steel had
written to all States/Union Territories re-
questing for information on the availability
and sources of various steel related raw
materials, availability and cost of power,
availability of skilled manpower and suitable
locations, if any, for large and medium-scale
iron and steel plants along with infraztructu-
ral facilities available at these locations.

Replies were received from the State
Governments of Uttar Pradesh, Haryana,
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Kamataka, Rajasthan, Orissa, Tripura,
Mizoram, Himach.l Pradesh, Andhra
Pradesh, Jammu and Kashmir, Tamil Nadu
and Punjab. The Union Territories of Detht;
Andaman and Nicobar and Chandigarh

stated that there was no possibility of setting
up suchplants intheseterritories. The above
information was taken into account while

making the guidelines.
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[Translation)

New Irrigation Policy

2257. SHRI NITISH KUMAR: Wil the
Minister of WATER RESOURCES be

pleased to state:

(a) whether the Government have re-
cently announced a new irrigation poficy to
bring additional area of 113 million Hectares
underthe irrigation inthe nearfuturekeeping.
in view the increasing requirement of irriga-
tion water in the country;

(b) whether under the new policy the
State Governments have been requestedto
use water after preparing irrigation projects
keeping in view the resources available with
them; and

(c) it so, the criteria laid down with
regard to sharing of water of those rivers
which pass through a number of States?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a)to (c). No, Sir. However, steps
have been initiated for adopting a national
policy for irrigation management as distinct
fromthe National Water Policy with a view to
ensuring proper water management in
command area. The thrust of the policy will
be on proper management of irrigation sys-
tem for the optimal use of water and guide-
fines regarding operation and maintenance,
conjunctive use, drainage, farmers partici-
pation, maintenance grants, water rates,
training, elc.

Emergency Landings of Al Alrcrafts
2258. SHRIMATIBHAVNA CHIKHLIA:

SHRI RAJESH KUMAR:
SHRIMATI SHEELA GAUTAM:

‘Wil the Minister of CIVIL AVIATION &
TOURISM be pleased to state:
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(a) the number of Air India aircrafts
which made emergency landings in each of
the last three years;

(b) the reasons therefor;

(c)theloss suffered by Air India thereby
;and

(d) the steps taken to minimise such
landings?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a)

1989-90 - 7
1990-91 - 3
1991-92 - 3

(b) to (d). Two emergency landings
were causeou due 10 salety related rea-
sons. The rest were on account of bomb
threat.

There was some loss of revenue to Air
India on account of landing and handling
charges, food and hotel accommodation,
etc. due to enforced halt of the passengers
and crew at the place of emergency landing.
While adequate steps are taken to minimise
these incidents by taking safety measures
recommended in investigation reports, the
emergency landing on receipt of bomb threat
calls are mandatory and inescapable.

Financlal Assistance to Gujarat for
Urrigation Projects

2259. SHRI KASHIRAM RANA: Will
the Minister of WATER RESOURCES be

pleased lo state:

(a) whether the Govemment of Gujarat
has sought financlal assistance from the
Union Government for the small, medium
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and big irrigat jocts;
(b) i so, the details of the projects; and

(c) the financial assistance proposed to
be given by the Union Govemment for this
purpose in each case?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). No specific request
has been received fror the Government of
Guijarat for any Central assistance during
the year 1992-93 for the construction of
small, medium and major irtigation projects
in Gujarat except for four Minor lirigation
projects for obtaining external assistance.
The region-wise cost of the projects submit-
ted are as under:-

(Rs. in crores)
Kutch . 35.76
North Gujarat 31.42
Saurashtra 145.96
Gujarat 2135

(c) The Proposals have been examined
and recommended ‘r posing further exter-
nal assistance to Dapartmest of Economic
Affairs.

(English}

Production of Pig iron, Sponge lron and
Steei

2260. PROF. RITA VERMA:
SHRI MAHESH KANODIA:
SHRI R. SURENDER REDDY:
KUMARIPUSHPADEVI SINGH:

Willthe Minister of STEEL be pleasedto
siate:

(a) whether any policy decision has
been taken to increase the production of pig
iron, sponge iron and steel in the private
sector; .

(b) if 90, the details thereof;

(c) the States where these plants are
likely 10 be set up in private sector; and

(d) the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STATE OF STEEL (SHRI
SONTOSH MOHAN DEV): (a) and ().
Government have taken a number of pelicy
decisions 1 increase the production of Pig
lron, Sponge lron and Steel in the country as
well as encourage private investment in the
lron and Steel industry.

(i) ‘ron and Steel’ has been removed
fram the list of the industries reserved for the
public sector and has also been exempted
from the requirements of compulsory icens-
ing under the Industries (Development &
Regulation) Act, 1951. An Industrial icense
is required only if the location of the pro-
posed plant is within 25 Kms. of a city having
apopulation of more than 10 lakhs as perthe
1991 census.

(ii) ‘lron and Steel’ has been included in
the list of high priority industries. Such indus-
tries have the facility for automatic approval
of foreign investment in equity upto $1%
providedthe foreign equity covers the costof
import of capital goods.

(i) Customs duty on imported steel
melting scrap, the main raw material for mini
stool plants in the secondary sector, has
been reduced from 35% 1o 10%.

(iv) Control over pricing and distribution
of iron & Stes! has been dispensed with.
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(v) A set of ‘Guidelines for Entrepre-
neurs in lron and Steel Industry’ were issued
in October 1992. The Guidelines provide
prospective entrepreneurs comprehensive
information on th poiicy framework, demand
projections, availability of essential raw
materials, infrastructural facilities, possible
locations, technological capabilities existing
within the country, requirement of environ-
mental clearances for Iron and Steel proj-
ects, etc.

(c) and (d) The “Guidelines for Entre-
preneurs in lron and Steel Industry” have
identified 25 possible sites in the country for
setting up new lron and Steel projects and
Coke making plans. These include 2 in
Andhra Pradesh, 2 in Bihar, 1 in Goa, 3 in
Gujarat, 2 in Karnataka, 3 in Maharashtra, 6
in Madhya Pradesh, 3 in Onssa, 1 in Uttar
Pradesh and 2 in West Bengal. It has been
emphasized inthe guidelines that this is only
an idicative list. The choice of location is left
to the best commerc 2l/economicjudgement
of the entreprenetrs who would need to
under take detailed feasibility studies before
taking a final decision.

No specific locations have been identi-
fied for setting up of Electric Arc Furnace
Units which have considerable flexibilty of
location depending upon the availability of
scrap, spongee iron, electricity and market.

[Translation]

Telephone Connections In Madhya

Pradesh
2261. SHRI YOGANAND
SARASWATI:
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SHRI PHOOL CHAND
VERMA:

Wilithe Minister of COMMUNICATIONS
be pleased to state:

(a) the total number of persons on the
waiting list for new telephone connections in
Madhya Pradesh, district-wise and category-
wise, at present; and

(b) the time by which these are likely to
be provided telephcne connections?

THE DEPUTY MINISTER FOR COM-
MUNICATIONS (SHRI P.V. RANGAYYA
NAIDU). (a) Details of Waiting list as on
30.9.92 district-wise and category-wise for
new Telephone connections in Madhya
Pradesh 1s given in the attached Statement.

(b) The Department of Telecom has
formulated 8tn five Year Plan (1992-97)
which envisages

— to provide telephone connections
practically on demand in rural and
tribal areas.

- Waiting period for Telephone Con-
nections not to exceed two years in
large telephone systems.

The expansion plans have been
drawn accordingly.
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{
Post and Telegraph Offices in Uttar
Pradesh
2262. SHRI RAJENDRA AG-
NIHOTRI:

SHIR RAM BADAN:
SHRI RAM SAGAR:

Willthe Minister of COMMUNICATIONS

be pleased to state:

(a) the number of Post and Telegraph
Offices set up in Uttar Pradesh during 1990-
91 and 1991-82; and

(b) the number of such offices proposed
to be set up during 1992-93 with locations
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The number
of Post of Telegraph Office set up in Uttar
Pradesh during 1930-91 is as here under:

1990-91  1991-92

DECEMBER 7, 1992

Post Offices 421 489

Telograph Offices 124 283

(b) The number of such offices pro-
posedto be set up during 1992-93 is 85. The
locationof the POs are decided by the Head
of the Circle on the basis of demand and

justification.
Telegraph Offices: Number of such of-
fices proposed to b3 set up during 1992-93

is 50 and locations thereof are to be identi-
fied, on the basis of demand.

[English)
Power Deficit

2263. SHRIMATI DIPIKA H.
TOPIWALA:

Written Answers 664

SHI PALA K.M. MATHEW:

SHRI GIRIDHARI LAL
BHARGAVA:

SHRI BHOGENDRA JHA:

SHIR KAMLA MISHRA
MADHUKAR:

SHRISANAT KUMAR MAN-
DAL:

SHRI HARADHAN ROY:

Willthe Minister of POWER be pleased
fo state:

(a) whether the Government have as-
sessed the power deficit in the country at
present and at the end of Eighth Five Year
Plan;

(b) it so, the details hereof, State-wise; .

(c) the measures taken of proposed to
betaken tobring the gap between the demand

and supply: and

(d) the steps proposed to be taken to
reduce the cost of power generation, trans-

mission and distribution losses?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
RAI): (a) and (b). Statements | & Il indicating
Statewise power deficit at present and an-
ticipated atthe end of Eighth Five Year Plan
are enclosed (Annexures | & I).

(c) Various measures being taken to
bridge the gap between the demand and
supply of power include commissioning of
new generation capacity, renovation &
modernisation of old units, assistance to
Stat Electricity Boards in undertaking plant
betterment programmes supply of requisite
quantity and quality of coal, training of opera-
tion and maintenance personnel, strength-
ening of transmission & distribution system
and energy conservation measures.

-

(d) Steps being taken to reduce cost of



665 Written Answers AGRAHAYANA 16, 1914 (SAKA)  Written Answers 666

power generation and transmission and
distribution losses include:-

Incentive Scheme for reduction of aux-
iliary consumption of power.

Incentive Scheme for reduction of fuel
oil consumption.

Ameritorious productivity Scheme for
better performance of thermal power
stations.

Amendment of Electricity Act, 1910 to
make theft of energy a cognizable of-
fence.
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Power Generation

2264. SHRI ARJUN CHARAN
SZTHI:
DR.LALBAHADURRAWAL:
SHRI NITISH KUMAR:
SHRI SUKHDEO PASWAN:
SHRI HARISH NARAYAN

PRABHU ZANTYE:

Will the Minister of POWER be pleased
to state:

(a) whetherthere has been a shortfallin
the targeted power :eneration in the country

DECEMBER 7, 1992
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during first six months of the current financial
year;

{b) if so, the month-wise extent of short-
fall and the reasons therefor; and

(c) the steps taken to increase power
generation in the remaining period of the
current financial year?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHR KALP NATH
RAI): (a) and (b). Month-wise quantum of
short fall/surplus in power generation with
reference to generation target during April-
Sept. 92 is given below:-

Month Shortlall (-)
w.r.t. Generation Target
(MU)
April, 1992 . 338
May, 1992 - 935
June, 1992 - 177
July, 1992 - 1005
August, 1992 - 876
Sept., 1992 + 78
April, 92 - Sept. 92 - 3571

The main reason for short fall in,power
generation inthe country was short supply of
coal to thermal power stations particularly in
the Ist quarter of the year.

(c) Various measures being taken for
optimum utilisation of installed capacity in-
clude (i) Renovation and Modernisation of
old units (ii) assistance to Electricity Boards
inundertaking plant betterment programmes
iii) supply of requisite quantity and quality of

coal (iv) training of O & M personnel and (v)
strengthening of transmission and distribu-
tion systems.

Procurement of iron Ore

2265. DR. KRUPASINDHU BHOL: Will
the Minister of STEEL be pleased 1o state:

(a) whether NMDC has decided 1o in-
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crease procurement of lron ore fromits non-
captive mines;

(b) if so, the total quantum of Iron ore
proposed to be produced by NMDC from its
non-captive mines in Jrissa in 1992-93;

(c)the percentage of increase proposed
to made during 1992-93; as compared to
previous year; and

(d) the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) National Mineral Devel-
opment Corporation Limited (NMDC) does
notprocure Iron Ore from non-captive mines
n the Country.

(o) to (d) Do not arise.

Billing System of Mahanagar Telephone
Nigam Limited

2266. SHRISANAT KUMARMANDAL:
Will the Minister of COMMUNICATIONS be
pleaaed to state*

(a) whether a recent study conducted
by the Department of Administrative Re-
forms has described the Telephone billing
systemof the Mahanagar Telephone Nigam
Limited as ‘arbitrary and capricious’ and call
for wide ranging reforms in this sector;

(b) whether according to this study ,
rebate aliowed is based on surmise and
conjecture depending upon the concerned
Officers’ predilications:

(c) the vaious other existing infirmities
pointed out in the MTNL billing system;

(d) the reaction of the Government
thereon; and
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(e) the steps to be taken or proposed to
be taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) and (b). The
scope of the study conducted by the Depart-
ment of Administrative Reforms did notcover
the billing system but was limited 1o the
procedureto rectify excess/inflatedbills. The
Report of the study contains some critical
remarks on this procedure as well as several
suggestions. Rebates are allowed in individ-
ual cases where justified, after observing
various laid down procedures & checks or
dealing with excess billing complaints.

(c) As the study does not penain to
billing system, no infirmities regarding billing
system have been pointed out in the study
report .

(d) and (e). The report is under exami-
nation.

All Weather Jetty at Elephanta Caves,
Bombay

2267. SHRIANANTRAO DESHMUKH:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government of Mahar-
ashtra has requested the Union Govern-
ment for assistance for the construction of a
new all weather jetty at Elephants Caves in
Bombay; and

(b) f so, the actiontaken by the Govern-
ment thereon?

THE MINISTER FOR CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Government of Maharash-
trahadearlier requested for Centralfinancial
assistance amounting to Rs. 154 crores fof
construction of a new all weather jetty at
Elephant Caves in Bombay. However, Cen-
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tral Government could not accept this re-
quest due to financial constraints.

International Alrport Authority of india
2268. SHR  SHANKERSINH
VAGHELA:

SHRI ATAL BIHARI
VAJPAYEE:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether there is any proposal to
merge the National Airport Authority with the
International Airport Authority of India;

(b) ¥ so, the salient featuresthereof; and

(c)the stage atwhich the proposal stands
at present?

THE MINISTER FOR CIVIL AVIATION

AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) to (c). The Government have de-
cided, in principle, to marge National Airport
Authority and International Airports Author-
ity of India. The modzlities of merger are
being worked out. A few of the salient fea-
tures are as follows:-

(i) better coordination by a singlg au-
thority;

(i) optimal utilisation of resources to
promote integrated development of
airports infrastructure in all aspecls
including Air Traffic Control and
communication systems;

(i) generation of more revenue by effi-

DECEMBER7,1992

Written Answers 688

(iv) betterutilisation of expertise inairport
design, planning and pooling of
management resources for improved
efficiency.

import of Olis

2269. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the instrumental Landing
System (ILS) has been instalied in major
airports;

(b) if so, whether the existing ILS is not
helplul for certain aircraft;

(c) i so, whether there is any proposal to
import modem ILS; and

(d) it so, the details thereof including the
estimated cost?

THE MINISTER FOR CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) Instrument Landing System is pro-
vided at aerodromes used by Jet aircraft i
the weather or terrain conditions requires
the same.

- 16) The existing- Instrument Landing

Systems are helpful to all aircraft provided
these are fitted with corresponding airborne

equipment.
(c) Theimports have been necessitated
to meet the immediate needs.

(d) The details of instrument Landing

cient management by a single au-  System equipment being imported is as
thority; under:-
Scheme  Name of aiports Estimated cost
° 84S (a) To be installed as replacement at Delhi,

Calcutta, Madras and Nagpur

Rs.15.021
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Scheme Nams of airports Estimated cost
(b) To be installed as new facility at crores
Auranabad, Indore, Coimbatore and
Calicut airport
Contracts for Telephone Directoriesby  four years thereby?

MTNL

2270. SHRI V. SREENIVASA
PRASAD: °

SHR!I M.V. CHANDRA
SEKHARA MURTHY:

SHRI DHARMANNA MON-
DAYYA SADUL:

SHRI GEORGE FERNAN-
DES:

SHRI MANORANJAN
BHAKTA:

DR. A K. PATEL:

SHR!I SHANKERSINH
VAGHELA:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether any guidelines have been
prescribed for awarding contract for publish-
ing oftelephone directories bythe Mahanagar
Telephone Nigam Limited;

(b) whether the Mzhanagar Telephone
Nigam Limited has followed the prescribed
guidelines in awarding contracts for publish-
ing telephone directories during the last four
years;

(c) if not, the reasons therefor each
time;

(d)the action taken against the officials
responsible fornotobservingthe guidelines;
and

(e) the loss sutfered by the Mahanagar
Telephone Nigam Limited during the last

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Skr.

(b) to (). The matter is now in the
Supreme Court and is subjudice.

Major/Medium Irrigation Projects In
Maharashtra

SHRIVIJAY NAVAL PATLL:
SHRIKAMAL CHAUDHARY:

227.

Will the Minister of WATER RE-
SOURCES be pleased o state:

(a) the details of ‘major and medium

irrigation projects currently in operation in
Maharashtra;

(b) the details of projects approved
during the current year and details thereof;

(c) the details of World Bank aided
projects andtotal Central assistance likelyto
be made available to Maharashtra during
Eighth Plan peried; and

(d) the special measurs taken to com-
plete those projects to avoide further cost
and ‘ime over run and expected Irrigation
potential likely to be added by the end of
Eighth Plan in Maharashtra?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDHYACHARAN
SHUKLA): (a) As per Viil Plan (1992-97) and
Annual Plan (1992-93) proposals, works on
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38 major irrigation project with latest esti-
matedcostof Rs. 7162.45 crores envisaging
ultimate irrigation potential of 21.55 lakh
hectares and 73 medium irrigation projects
with latest estimated cost of Rs 1053.46
crores and envisaging ultimate irrigation
potential of 3.37 lakh hectares are at various
stages of completion.

(b) Deogad Medium Irrigation Project
envisaging annual wrigation of 8347 hec-
tares has been given investment clearance
by the Planning Commission for an esti-
mated cost of Rs. 24.64 crores in November,
1992

(c) As aMaharashtra Composite Irriga-
tion-lil Project, Command Area Develop-
ment works of Jayakwadi and Majalgaon
Imgation Projects in Maharashtra are re-
ceiving World Bank assistance under acredit
for Special Drawing Rights 164.2 mullion.
The credit which was eftective from March,
1986 to June, 1991 has been exiended upto
31.12.92.

{d) To enable full L'ilisation of funds the
World Bank has recently approved, in prin-
ciple, the inclusion of the balance works of
Kukadi, Bhima, Knshna and Upper Pen-
ganga Projects earlier included under Ma-
harashtra Composite Imgation-li project,
- under the restructured Maharashtra Com-
posite lrrigation-lil Project. The Working
Group of the Planning Commission has
recommended appropriate outlays forcom-
pletion of 12 major and 50 mediumirrigation
projects during Vill Plan. Atargetforcreation
of 4.00 lakh hectares of irrigation potential
has been fixed in respect of Maharashtra in
Vill Plan.

Essential Telephone Services in Delhi
SHRIPRAKASH V. PATIL:

SHRI VISHWESHWAR
BHAGAT:

2272.
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Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether it has come under notice
that the service of public utility telephones
197, 19'8 and 199 is most unsatisfactory;

»
(b) whetherany enquiry has been made
in this regard; and

(c) if so, the action taken to make the
service satisfactory?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No Sir, the
service obtainable at present on Directory
Enquiry (197) and Fault Repair Service (198)
1s generally satisfactory.

(b) Directory Enquiry (197) and Local
Assistance (199) was completely dislocated
asaresultof amajorfirein KidwaiBhavanon
5.5.92

Although directory enquiry service (197)
has been restored to normal level, only 30
out of 80 local assistance service (199)
positions have been commissioned so far
and the service has been partially restored.

(c) Following action is being taken to
further improve the services:-

Directory Enquiry Service (197)

Upgradation of Computer and associ-
ated software to reduce response time

Fault Repai Service (198)

Computerisation of the service for all
main exchange centres.

Local Assistance (199)

Increase in number of positions to the
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level before fire. It is however, to be men-
tioned that in view of very high call success
rate in the local network, the need for this
service is considerably diminished.

Fax Schemes for Money Orders

2273. SHRI SARAT CHANDRA PAT-
TANAYAK: Wilithe Minister of COMMUNI-
CATIONS be pleasea to state:

(a)whetherthe Government propose to
utihse fax schemes for delivery of money
order;

(b) if so, the names of places selected
for the purpose, and

(¢) when the scheme 1s likely to be
implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYA NAIDU): (a) No, Sir.

(b) and (c). Does not anse.
Power Supply to States

2274 DR SUDHIR RAY. Will the Min-
ister of POWER be pleased to state:

(a) the rate at which power Is being
supplied to various States by the various
Central agencies

(b) whetherthe State Governments fully
pay for the power they take;

(c) it so, the detalls thereof during the
last year; and

(d) if not, the action proposed to be
taken by the Union Government in this re-
gard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
RAI)" (a) to (d). The information is being

AGRAHAYANA 16, 1914 (SAKA)

Written Answers 694

collected and will be laid on the Table of the
House.

[Translation)

Post and Telegraph Service in Mahar-
ashtra

2275. SHRI RAM KAPSE: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether post and telegraph service
in the Thane district of Maharashtra is satis-
factory;

(b) if not, the reasons thereof and

(c) the steps taken or proposed to be
taken by the Government to improve the
service?

"THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V.RANGAYYANAIDU): (a)Yes, Sir. Postal
and Telegraph services in Thane District of
Maharashtra are satisfactory.

(b) Does not arise.

(c) To improve the Post and Telegraph
services in Thane District, the following steps
have been taken: ’

Postal Services

() Transmssion and delivery of
mails, in the area, is constantly
monitored to improve the quality
of service.

Telegraph Services:.

(i)  All Telegraph offices in Thane
District have been connected to
National Store and Forward
Message Switching network.
One small computer based tele-
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graph message swiching has
been provided in Telegraph of-
fice at Kalyan.

Propose to be taken:

(i) Opening of Independent Tele-
graph office at Dandekarwadi;
six telecom centres one each at
Bhayander, Virar, Dandekar-
wadl, Paighar, Dahanu Roadand
Boisar; introdcution of teleprinter
working in combined Post and
Telegraph offices at Bhayander,
Palghar, Dhanu Road and Boisar
and to replace morse system by
Electronic Key Boards in a
phased manner.

Exploration of Tungsten in Maharashtra

2276. SHR! TEJSINGH RAO
BHONSLE: Will the Minister of MINES be

pleased 1o state:

(a) whethertechno-economic feasbility
for exploitation of huge deposits of Tung-
esten discovered in Nagpur district of Ma-
harashtra has been established;

(b) i so, the details thereo! and the
stops taken by the Government in this re-

gard; and

(c) the amount lkely to be incurred
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (c). Pre-feasbiiity
studies carried out by Mineral Exploration
Corporation Limited (MECL) & Khobna,
Nagpur district, Maharashtra have estab-
fished a reserve of 3,362 milion tonnes of
Tungsten ore with 0.313% W03. Hindustan
Zinc Limed (HZL) which is interested in Rs

explokation has applied for mining iease of
the area.

DECEMBER 7, 1982

Written Answers 696
[English]

Computerised Telephone Bills

2277.  SHRIG. MADEGOWDA:
SHRI V.S. VIJAYAR-
AGHAVAN:
SHRI  KODIKKUNNIL
SURESH:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whetherthe Government have given
any directions to Communications Depart-
ment to adopt computerised bills in STD/
ISD/Local calls in public telephone booths in
the country;

- (b) if s0, the details and reasons there-
for; and

(c) the Stats where thg computerised
bill system has not been introduced so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) No specific
instructions have been issued 10 the Tele-
com Departmentto adopt computerised biils
In STDASDALocal Calls in Public telephone
booths.

(v) Does not arise.

{c) Except inthe Metro Districts of Delhi,
Bombay and Madras the bills fo STONISD/
Local calls in Public Telephone booths are at
present being issued to the booth hoiders

manually.

Gap between lrrigation Potential and
ITS Utliisation
2278. SHRIBAPUHARICHAURE:
SHRI PARASRAM BHARD-
WAJ:
SHRI  MANORANJAN
BHAKTA:
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Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether there is a widening gap
between irrigation potential and its utilisation
in the country;

(b) whether any study has been con-
ducted in this regard;

(c) it so, the details thereof;

(d) whether the Government have set
up any agency to monitor and to bridge this

gap; and
(e) it so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir.

(b) and (c). A few studies focusing on
irrigation potential creation and its utilisation
have been conducted by evaluating the
Command Area Development Programme
by institutions like Water & Power Consul-
tancy Services (India) Limited, Indian Insti-
tute of Management, Ahemedabad and In-
stitute of Resources Management & Eco-
nomic Development, Delhi. These studies
have revealed lack of certainty inthe supply
of irrigation water as a major reason for slow
progress in utilisation of irrigation potential.
The other reasons interabie include (i) slow
spread on-farm development activities (ii)
addition of new potential created every year
and (iil) differences between existing crop-
ping patierns and projected cropping pat-
tems at the time of project fomulation.

(d) and (e). The dynamic process of
harmoning water, crops and land for sustain-
able development was to be managed by a
multi-discipliinary team under the overall
control and direction of the Command Area
Development Authorities. Al present there
are 54 such Authorities to administer this
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programme. In a few States whether these
Authorities have not been established, the
activities are taken up by the Government
departments directly.

Short wave Radio Station in Kerala

2279. SHRI P.C. THOMAS: Will the
Minister of INFORMATION ADN BROAD-
CASTING be pleased to state:

(a)whetherthere is any proposalto start
a short wave radio station in Kerala;

(b) whetherthe proposed station s likely
1o provide Malayalam broadcast to be heard
from Kerala in all parts of the country;

(c) whether such short wave stations
are providing broadcastin regional languages
in other States; and

(d) it so, the details thereof?

THE DEPUTY MINISTER N THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRWA VYAS): (a)and
(b). There is a scheme to set up a 50 KW SW
Regtonal Shortwave Transmitter at Trivan-
drum. On commissioning, the station will
provide service to the entire state of Kerala
and some parts of Kamataka and Tamil
Nadu.

(c) Yes, Sir.
(d) The names of places, where Re-

gional Short Wave Transmitters are in.op-
eration, are givenin the attached Statement.

STATEMENT
S.No.  Name
1. Aizwal
2 Bhopal
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S. No. Name
3. Bombay
4. Calcutta
5. Delhi
6. Gauhati |
7. Gauhatill
8. Hyderabad
9. Jammu
10. Kohima
1. Kurseong
12., Leh
13. Lucknow
14. Madras
15. Port Blair
16. Rancht
17. Shillong
18. Simia
19. Srinagar
Pench Project

2281 SHRISHRAVANKUMARPATEL:
Wyl the Minister of WATER RESOURCES
be pleased to state

(a) whether the Government haveap-
proved the Pench diversion project;

(b) if so, the details thereof indicating
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the cost of construction and its completion;
and

(c) the Central Assistance proposed to
be provided in the Eighth Five Year Plan?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (c). The techno-economic
appraisal of the Project has been completed
by the Central Water Commission and the
Project was found acceptable by the Advi-
sory Committee in October, 1988 for an
estimatedcost of about Rs. 184 crores subject
to compliance of certain observations by
Madhya Pradesh State Government. The
Project after complaince ofthe observations
of the Advisory Committee has been sentto
the Planning Commission in February, 1991
for investment clearance. Investment clear-
ance depends on overall resources availa-
bility with the State and Sectoral priorities
fixed by it. The Scheme has not been in-
cluded in the VIl Plan.

Modernisation of Power Plants

2282. SHRI S.B. THORAT: Will the
Minister of POWER be pleased to state:

(a) the total amount spent on the reno-
vation and modernisation of thermal power
plants so far in each State, plant-wise;

(b) the amount likely to be spent for this
purpose during the current financial year;

(c) whether the work on modernisation
1S going slow; '

(d) if so, the reasons therefor; and

(e) the steps taken or proposed to be
taken by the Government to compiete the
work within the scheduled period?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
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RAI): (a) Thetotal amount spent upto March,
1992 on Renovation and Modernisation of
Thermal Power Plants under Phase-l and
Phase-Il Programmes is Rs. 852.93 crores
andRs. 27.61 crores respectively. The State-
wise/plant-wise details are given in the at-
tached Statement.

(b) During the current financial year the
estimated amount to be spent for this pur-
pose under Phase-l and Phase-ll Pro-
grammes is Rs. 9.96 crores and Rs. 94.23

crores respectively.

(c) to (e). The work of modernisation in

AGRAHAYANA 16, 1914 (SAKA)
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respect of the activities covered under Cen-
tral Loan Assistance Fund of Phase-| pro-
gramme has been satisfactory. The prog-
ress of R&Mwork covered under State-Plan/
own resources of Phase-| programme and
thatunder Phase-ll programme has notbeen
upto the expected level. The main reasons
forthe slow progress are inadequate flow of
fund from the State Govemments to the
Electricity Boards; requirernent of long shut-
down form implementation of long duration
activities; long delivery items etc. The power
Finance Corporation has started funding
some of the major R&M programme and also
majorpart of secondphase R&Mprogramme.



-3 —WN Y. i — TN ok 2
60'80Y9 uvHe "
| . —
m oooooo dnauen
99°66L NvesY ]
Loy wepunbewey
¥ . -
m. 89°0660 wepnBewioy
00022 8L°€EY8 HS30VHd VUHONY
m £ z -
sunieiBold ||-0534d Jepun ouNLRIBOI] -8l 1DUN)
2684 ‘yamyy o} dn Jueds junowe fej0| gxﬂ:ﬁiﬁ ‘ON ‘08
w (T TE) ]
M ...-fis..it;&g $§§!§§l~& YWY 0in Jueds KO 10 yesep e ‘WIS oy

m. ANBNILViS



Written Answers 706

705 Written Answers AGRAHAYANA 16, 1914 (SAKA)

HS3AQVHd YVAHAGVN IA

oL'16 $8'1995
N 90°2801 tedjueg R4
€L eeLice peqepuey ‘el
1/ 8E¥0EE VNVAHVH A
08’y pogqyeuem 21
8€ 19 68°LISI enn Y}
\S'vy 89°/SS| ueseAnyQg ‘0l
029l 65'5691 Jebeuypued 6
68921 Ly'SSLY 1vHVINO N
® 08'99% eyebiqiey 8
N SLvYeL juneeg 'L
v € 4 [
ouruRBoid] I1-05BYd 18PUN ewwe1b0.d |-eseyd 10puf
uoyeIS Jemod feuusey
2661 “yarepy 0} dn jueds junowe [ejo) /018IS JO BWiBN . ‘N 05

(suver v °syd)



DECEMBER 7, 1992 Written Answers 708

707 Written Answers

00 82 90 9962 VSSIHO A
906 Ived €2
S¢ 5t . eindespueyd ee
i vE 9o seied 12
L€ €2 SE0L {emesnug (14
LY Sy 99 €25 wseN 61
Lyl 18 G2 1peioy ‘81
02'2ee 99 9LV VHIHSVHVHVIN A
0LS € 00L€ eindieg 2L
00 12 19809+ (1se3) eqioy ‘9l
00'S} 06 256 yeluesyey 'St
v ° £ F !
ewwesBoid |1-eseyd 1epun ewwe.bold |-eseYyd 16pun
UoNiElS JeMOd [euiey |
2661 ‘yosep o) dn Jueds junowe ejo /81BIS Jo 8WEN ‘ON ‘08

(syxel v) sH)



Written Answers 710

AGRAHAYANA 16, 1914 (SAKA)

709 Written Answers

€1 99°0S0€ Mued ‘0¢
00Ct PE'9E0€ eiqo ‘6¢
SLiL €8 1G96 Im.wo<mn. gviin X
NexAct 10 26¢ uuoonn] K14
00's04 ¢G 809¢} ajouuy e
00492 96 09Pvi NAvN INVL IX
G2'66L . eloy i:r4
G2'66L : NVHLSYIVH X
1N 98 cecy epuneyg R4
IN " 98°zE2Y avrNnd Xi
00'8¢ 90°9962 Jeyojey ‘ve
4 £ c [}
swwesbold ||-eseyd 1epun ewweibold |-eseyd Jepun
uoyjeIS JeMod fewsseyy
2661 ‘yosey 0) dn jueds Junowe jejo] /61E}S Jo eweN ‘ON ‘08

(suse uf “sy)

.



DECEMBER 7, 1992 Writton Answers 712

711 Written Answers

se'sLe 26'825 osesog ‘88
E1'E6L 26°€0SY "OA'Q AX
6lEp £2°929% uoitels elysesdespu k]
64 €8 €2°9L9% ns3a NIX
HOL03S WHINID
v6'62 (0adaMm) 1eybeiox St
90'91 88'vLL I (1dQlndeting e
™ - M pusg >4
N 19'6891 Waisues eE
00'ee 18'LaLy TYON3EL183M mx
N 88'v9SE lueSenpuey ‘e
4 € 2 [
swweibold ||-osyd 180U ouwumibold j-eseyd 10puN
> UoIRIS Jemod reusey )
2661 "yoseyy 0) dn jueds junowe @io | RIS 0 weN ‘oN 08

(syyey v “sy)



713 WitlenAnswers  AGRAHAYANA TS, 1914(SAKQ)  WilinAnswers 714

‘ewwes60ig |-eseYd 18pUNn PaIBA0S ION @

<
"unueI00id |-988Y JOPUN PRIGACD 1ON,

oriaLe 2c'esse (L]}
AN 60°S0E indrepeg iy
N 60'SY0E OdiIN BAX
N 19°681¢ nonden or
N 18°881E oW AX
v £ H [
ouBI00i] |1-088Yc J0PUN ouNLR.B0.d |-888Y ] JOpUN) o
2664 Yoy 0} dn ueds junowm (wjos gﬂ% N 0§

(o u 'sy)



715 Whitten Answers
Delivery of Letters In Orissa

2283. SHRI K.P. SINGH DEO: Willthe
Minister of COMMUNICATIONS be pleased
to state:

ga) whether the delivery of letters are
taking a lot of time particularly in the forflung
areas in Orissa;

(b) if so, the reasons therefor; and

(c)the steps taken to stop the irregulari-
ties and speed up the delivery of letters in
the State?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Instance of
occasional delay in delivery of mails in far
flung hilly and tribal areas have come to
notice.

(b) Detays are caused in transit due to
limited railway network, erratic and non-
playing of private and State Rod Transpot
buses.

(c) Delivery of mails has been speeded
up by cuertailing the delay from 3 days to 2
days in Western Region and bringing about
anover-allimprovementinthe affected areas
as a result of contracting private mail carri-
ors. A close lision is also kept at the highest
level of the State Government to get better
transport services.

[ Transtation)
Decline in Standard of Tele-Films
2284. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of INFORMA-
TION AND BROADCASTING be pleasedto
state:

(a) whether there has been decline in
the standard of the tele-films produced by
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the Doordarshan; and

(b) if so, the steps taken by the Govemn-
ment to improve the standard of tele-fiims?

THE DEPUTY MINSITER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIWJAVYAS):
(a) No, Sir.

(b) Does not arise. However, Door:
darshan constantly endeavours to maintain
and improve the quality of its programmes,
including tele-films.

Total Irrigated Land in Hilly Areas

2285. SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the area of land likely to be covered
under irrigation in hilly areas by the end of
Eighth Five Year Plan; and

(b) the amount earmarked for the hilly
States in the Eighth Five Year Plan?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) and (b). There are no major
and mediumirrigation projects in hilly areas.
Only Minor irrigation schemes are taken up
in hilly areas which are plgnned, funded and
executed by State Governments and there-
fore, no information is available.

However, under centrally sponsored
CAD programme, thie amount of assistance
released depends on the actual expenditure
andwillbe known only as the 8th Five Year
Plan gets under way in these areas.

Construction of Jaigaon Alrport in
Maharashtra

2286. DR. GUNAWANT RAMBHAU
SARODE: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased o state:
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(a) the progress made so far regarding
the construction of Jalgaon airport in Mahar-
ashtra; and

(b) the time by which i is kkely to be-
come operational?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). National Airports Authority,
atpresent, has no planfor upgradation ofthe
alrport at Jalgaon which belongs to the
Govemnment of Maharashtra.

Delay/Cancellaticn of Flights of Indian
Alriines

Written Answers 718

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the number of planes of Air india,
Indian Airlines and Vayudoot delayed/can-
celiedformJune, 1991 tillOctober, 1992 and
the minimum and maximum time by which
these planes had been delayed/cancelied
and the reasons therefor with division-wise
datails;

(b) whether a number of planes of got
delayed in Delhi in June, 1992; and

(c) it so, the remedial steps being taken

2287.  SHRI MADAN LAL KHUR-  toimprove this situation?
ANA: .
PROF. K/NV. THOMAS: THE MINISTER OF CIVIL AVIATION
DR. RAJAGOPALAN  ANDTOURISM (SHRIMADHAVRAO SCIN-
SRIDHARAN: DIA): (a) :
Total Number of Flights Flight
Fiights delayed cancelled
Ar India 22952 2666 356
Indian Airlines 129616 33926 7703
Vayudoot 9607 1992 788

Inthe case of Air india, the delay ranged
from 30 minutes to 3 hours. In exceptional
cases of night halt, crew duty time imita-
tions, major work lke engine change elc.,
the duration of delay had exceeded 12 hours.

In the case of Indian Alrines and

exceeding 14/15 minutes. The delays were
mainly on account of technical, operational
andengineering factors as also bad weather,
bomb threat calis, bird hits, repairs of run-
ways etc.

(b) The umber of flights delayed in Delhi

Vaydoot, the figures are based on delays  during June, 1992 is as follows:-
Total Delayed
Alr india 251 72
indian Airlines 897 288
28

Vayudoot 205
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(c) Measures such as cipse monitoring
of on-time performance, rectification of re-
petitive snags, rationalisation of scheduled,
maintenance of adequate spares etc. have
been taken to avoid delay/cancellation of
flights.

[English]
Cargo Flights from Bangalore

2288. SHRIOSCAR FERNANDES: Will
the Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether there is any proposal for
introduction of additional cargo flights from
Bangalore airport; and

(b) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). Arr India already operates
direct freighter flights form Bangalore. In
addition, Indian Arrlines, Lufthansa, Kuwan
airways etc. are also uplifting cargo from
Bangalore. For cargo operations, an open
sky policy s followed which enable opera-
tors to mount services according 1o demand.

Assistance to Kerala for Construction
of Sea Walls

2289. SHRI THAYIL JOHN ANJALOSE:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether the (Government of Kerala
has requested the Union Government to
extendfinancial assistznce forthe construc-
tion of Sea Walls to prevent sea erosion; and

{b) # so, the details thereof and the
action taken by the Govemment thereon?

THE MINISTER OF WATER RE-
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SOURCES (SHRI VIDHYACHARAWN
SHUKLA): (a) and (b). The Government of
Kerala has requested for extension of Cen-
tral Loan Assistance for the construction of
123.6 KM of new sea walls and 73.72 KM of
reformative works of old sea walls toprevent
sea erosion with an estimated cost of about
Rs. 193.5 crores in November, 1992, How-
ever Central Loan Assistance to maritime
status have beendiscontinued beyond 1991-
92 as per decision of National Development
Council Meeting held in December, 199%.

[ Transtation)

Dehri Hydroelectric Project

2290. SHR! RAM LAKHAN SINGH
YADAV: Will the Minister of POWER be

pleased to state:

(a) whether the Dehri Hydroslecinc
Project in Bihar has not been compieted so
far,

(b) i s0, the reasons therelor; and

(c) the steps taken by the Govemment
for its early completion?

THE MINISTER OF STATE OF THE-
MINISTRY OF POWER (SHRIKALP NATH
RAI): (a) to (c). Two Hydro-slectric Frojects
viz., Sone Western Canal (4x1.65 MW) and
Zone Eastern Canal (2x11.65 MW) are at
present under construction near Dehri, in
Bihar. Units | & Il and Units Ill 8 IV of Zone
Waestemn Canal Hydro-winctric Froject are
likety 10 be rotated by the end of December,
1992 and January, 1993 respectively. The
two units of Some Eastem Canal are likelyto
be commissioned during 1993-94. The exe-
cution of the project is closely monitored
through discussions with project authorities
& visits to the project sites.
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[English)

Indoor Medical Facility to P&T
Pensioners

2291. SHRI ANNA JOSHI: Will the
Minister of COMMUNICATIONS be pleased
to state:

(a) whether it is a fact that the P&T
pensioners are denied of the same Indor
medical treatment by the State/Central
Government Hospital in the country as the
CentralGovernment pensioners are entitled
to under the rules including the reimbuse-
ment of medical charges, in case of indoor
treatment;

(b) whether the All India Post and Tele-
graph pensioners Association Pune has
represented to him in this regard;

(c) if so, the facts in details;

(d) the time by which this facility is ikely
to be provided to them; and

(e)it noi, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The P&T
Pensioners are provided outdoor medical
facilties at P&T Dispensary stations but
indoor medical faculties are not provided to
them. On the other hand all Central Gowt.
Pensioners including P&T Pensioners are
getting the indoor/outdoor/referral medical
facility who are residing in the cities which
are covered by CGHS.

(b) Yes, Sir.

(c) 10 (e). Provision of indoor medical
facilities to the P&T pensioners involves
amendment to the CS(MA) (Central Serv-
ces Medical Attendanze) Rules and the

Written Answers 722

matter has already been taken up by Hon'ble
Minister of State for Communications with
the Hon'ble Minister for Health & Family
Welfare. Hon'ble Minister for Health and
Famiiy Welfare in his reply has informed that
the Inter-Departmental Committee set up by
the Department of Pension & Pensioners’
Welfare have already recommended expan-
sion of CGHS to more stations/areas through-
out the country and the matter is still under
consideration between the Department of
Pension and Pensioners’ Welfare and the
Minister of Health & Family Welfare. Since
the question involves certain modalities to
be worked out in consultation with several
Govt. Departments and implies consider-
able financial implications, Its settiement is
likely to take some more time. Thus no time
limit can be predicted.

[ Translation)

Capacity of Telephone Exchanges in
Madhya Pradesh

2292. SHRI PHOOL CHAND VERMA:
Will the Minister of COMMUNICATIONS be
pleased to state:

(a) the installed and capacity being util-
tsed of telephone liens of the various tele-
phone exchanges in Madhya Pradesh as on
31st October, 1992;

(b) whetherthe Government proposeto
increase the capacity of each of these ex-
changes in the State; and

(c)if so, the extent to which thg capaclty
of each of these exchanges is likely to be
increased during 1992-93?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The position
as on 31st October, 1992 is given as below:
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o

Ipstalled capacity - 3,64,355Lines
Capacity being Utilised - 2,92,545 Lines
(b) Capacity of many of these exchanges (c) The details are givenin the attached

is being increased. statement.
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[English]

Sea Erosion

2293. . SHRIMATI SUSHEELA
GOPALAN: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government have de-
cided to discontinue ths allocation of funds
for the prevention of sea erosion;

(b) if so, the reasons therefor; and

(c) the effect on the States having vast
areas of sea coast with recurring Sea ero-
sion?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARNA
SHUKLA): (a) to (c). Central Loan Assis-
tance for Anti-Sea Erosion works has been
discontinuedin the Vil Plan. As approved in
National Development Council meeting held
in December, 1991 under revised formula
for allocation of Central Assistance, for special
problems 7.5% weight hag beéh given. Fur-
ther the State Governments can pose the
approved schemes or anti-sea erosion works
for securing external funding.

[Translation}
Alrports with Modem Facilities
2294.  SHRIMATIPRATIBHADEVI
SINGH PATIL:
SHRIGOVINDRAO NIKAM:

Will the Ministsr of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether Directorate General of Civil
Aviation has conducted any survey for the
construction of airports with modern facili-
ties;

(b) i so, the details thereof; and

DECEMBER 7, 1992
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(c) the time by which these are likely to
be constructed?

THE MINISTER OF CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DIA): (a)to (c). Office of the Director General
of Civil Aviationinthe recent past has carried
out inspection of the site at Yavatmal in
Maharashtra for construction of an aer-
odrome. This aerodrome is planned to be
constructed by the State Government so no
timedrame can be given.

Electronic Exchange in Khiri in U.P.

2295. DR. G.L. KANAUJIA: Will the
Minister of COMMUNICAT-ONS be pleased
to state:

(a) whether the Government have ap-
proved a scheme for setting up an electronic
exchange at Khiri in Uttar Pradesh for which
land has also been acquired;

(b)if so, the time by which the construc-
tion work is likely to commence; and

(c) the estimated expenditure to be
incurred on the scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) Yes, Sir. The
name of the place is “Lakhimpur-Kheri®

(b) The installation of this exchange is
likely to commence in first quarter of 1993-
94.

(c) The estimated cost of the entire
project is about Rs. 4 crores.

Telephone Connections in Jaipur

2296. SHRI GIRDHAR! LAL BHAR-

GAVA: Will the Minister of COMMUNICA-
TIONS be pleased to state:
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(a) the total number of applicants for
telephone connections on waiting list at
present in each category in Jaipur;

(b) whether any scheme has been for-
mulated for covering all such applicants;

(c) if so, the details thereof; and

(d) the time by which all the applicants
are likely to be provided telephone connec-
tions?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The number
of subscribers on waiting list at jaiur as on
31.10.92 is as follows:-

oYt - 2636
Non-OYT (Spl) - 3543
Non-OYT (Genl) - 53077

59256
(b) Yes, Sir.

(c) Detailed plan for opening 19 new
exchanges and corresponding cable
schemes have been chalked out for Jaipur
City.

(d) All subscribers registered upto
31.3.92 are likely to be provided telephone
connection by the end of March, 1995 to
availability of resources. The remaining of
the waiting list subscribers are expected to
be covered by march 1996.

[English)
Duration of Air and T.V. Programme
SHRI MAHESH KANODIA:

SHRI RAM SINGH KASH-
WAN:

2297.
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Willthe Minister of INFORMATIONAND
BROADCASTING be pleased to state:

(a) whetherthe Government propose o
increase the duration of the A.L.R. and T.V.
programmes;

(b) if so, the details thereof; and

(c) the additional expenditure likely to
be involved therein?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) to (c). While there is no proposal to
increase the duration of All India Radio pro-
grammes, amongst others, the duration of
Doordarshan’s afternoon programmes is
proposed to be extended. The additional
expenditure will be approximately Rs. 35
lakhs.

Management of various Airports

2298. SHRI DHARMANNA MON-
DAYYA SADUL: Will the Minister of CIVIL
AVIATION AND TOURISM be pleased to
state:

(a) whether various instance of gross
negligence/mismanagement of various air-
ports have come to notice;

(b) if so, the details thereof including
action taken on them;

o
(c) the steps taken or proposed to be
taken to improve airport management in the
country; and

(d) the details of the steps taken to
strengthen the monitoring arrangemens?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.
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(b) Does not arise.

(c)and (d). (i) Training is being imparted
to officers and Staff for better management
of airports and efficient handling of equip-
ments.

(ii) Suggestions/complaints received at
the airports are looked into by senior officers
toimprove airport management and stream-
line the system.

(iii) Coordination meetings are held with
the regulatory agencies at the airports.

(iv) Inspections by Airport Directors and
departmental officers of airport facilities and
services.

International Flights from Trivandrum

2299.  SHRI KODIKUNNIL
SURESH:

SHRI A. CHARLES:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the details of International fights
operated from Trivandrum airpont;

* (b)whetherthe Government proposeto
introduce more new Internationalfights form
Trivandrum;

(c) if so, the details thereof:

(d) whether the Government have re-
ceived any proposalfrcmforeign Airlines for

introducing internatior.al flights from there;

(e) it so, the details thereof; and

(f) the response of the Government
thereto?

THE MINISTER OF CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAQ SCIN-
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DIA): (a) At present following 30 interna-
tional services per week are operated from
Trivandrum:-

Air India 14 services
Indian Airlines . 8services
Air Lanka 6 services
Gulf Air 4 services
(b) No, Sir.

kc) Does not arise.
(d) Yes, Sir.

(e) and (f). Emirates Airlines proposed
tostart 4 services per week. Forthis purpsoe
bilateral airtalks were held with Government
of UAE. However, final agreement could nto
be arrived at.

[Translation)
Maithon Thermal Power Project
2300. DR. LAL BAHADRUR

RAWAL:

SHRI NITISH KUMAR:

DR. MAHADEEPAK SINGH
SHAKYA:

Willthe Minister of POWER be pleased
to state:

(apwhether the construction work has
been started to set up the Maithon Thermal
Power Project (840 MW) with the Russian
assistance;

{b) it so, the details of the present posi-
tion in this regard and the time by which it is
likely to be completed; and

(c) # not, the reasons theretor?
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THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATRH
RAI): (a) No, Sir.

(b) and (c). The project has not been
cleared from the environmental and forest
angle. Funding is also to be tied up.

(English}
A.LR. Station at Hamirpur, H.P.

2301. PROF. PREM DHUMAL : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whetherthe All India Radio Station at
Hamirpur (Himachal Pradesh) is ready for
inauguration, and

(b)it so, by whentis likely to be inaugu-
rated?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWAVYAS):
(a) and (b). The radio station at Hamirpur is
technically ready but it can be commissioned
only when the minimum essential staff re-
quired for its operation and mainteance is in
position.

Airlinks to Gujarat

2302. SHRICHANDRESH PATEL. Will
the Minister of CIVIL AVIATIONAND TOUR-
ISM be pleased to state:

(a) whether there is any proposal to
have a direct flights of Surat-~Jamnagar,
Surat-Bhavanagar, Rajkot-Delhi and also
to run Vayudoot Services linking various
parts of Saurashtra and Gujarat;

(b) if so, the details thereof;

(c)tmstageatwhichtheseproposals
stand at present; and
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(d) by when these are likely to be imple-
mented?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) to (d). Do not arise.
[Translation)

2303. SHRI VISHWANATH SHASTRI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Govemment purchase
news for Radio and Doordarshan from for-
eign agencies.

(b) it so, the number of such agencies
with their countries with whom the Govern-
ment are having contracts; and

(c) the total amount spent by the Gov-
ernment on such news during the last three
years?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRWA VYAS):
(a) and (b). Only Doordarshan subsribes to
two foreign news agencies, namely,
VISNEWS of U.K. and ASIA VISION of
Malaysia.

(c) Doordarshan is paying in annual
subscription of US $ 1,27,000 o MWs
VISNEWS, Londonand US $ 1,48,800t0 M/
s ASIA VISION, Malaysia.

[English]
Share of Water between indian and
Bangladesh

2304. SHRIBARE LAL JATAV:
SHRIMATI KESHARBAI
SONAJIKSHIRSAGAR:
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DR. KRUPASINDHU BHOI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whetherthe issues of waterbetween
India and Bangaldesh has been discussed
recently; and

(b) the steps being taken to resolve this
problem?

THE MINISTER OF WATER RE-
SOURCES (SHIR VIDYACHARAN
SHUKLA): (a) and (b). The issue of river
water sharing between India and Bangla-
desh was discussed during the first meeting
of Indo-Bangladesh Joint Committee of
Experts (JCE) held at New Delhi in Novem-
ber, 1992. Both sides held in depth discus-
sions to work fo equitable, long-term and
comprehensive arrangement for sharing of
flows of Ganga, Tista and other major rivers.

frrigation Potential Hydel capacity of
* Narmada Sagar

2305. KUMAR! PUSHPA DEVI
SINGH:Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the irigation potential hydel capacity
of Narmada Sagar Project;

(b) tts share for Madhya Pradesh;

(c) the target date fixed for the comple-
tion of the project; and

(d) the progress made so far?

THE MINISTER OF WATER RE-
SOURCES (SHIR VIDYACHARAN
SHUKLA): (a) The irrigation potential and
hydel capacity of Narmada Sagar Project is
1.68 lakh hectares ani 1000 Mega Watts
respectively.
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(b) 100 percent.

(c) The expected year of completion
including spilway gates is 2000 A.D.

(d) Foundation excavation of Main Dam
and excavation of Power House has started
and work is in progress on Coffer Dam and
Diversion Tunnel. Work has also been
awarded for Head Race and Tail Race
Channels.

[Translation)

Rehabilitation of Persons attached by
Sardar Sarovar Project in Maharashtra

2306. SHRI GOVINDRAO NIKAM: Wil
the Minister of WATER RESOURCES be
pleased to state:

(a) whether the Government of Mahar-
ashtra have asked for 1500 hectare land for
rehabilitation of the persons displaced in
Sardar Sarvoar;

(b) if so, the details thereof; and

(c) the decision taken by the Union
Govemment in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). A proposal for diver-
sion of additional 1500 hectares of forest
land in Dhule District under the Forest
(Conservation) Act, 1980 for rehabilitation of
Sardar Sarovar Affected persons has been
received from the Maharashtra State Gov-
ernment by the Ministry of Environment and
Forests.

(c) After examination of the proposal,
certain essential lacking details have been
sought fromMaharashtra State Government
on23.11.92.
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[English]

HVDC Link at Chandrapur

2307. SHRIGOPI NATH GAJAPATHI:
Will the Minister of POWER be pleased to
state:

(a) whetherthe Government proposeto
establish a HVDC link at Chandrapur be-
tween Western and Southern regions and
back to back HVDC link between Eastern
ang Southernregions atJeypore-Gazuwaku;

o (b)if s0, the details thereof; and

(c) the time by which these links are
likely to be completed?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRiI KALP NATH
RAI): (a) Yes, Sir.

(b) The Chandrapur HVDC back-to-back
link shall have a capacity of 2x500 MW and
the Jeypore link shall have a capacity of
2x50 MW. Bcth these projects are to be
executed by the Power Grid Corporation of
India Ltd.

(c) Both the projects are envisaged to
be commussioned after aperiod of 48 months
from the date of award of contract.

Telephone Connections in Delhi and
Bihar

2308. SHRI MANJAY LAL: Wili the
Minister of COMMUNICATIONS be pleased
to state:

(a) the number of registered for tele-
phone connections i- Delhi as well as in
Bihar and steps Government to take to clear
the waiting lists;

(b) the number of telephone connec-
tions sanctioned by himunderthe out of turn
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quota during each the last three years;

(c) the yardstick in sanctioning such
telephones on out turn basis under his dis-
cretionary powers;

(d) whether his Ministry propose to
previde telephone connections to the par-
ents of Mentally Handicapped children un-
der priority quota; and

(e) if not, whether the parents of men-
tally handicappedchildren are being grouped
under some special category in sanctioning
telephone connections?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU): (a) The number
of persons registered for telephone connec-
tion as on 31.10.1992 in Delhi is 3,78,854
and-in-Bihar 32,596.

As per Eighth Five Year Plan proposals,
telephone connections in small telephone
systems in the country are expected to be
given practically on demand by the end of
the Plan period March, 1997. In larger tele-
phone systems, the waiting timeforgetting a
telephone connection is likely 1o be con-
tained to a period of two years by the end of
the Eighth Plan period. Expansion plans are
being drawn to fulfil these objectives.

(b) The number of telephone connec-
tions sanctioned on out of turn basis by the
Ministers (Communications) during the lat
three years are as under:-

1989 1990 1991

12685 14898 29932

(¢) The Ministers (Communications)
sanction telephone connections on out of
turn basis on an objective assessment of the
genuine and urgent needs of the applicants.
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(d) and (e). The parents of mentally
handicapped children are not at present
eligible for registration under Non-OYT/
Special category for priority telephones as
per rules in force.*

[Translation)
Irrigation Projects of Madhya Pradesh

SHRI SATYNARAYAN
JATIYA:
SHRI ARVIND NETAM:
o
Will the Minister of WATER RE-
SOURCES be pleased to state:

23089.

(a) the details of proposals of irrigation
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schemes received from the Government of
Madhya Pradesh fo 1992-83 and 1993-94;

(b) the numbar of schemes approvea
out of them; and

(c) the reasons for not clearing the
pending schemes so far and by when these
are likely to be cleared?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDHACHARAN
SHUKLA): (a) to (c). A statement giving
details and status of appraisal of new major
and medium irrigation projects received in
Central Water Commission for 1991-92 and
1992-93 is attached.
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[English)

Commission on Railway Safety

2310. DR. VASANT PAWAR: Will the
Minister of CIVILAVIATIONAND TOURISM
be pleased to state:

(a)whetherthe commissions appointed
by the Commission of Railway Safety have
helped in any way in finding out the reasons
forrail accidents andinfixing the re sponsibil-

ty;
(b) if so, the details thereof; ana

(c) the amount of expenditure incurred
on each of the commissions so far?
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THE MINISTER FOR CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No separate Commission is ap-
pointed butthe Commission of Railway Safety
themselves conduct statutory inquiries into
serious railway accidents. These enquiries
have helped in finding out the causes of
these accidents and fixing the responsibility
therefor.

(b) Inthe year 1991-1992, 11 statutory
inquiries were conducted as detailed in the
attached Statement, I.

(c) No separate expenditure is incurred
by the Commissioners in conducting statu-
tory inquiries, the arrangements for which
are made by the Zonal Railways concerned.
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Production of Light Transpont Alrcraft

2311. SHRI CHANDRAJEET
YADAV:

SHRI SRIKANTA JENA:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether the Government have re-
cently invited certain industrialists in the
country to manufacture Light Transport Air-

. craft (LTA);

(b) if so, the conditions laid down and
the nature of the centrel assistance offered
in this regard; and

(c) the response received thereon?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) No, Sir.

(b) and (c). Do not arise.
[Transiation)

Coal Scam at NTPC

2312. SHR MRUTYUNJAYA NAYAK:
Will the Minister of POWER be pleased to
state:

(a) whetherthe Government proposeto
conduct any inquiry into the alleged coal
scam which took place in the recent past in
Vidyut Nagar of the NTPC;

(b) if so, the details thereof; and

{c) # not, the reasons theretor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRIKALP NATH
RAI): (a)to (c). Investigations by departmen-
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tal committee constituted by the National
Thermal Power Corporation (NTPC) reveals
that there was no shortage of coal.

[English]
Pratap Nagar Drinking Water Project

2313. SHRIMANABENDRA SHAH: Will
the Minister of POWER be pleased to state:

(a) whether the construction works of
Hangali-Tehri-Pratapnagar Road, Chamba-
Dharasu Road and Pratap Nagar drinking
water project were entrusted by Tehri Hydro
Development Corporation as a“Depesitwork™
in the Tehri Gariwwal district of U.P. to the
State PWD;

(b) it so, when the work was taken in"
hand and the time by which 1t is likely to be
completed?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAIl): (a) The work of Ghansali-Tehri-Prat-
apnagar road and Chambg-Dharasu road
were originally awarded by the U.P.. lrriga-
tion Departmenttothe State PWD as deposit
work before Tehri Hydro Development Cor-
poration was set up. The Tehri Hydro Devel-
opment Corporation has continued with the
same arrangements after the transfer of
work to it. The Pratap Nagar Drinking Water
Project has not been entrusted by THDC to
the State PWD. However, on a request made
toit and as a welfare measure forthe people
atfected by the Project, THDC has provided
fundstothe District Magistrate, TehriGarhwal
for executing the rural water supply scheme
for Pratapnagar.

(b) The work ot Ghansali-Tehri-Prat-
apnagar road and Chamba-Dharasu road
was awarded in 1978 and is expected to be
completed by 1994-95.
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Accident in Visakhapatnam Steal Plant

2314. SHRI M.V.V.S. MURTHY: Will
the Minister of STEEL be pleased to state:

(a) the details of the tota! number of
accidents that occurredinthe Visakhapatnam
Steel Plant andthe extent of damages caused
from January to October, 1992; and

(b) the preventive steps taken or pro-
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pose to be taken to minimise such acci-
dents?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) “The details of total
number of reportable accidents thatoccurred
inthe Visakhapatnam Steel Plantduring the
period from January to October, 1992 are
giver, below:-

Non-fatal Fatal Total

1)  RegularEmployees 216 5 221
2) Contractors’ employees 4 9 13
Total 220 14 234

There has beennodamagetoany of the
major assets of the plant due to abgve acci-
dents.

(b) Visakhapatnam Steel Plant (VSP)
has adopted the latest technologies which
help in the field of industrial safety. In the
very first year of its operations, VSP bagged
the prestigeous Steel Ministers’ trophy for
the Best Safety Performance during 1990,
amongst all the integrated steel plants in
India. VSP also bagged “1991~ Ispat Sura-
kha Puraskar constituted by the Joint Com-
mittee on Safety, Health and Environmentin
Stee! Industries for highest reduction in
weighted accident rate per 1000 employees.
however, with a view to minimising the oc-
currence of such incidents, the plant is main-
taining a well equipped Safety Department
with an Adviser (Safety), Safety Officers,
Safety Inspectors and other staff. Use of
safety appliances such as Helmets, Shoes,
Salety Belts elc. is scripulously enforced.
Besides, intensive site inspections are car-
ried out 10 elfiminate unsafe conditions of
work. All accidents, whether major or minor,
arebeing investigated and remedial actions

are being taken. Safety promotional activi-
ties like safety weeks, safety competitions,
house-keeping competitions are held de-
partment-wise and also on all-plant basis.
Review of accidents and safety activities is
being done regularly. Contractors’ employ-
ees also are given safety inducticn before
starting a job and height passes are issued
for working at heights, after conducting cer-
tain tests for such people.

[Translation)
Bhilal Steel Plant

2315. SHRI MOHAN LAL JHIKRAM:
Will the Minister of STEEL be pleased to
state:

(a) the names of the various minerals
required and theii sources for the production
of Iron and Steel in the Bhilai Steel Plant;

(b) whether the Bhilal Stes! Plant is
functioning to its optimum capacity;

* (c) # not, the reasons therefor; and
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(d) the steps taken or proposed to be
taken to utilise Its installed capacity?

THE MINISTER OF STATE OF THE
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MINISTRY OF STEEL (SHRI SONTOSH
MOW DEV): (a) The names of various
major minerals and their sources for the
production of Iron and Steel required by
Bhilai Steel Plant are as under:-

Names Sources

Coking Coal Coal India Limited and Imports

Iron Ore Dalli-Rajhara Mines

Limestone Nandin, Katni, Rajasthan, Jukehi

Dolomite Hirri, Kudwa, Chandia, Belha, Baraduar

Manganese Ore Manganese Ore (India) Limited

Bauxite Katr. & Madhya Pradesh State Minerals
Corporation (MPSMC)

(b) Yes, Sir. Authority has plans to construct a new termi-

(c) and (d). Do not arise.
[English)
Kozhikode Airport

2316. SHRIRAMESH CHENNITHALA:
Wil the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) whether the Government proposeto
develop Kozikods Airport including the con-
struction of a Cargo complex; and

(b)if s0, the details thereof including the
manner in which the costforits development
is likely to be met?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) and (b). For convenience of intema-
tional passengers, the National Airports

nal at Kozhikode (Calicut) airport equipped
with latest facilities adjacent to the existing
terminal. There is no provision for cargo
complex in this terminal. The cost of this
project would be met by National Airports
Authority.

International flights from Ahmedabad
Airport

2317. SHRI HARIN PATHAK: Wiil the
Minister of CIVIL AVIATIONAND TOURISM
be pleased to state:

(a) whether a new International Termi-
nal Buildings was inaugurated at Ahme-
dabad in January, 1991;

(b) if so, whether any international flight
has been introduced for UK/USA or Nairobi
etc. from this International Terminal;

(c) if so, the details thereot; and
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(d) if not, the reasons therefor?
THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRIMADHAVRAO SCIN-
DIA): (a) The new terminal block at Ahme-

dabad airport was inaugurated on
14.12.1991.

(b) and (c). Air India is operating con-
necting flights from Ahmedabad to destina-
tions abroad via Delhi & Bombay.

(d) Does nct arise.

[Translation)

Air Facilities in Rajasthan and Madhya
Pradesh

2318. PROF. RASA SIGNH RAWAT:

DECEMBER 7, 1992
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Will the Minister of CLVIL AVIATION AND
TOURISM be pleased to state:

(a) the names of the schemes sanc-
tioned for Rajasthan and Madhya Pradesh
to undertake construction, development and
survey work to augment Civil Aviation faciliit-
tes during the last three years; and

(b) the funds allocated and spent and
also the names of the airports where this
amount has been spent?

THE MINISTER OF CIVIL AVIATION
ANDTOURISM (SHRIMADHAVRAO SCIN-
DIA) (a) and (b). During the last three years
National Airports Authority has spent Rs.
5.27 crores on development of airports in
Rajasthan and Rs. 10.10 croies in Madhya
Pradesh, as per details below:-
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Rural Electrification Scheme In Uttar
Pradesh

2319, SHRI
MISHRA:
SHIR SANTOSH KUMAR

GANGWAR:

JANARDHAN

Will the Minister of POWER be pleased
to state:

(a) whether the 3overnment propose to
expand the Rural E ectrification Scheme to
more areas;

(b) if so, the target fixed for such expan-
sion in Uttar Pradesh during the Eighth Five
Year Plan;

(c) the amount likely to be spent for this
purpose;

(d) the average rural electrification in
Uttar Pradesh as compared to the‘national
level; and

(@) the steps taken by the Union Gov-
emment 1o bring the average at per with
national level?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER (SHRI KALP NATH
RAI): (a) to (@). A provision of Rs. 50C crores
has been made in the Eighth Plan for imple-
mentation of rural electrification in Uttar
Pradesh, including State Plan. For the first
year of the Eighth Plan viz. 1992-93, Plan-
ning Comriission has aflocated Rs. 72 crores
for electrifying 480 villages and energising
11500 pumpsets under REC financed
Scheme. in addition to this, under State
Plan, Rs. 15 crores have been allocated for
electrification of 500 villages and energisa-
tion of 700 pumpsets. As on 31.3.92, 74% of
‘the villages in the State had been electrified
as against the national average of 84%.
Subjact 1o avallsbility of resources, efforts

Written Answers 798

willbe continued to speed upthe programme
in the State.

[English)
Export of lron Ore

2320. SHRI BASUDEB ACHARIA: Will
the Minister of STEEL be pleased to state:

(a) whether the Government are export-
ing iron ore pellets to Australia in exchange
of import of coking coal; and

(b) if so, whether such export is being
done at the cot of internal steel production?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Steel Authority of India
Limited (SAIL) is importing some coking
coal from M/s. BHP-Australia. One of the
conditions of the contract is that the supplier
of coal (M/s. BHP) would buy iron ore pellets
from Kudremukh lorn Ore Company Limited
(KIOCL) of a certain percentage by value ot
coal supply to SAIL, subject to supply of a
minimum 3 lakh tonnes per annum of peliets
by KIOCL. Underths arrangement, KIOCL is
supplying iron ore pellets to Austraia.

(b) lron ore pellets are not used by
integrated steel plants in the country. How-
ever, pellets of suitable grade are used as
feed material production of Sponge lron
thought the gas-based route. There have
been no reports of shortage of peliets for the
Sponge lron Industry.

11.20 hrs.

The Lok Sabha then adjoumed time
fourteen of the Clock

The Lok Sabha re-assembled at Fourteen
of the Clock
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[MR.'SPEAKER in the Chai

RE: INCIDENTS IN AYODHYA - CONTD.
(Interruptions)
[English)]

SHRI SOBHANADREESWARA RAO
VADDE (Vijayawada): Mr. Speaker, this Gov-
emment have no right to continue. They
have failed to protect the structure. (/nterrup-
tions)

SHRI NIRMAL KANTI CHATERJEE
{Dumdum): The Prime Minister sould resign
and go. (Interruptions)

SHRI DIGVIJAYA SINGH (Rajgarh):
The Prime Minister is going to make a
statement. (knterrup*ions)

14.01 hrs. .

At this stage Shri Mohammad Ak Ashraf
Fatmi, Shri Srikanta Jena, Shri Nitish
Kumar and some other hon. Members
came and stood on the floor near the
Table

MR. SPEAKER: Please go to your seats.
(Interruptions)

SHRIDIGVUAYASINGH:BJP hasgone
against the Constitution. They cannot sit
here. BJP has no right to sit in this House.
They have violated the Constitution. BJP
has finally proved that they are communal
organisation. They liave betrayed this coun-
try. Shri Lal K. Advani has no right to be in
Parliament. (Interruptions)

MR. SPEAKER: You should at least
hear me first.

SOME HON. MEMBERS: No. (inter-
ruptions)

DECEMBER 7, 1992

Ayodhya 800
[Translation)
MR. SPEAKER: You may do anything

in this House. You may speak. Everybody is
aware of your feelings. Please lisens.

(interruptions)
[English)

SHRI DIGVWAYA SINGH: BJP has
violated the Constitution. They have no right
to be a political party in this country. They
have been misleading the highest judicial
authority in the country. They have misled
the Supreme Court and they have misled the
Prime Minister and they have misled this
country. Ban the VHP.

MR. SPEAKER: You please hear me
first.

(Interruptions)
[ Translation)
MR. SPEAKER: Let me speak fist.
[English]

MR. SPEAKER: You should hear me
first.

(interruptions)
[Translation)
MR. SPEAKER: Please listen to me.
(Wnterruptions)
MR. SPEAKER: First listen fo me, then

what you speak will come on record. Pres-
ently it is not being recorded.

(interruptions) .
MR. SPEAKER: You will have to listen

10 me.
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(interruptions)
[English)
MR. SPEAKER: You have to hear me.
(Interruptions)
[Translation)

MR. SPEAKER: First listen to me and
then react.

(Interruptions)

MR. SPEAKER: React only after listen-
ing to me.

(Interruptions)

)
MR. SPEAKER: This is not the proper
way of speaking in Parliament. Whatever
you wish to say or discuss, you are free to do
that but this not the proper way of taking in
Parliament. ’

(Interruptions)

MR. SPEAKER: In such times you
should act more seriously.

(Interruptions)

MR. SPEAKER: You should react only
after listening to me.

(Interruptions)

. MB.SPEAKER: First listen, this is not
the propér way. Ycu have come here for a
discussion. You wculd be heard. If you do
not discuss it here. Moreover, If you do not
take partin the discussion and act inthis way
it will not bensfit you. Speaking in such a
manner will not help anybody.

(Interryptions)

AGRAHAYANA 18, 1914 (SAKA)

Ayodhya 802

MR. SPEAKER: You should listentome
then react. First listen to me.

(Interruptions)

MR. SPEAKER: React only when |
complete my point, | would listen to you but
first listen to me.

(Interruptions)
MR. SPEAKER: First, listen to my

point, if you do not like it, then leave that
point but at least listen to me.

(Interruptions)
[English]
MR. SPEAKER: You have to hear me.
[Translation)

MR SPEAKER:First listen to me then |
will hear you. Listen to me first

(Interruptions)

MR. SPEAKER: They may make a state-
ment in the Parliament, which may be in-
cluded in the record. Similarly, they can also
give a statement outside the House but first
listen to me.

(Interruptions)

MR. SPEAKER: Listen to my point. For
a while listen to me.

(Interruptions)

MR. SPEAKER: The Government to
may make or table a statement. it even can
give a statement outside the House. Listen
1o me.

(Interruptions)



803 Re. incidents in

MR. SPEAKER: Only after listening my
point. if you do not I'ke it you may leave it.

(Interryptions)
MR. SPEAKER: No, no not like this.
(Interruptions)

MR. SPEAKER: | do not wish to run this
House by expelling you but by keeping you
here.

-

(IntesTuptions)

MR. SPEAKER: Kindly listen to me. If
you do not like it you may leave it.

(Interruptions)

MR. SPEAKER: You please listen to
me. if you don't like it, you may leave it. First
of all, you should listen to me.

(Interruptions)

MR. SPEAKER: You don't want to
condemn this act in the Parliament. You
don't want to condemn the incidents that
have occurred when the entire House is
ready to condemn them.

(Inte-ruptions)

MR. SPEAKER: You dont want to
condemn the mishappenings which have
tarnished our mage. It has blemished our
nation. You don't want to condemn it. You
don't want to talk on regulation......

(Interruptions)
MR. SPEAKER: Shri Paswaniji, not like
this. You should come to the point and talk

that is relevant.

(Interruptions)

DECEMBER 7, 1992

o Ayrodhya 804

MR. SPEAKER: Listen to me. Such a
major incident has occurred. it would not be
proper if you don't raise your voice against it
in the House. You have to raise the issue.
You will have to raise your voice against
such a major incident. It would not be good
if you will not allow to speak. If you want to
bring forward a resolution in the House, you
must move it. twould notbe good if youdon't
react.

(Interruptions)
[English)
MR. SPEAKER: | will move it.
(Interruptions)
[Translation)

MR. SPEAKER: You please resume
your seats.

[English)
| wilk move the resolution.
(Interruptions)
[Translation)
| will move the resolution.
(Interruptions)

MR. SPEAKER: | will move the resolu-
tion. You may go back to your seats.

(Interruptions)

SHRI MUKUL BALKRISHNA WASNIK
(Buldana): We support this. We want areso-
lution from the Chair, condeming the action.
(Interruptions) We want aresolution fromthe
Chair.

(Interruptions)
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MR. SPEAKER: | will move it.

(Interruptions)

MR. SPEAKER' |am very muchobliged
to you. You have understood the gravity of
the situation. Please go to your seats.

(Interruptions)
MR. SPEAKER: Allow me to move it.
[ Translation)

The voice raised by all of you has great
importance in the house and outside as well.
The House is in session. An incident has
occurred. But you a-e not condemning it. It
would not be proper. Therefore, if the Prime
Minister wishes to make a statement, he
may do so inthe House or outside. You have
enormous power. Don't under-estimate it.
An impression should not go that you have
not uttered a single word in the House even
after the occurrence of such a major inci-
dent. You can condemn it just now. o

(Interruptions)
[English]

" SHRI CHANDRA SHEKHAR (Ballia):
Have you got moral authority to say any-
thing? You are giving us alesson about what
the world will say.

(Interruptions)
[Translation)

MR. SPEAKER: The Prime Minister may
make a statement in the House or outside.
But you have to condamn the incident. This
should not be there that you may not con-
demn it.

(Interruptions)

AGRAHAYANA 16, 1914 (SAKA)

Ayodhya 806
[English]

MR. SPEAKER: Are you not ready to
accept my suggestion?

(Interruptions)
[ Translation)

THE MINISER OF PARLIAMENTARY
AFFAIRS (SHRIGHULAM NABI AZAD): Mr.
Speaker, Sir, we respect the hon. Members
and their sentiments too. These sentiments
are not of the Members only but are of the
entire House also. Whatever has happened,
it has caused frustration to every citizen of
India. Merely shouting here will not serve
any purpose. If you want to control the
situation in the country, in my opinion you
should listen to the Prime Minister. After a
statement is made by the Prime Minister,
you may express your angusih in the course
of discussion. We should fight against it with
full might so that peace is restored in the
county | appeal fo maintaining peace in the
House and allowing the Prime Minister to
speak.

(Interruptions)
14.34 hrs.

The Lok Sabha then adjourned till thirty
minuteg past Sixteen of the Cock

16.30 hrs.

The Lok Sabha re-assembled at Thirty
minutes past Sixteen of the Clock

[MR. SPEAKER in the Chair]

(Interruptions)
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At this Stage, Shri Srikanta Jena, Shri  16.31 hrs.
Nitish Kumar and some other Hon. Members
came and stood on the floor near the Table
The Lok Sabha then adjourned till Eleven

MR. SPEAKER: The House stands of the Clock on Tuesday, December 8,
adjourned to re-assemble tomorrow at 11 1992/Agrahayana 17, 1914
a.m. (Saka)
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